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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
: NEW DELHI

(By Video Conferencing)
M.A. NO. 46/2022

IN

Original Application No. 5/2022

(with reports dated 31.5.2022 and 4.6.2022)

Inre: News item published in The Indian Express dated 7.1.2022 titled “Gujarat

: At least 06 dead, 20 sick after gas leak at industrial area in Surat”
WITH

Original Application No. 5/2022(WZ)

Brackish Water Research Centre Applicant
Versus
Guyjarat State Pollution Control Board &ors. Respondent(s)

REPLY ON BEHALF OF SAHJANAND COLOUR YARN

I, Vijaykumar Dhirubhai Dobariya Age: 41 years, Occupation: Proprietor,
Sahajanand Colour Yarn, Address: P. No. 5532, Road No. 55, G.I.D.C. Sachin,

Surat, do hereby state on solemn affirmation as under-
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1 I say and submit that I have gone through each and every paragraph of
thls- reply and have understood the contents thereof. I say that the

, contentlons raised in the application are denied unless admitted

speg,tﬁcally.

2. I say and submit that on receipt of an email from the Gujarat Pollution
Control Board on 12.10.2022, the present Respondent/Project proponent
for the first time;got the knowledge of the present proceedings. It is
pertinent to note that prior to this there was no intimation in what so ever

manner to the present Project Proponent.

3. At the outset I say and submit that my unit is wrongly roped in and
unreasonable quantum of compensation is levied on me without any

reasonable justification and/or evidence in that regard.

4. 1 say and submit that this Hon’ble Tribunal took cognizance of an
incident reported in the Daily, The Indian Express, dated 7.1.2022
wherein atleast 6 persons died and 20 fell sick after the gas leak at

industrial area in Surat.

5. The matter was considered in the light of report of the Central Pollution
Control Board dated 17.1.2022 showing that the incident was a result of
unscientific handling, transportation and disposal of hazardous waste in
violation of Hazardous and Other Waste (Management and
Transboundary Movement) Rules, 2016, Storage and Import of
Hazardous Chemical Rules, 1989, Environment Protection Act, 1986,
Water Act, 1974 and Air Act, 1981. The Hon’ble Tribunal had
constituted a Joint Committee to ascertain the sequence of events, causes

of failure and authorities responsible therefore, extent of damage to life,
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{Hun‘lan and Non-Human and the Environment-including water, soil, air,

_'teps ito be taken for compensation of victims and restitution of the

en\i'lronment and estimated cost involved for restoration, remedial

: measures to prevent reoccurrence, other incidental or allied issues found

2

relevant including handling of acidic effluents flowing in the drain in

question.

6. I say and submit that the Committee wrongly focused on the selective
industrial units and burdened them with unreasonable amount of
compensation without any justifiable reason. It has ignored as to which

are the authorities who are responsible for the incidence and damage.

7. It is submitted that the Committee was empowered way beyond what is
permissible under law. It is submitted that the Committee cannot
adjudicate or settle the matter as the National Green Tribunal Act has
specifically constituted this Hon’ble Tribunal for the same. There is no
evidence to assess the EDC (Environment Damage Compensation) levied
on the present unit. Without considering the alleged contribution to
Environmental damage, blanketly an interim EDC has been put on the

present unit.

8. With utmost respect it is submitted that the Committee has overreached
its power and imposed unreasonable EDC on the units. Whereas no
observation is made on the point of persons and authorities responsible
for the failure of implementation of the relevant rules mentioned herein
above. Moreover, there is no iota of evidence showing violation by the
present Unit and details as to in what manner the environment has been

alleged damaged by the present Unit. [ further say and submit that
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without giving any opportunity of hearing; the Unit has been burdened by
_the Interim EDC.

Without prejudice to whatever stated herein above: the Project Proponent

states as follows:

9. The present unit is situated at almost one km from the site where the
accident has taken place. A google map showing the same is annexed

herewith and marked as “Annexure A.” The natural open drain which is

adjacent to the unit of the present project proponent is shown in the map

annexed hereto as “Annexure B.”

10.1t is important to put on record the exact location of the Industrial Water
Drain of the Project Proponent, ETP, CETP chamber, CETP drainage
line, etc. A photograph is annexed herewith depicting the same

as“Annexure C”. The photograph clearly shows that the effluent

collected is transferred to the ETP and further it gets into CETP chamber
and then the CETP manhole. The CETP manhole is situated in between
the unit and the open drain of GIDC. A CETP underground pipeline at a
certainpoint pass through the open drain of GIDC.

11.I say and submit that the Joint Committee Report it has been observed
that:...(1) Sahjanand Colour yarn, plot no. 5532, road No. 55, GIDC
Sachin, Surat, 395007. An officer of GPCB visited the unit on
06.01.2022 min exercise of his powers under Section 23 of the Water
(Prevention and Control of Pollution) Act, 1974 (hereinafter referred as
“the Water Act”). During the visit, it was observed that ETP of the units
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were not in operation. Generated industrial wastewater from the

manufacturing process was being discharged through an unauthorized

__butlet into_the open surface drain of GIDC estate, Sachin. As per
Consent and Authorization, the unit was obliged to dispose of waste
water into underground drain of M/s Sachin Infra Environmental Ltd,

CETP. This unit was found discharging untreated industrial waste

water outside the premises in an unauthorized manner, leading to open

surface drain of GIDC Estate, Sachin in violation of conditions No. 3.7
and 3.8 of the Consent and Authorization. In view of serious violations
observed, the unit was ordered to deposit Rs. 25 lakhs as interim
Environment Damage, Compensation. The direction u/s 33(A) of the
Water Act,1974 was issued and the unit was prohibited from
manufacturing activity and was called upon to close the operation of
industrial plant. The unit was further prohibited from manufacturing
activities through Captive Power plant and D.G. sets. The concerned
authorities supplying the electricity and water were directed to stop the
supply of electricity, except single phase, and water with immediate
effect. The unit was also warned that non-compliance would attract the
provisions contained in section 41(2) of the Water Act, which provides
punishment with imprisonment for a term of not less than one year and

6 months and may extend to 6 years and with fine....”

12.] say and submit that the present unit denies each and every observation
made against it. It is not true to say that the present unit was discharging
industrial waste water through an unauthorized outlet into the open
surface drain of GIDC estate. It is also not true to say that the unit was
found discharging untreated waste water outside the premises in an
unauthorized manner, leading to open surface drain of GIDC Estate

Sachin. The Gujarat Pollution Control Board has not provided any iota of
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'" evidence showing that the present unit is discharging industrial waste
f‘\w_ater out of its premises in the open drain in unauthorized manner. It is
important to note that in the absence of any proof substantiating the

,__'V"quantum of compensation, the present Project Proponent is burdened with

-heavy compensation. I further say and submit that the construction of
Storm water Drain at GIDC, sachin, the same has been allotted by Work
Order No. C.O/N.A./SCN/1451 dated 13.5.2021 for construction of
Storm water Drain. For execution of the said work, the flow of water was
stopped near the RCC culvert near Plot No. 722 on road No. 7 till
25.1.2022. The unit of the present Project Proponent is situated in the
effected area thereby making it impossible that any waste water;
industrial sewage etc. entering the open drain. The said fact is noted in
the letter dated 1.2.2022 sent by the Chief officer of GIDC, Sachin to the
present Project Proponent. The said letter is annexed herewith and

marked as “Annexure D.”

13.1 say and submit that there was a visit and inspection carried out on
6.1.2022 at 19:20 pm. A Notice of the visit was issued to the present unit
and pursuant thereto inspection was carried out as mentioned herein
above. I say and submit that in the said visit report it was observed that
waste water generated from production activity is discharged without any
treatment which should be stopped immediately. To strictly follow the
conditions of CCA as given by the Board. A copy of Notice of visit and
Inspection Report is annexed herewith and marked as “Annexure E-

Colly”

14.1 say and submit that on 6.1.2022 the Gujarat Pollution Control Board
collected samples from the tanker containing the Hazardous chemicals.

The tanker was highly basic with sulphide and cyanide content and the
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\pH was nearly 14. The Gujarat Pollution Control Board also collected
| ":s;afnples of the tanker and storm water drainage and sent to Central

L‘élboratory Gandhinagar for the testing and analysis. Furthermore, based

Y & on the incident the Gujarat Pollution Control Board started collection of
'Zwafstewater samples of natural drain from upstream- downstream of
accident site on the same day. It is submitted that the present project
proponent in order to find the results filed an application under Right to
Information Act. I say and submit that as per the report of the central
laboratory Gandhinagar, the water analysis report compound of the unit
and the water analysis report compound of the incident place is not the
same. The figure print analysis report obtained through RTI is annexed

herewith and marked as “Annexure F.”

15. 1 say and submit that a Reply dated 7.1.2022 to the visit and Inspection
report mentioned herein above is filed by the present Industrial Unit. The
present Project Proponent mentioned that the unit is well-connected with
the CETP and is a member of the same and the entire effluent is sent to
CETP through underground pipeline and not a single drop if industrial
Effluent enters any open drain.Theunit is the member of CETP operated
by Sachin Infra Environment Ltd. (SIEL) since 2019. The effluent
generated is treated in the CETP which is reflected in the receipts which

are annexed herewith and marked as “Annexure G.” The unit is also

paying the chamber transfer fee to SIEL. All this goes to show that since
inception the present unit is well connected with the underground drain of
SIEL and there is no possibility of the effluent being discharged
elsewhere. During the time of inspection, the effluent transfer Pump was
disconnected due to fluctuation in the electricity supply and entire
effluent was flowing to CETP of M/s. Sachin Infra Environment Ltd.

without any treatment. It is pertinent to note that effluent was not going
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- “outside the premises. The Reply dated 7.1.2022 is annexed herewith and

marked as “Annexure H.” It is important to mention that the chamber of

CETP and the natural drain is near the back gate of the present unit. It is

pertinent to note that the officers who had visited the unit did not even

inspect the same. Only to fulfill the formality of the site visit the officers
went outside the back gate only for few minutes and came back to the
unit without proper inspection. It is submitted that such short period is not
sufficient to check that whether the present unit is not managing its
effluents in a proper way an in accordance with the conditions of CCA.
That the present project proponent has the footage of the said event
recorded in the CCTV camera installed at the unitwhich clearly shows
that the said officers did not conduct the inspection in a proper manner.
The present project proponent is ready and willing to file the said CCTV
footage as and when directed by this Hon’ble Tribunal. The CD of the
CCTV Footage is submitted in the Registry.

16.1t is submitted that on the basis of the visit and inspection dated 6.1.2022,
the Gujarat Pollution Control Board was pleased to issue Closure
Directions U/sec. 33 (A) of the Water Act, 1974. Surprisingly the grounds
on which the Closure Direction was issued were not present in the
Inspection Report of Gujarat Pollution Control Board at Annexure D-
Colly. The Gujarat Pollution Control Board has put additional
observations as grounds for issuing closure directions which is
unjustifiable. The Closure Direction dated 20.1.2022 is annexed herewith

and marked as “Annexure I”. It is pertinent to note that the present unit

is well connected to the underground pipeline to CETP operated by M/s.
Sachin Infra Environment Ltd. The location of the chamber to which a
pipeline from the present unit is connected and the open drain of GIDC is

adjacent. The present Project Proponent had not discharged any untreated

Fo: 5AHJANAND COLOUR YARN
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waste water outside its premises through unauthorized outlet leading to
- open surface drain of GIDC estate Sachin. This Unit is compliant with the
" Condition specified in the CCA as it is disposing the waste water in the

underground drain of CETP of M/s. SIEL.

17.1 say and submit that pursuant to the above-mentioned closure direction,
the water supply to the present unit was disconnected vide letter dated
25.1.2022. A copy of the Letter dated 25.1.2022 is annexed herewith and
marked as “Annexure J.” The electricity power supply was disconnected
vide letter dated 31.1.2022. A copyof the Letter dated 31.1.2022 is

annexed herewith and marked as “Annexure K.”

18.The present project Proponent has requested the Gujarat Pollution
Control Board to revoke the above-mentioned Closure Order vide letter
dated 3.3.2022. A copy of the of the Letter dated 3.3.2022 is annexed

herewith and marked as “Annexure L.”

19.In view of the application of revocation of the Closure Order a Notice for
visit and inspection was issued by the Gujarat Pollution Control Board on
5.4.2022. Pursuant thereto an Inspection Report was prepared and it
observed that:
During the visit the Plant was not in operation due to disconnection of
3 phase electricity.

The unit has to strictly comply condition of closure order given by the

Board and also comply remaining conditions of the same.
A copy of the of the Notice and Inspection Report dated 5.4.2022 is

annexed herewith and marked as “Annexure M-Colly.”
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20.T say and submit that on 11.4.2022 I have clarified to the Member
. Secretary Gujarat Pollution Control Board on the observations on the

4
- -;;jt Report. At the time of visit the plant was not in operation due to the

Aosure Direction and disconnection of electricity and water supply. The
/ iﬁresent unit has no connection with the tanker no. GJ06ZZ6221 which is
the Causa-causance of the accident occurred. The present unit is not
indulged in such processing wherein HydroSulphide is present and/or is a
bi-product. Nor is discharging any industrial waste out of its premises
illegally. It was fairly submitted to the GPCB that during visit dated
6.1.2022 the effluent transfer pump was trip due to fluctuation in the
electricity supply which led to the ETP being non-operational for a very
short time span. Because of the same the Industrial Effluent was directly
going into the underground drain of CETP and the same never mixed
with the open drain of GIDC. I say and submit that because of this non-
performance of ETP, the sample of untreated waste water showed pH @4
on pH strip and greenish color was observed. A copy of the above-
mentioned clarification is annexed herewith and marked as “Annexure

N.”

21.1 say and submit that my unit has submitted all the paper compliance
along with the Undertaking and Bank Guarantee to the Member
Secretary, Gujarat Pollution Control Board, requesting thereby to
consider revocation of the closure direction. The said letter dated
20.4.2022 also mentions amongst other grounds for revocation, as
Jivelihood of many employees and their families was solely dependent on
the unit. Post the Covid pandemic, the unit had to restart considering the
commercial aspect of the same. A copy of the letter dated 20.4.2022 is

annexed herewith and marked as “Annexure OQ.”

For SAHJANAND COLOUK 1ARN
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. 22.After due consideration of the compliance, Bank Guarantee, Undertaking
- etc., and deposition of Interim Environment Damage Compensation to the

-Jf};;:}ljarat Pollution Control Board of Rs. 25,00,000/- (Rupees Twenty Five

 J Fac Only), the Gujarat Pollution Control Boardfound it appropriate to
F

j temporarily revoke Closure Order issued under Section 33(A) of the

Water Act, 1974. A copy of the said revocation is annexed herewith and

marked as “Annexure P.”

23.] say and submit that as observed in the visit and inspection report of
5.4.2022, the Gujarat Pollution Control Board has observed that
During visit the plant was not in operation due to disconnection of 3
phase electricity.
That, the unit has to strictly comply condition of closure order given by
the Board and also comply remaining conditions of the same.
Hence, the Gujarat Pollution Control Board has not observed the earlier
alleged non-compliances and revocation for a limited period of 3 months
was permitted. As the fact situation remained that there was no further
compliance pending by the unit, an online application for permanent
revocation was filed by the present Project Proponent. The same is

annexed herewith and marked as “Annexure Q.”

24.1 say and submit that on 11.7.2022, for considering the permanent
revocation, Gujarat Pollution Control Board has visited the unit and
prepared a visit report. It is submitted that the Gujarat Pollution Control
Board in the Revocation of the Closure Order referred to the inspection
Report dt.5.4.2022 whereby it was observed that:

a. During inspection it is noticed that unit found not in operation

and all plant machinery and ETP units are found idle condition.

For SAHJANAND COLOUR YARN
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b. During inspection no waste water discharge is observed near
CETP drainage manhole as well as storm water.

¢. No any flexible pipeline observed near GIDC storm water drain

as well as CETP-SIEL underground drainage lined manhole.
Moreover, CETP-SIEL has sealed unit free flow connection

chamber.

25.1t is clear from the visit that there is no irregularity by the unit and no
further compliance was necessary. On the basis of the same I say and
submit that permanent revocation of the present unit may kindly be
considered expeditiously by the Gujarat Pollution Control Board. A copy
of the Notice and Inspection report is annexed herewith and marked as

“Annexure R.”

26.1 say and submit that that after the above-mentioned visit, I have provided
every clarification and information as sought for by the GPCB. It is
submitted that the unit has also provided flow meter at the inlet and outlet
of ETP as suggested by the Gujarat Pollution Control Board and the
record of the same is diligently maintained. Hence, nothing more is

required to be done by the present project proponent.

271t is further submitted that information regarding 3 years turn over along
with IT return, as asked for, has also been given to the Gujarat Pollution

Control Board by the present project proponent.

28 Hence it is submitted that all the statutory compliances along with
relevant information as sought for has been provided by the Project
Proponent hence nothing remains to be complied with by the Project

Proponent making it justifiable for consideration of permanent
For SAHJANAND COLOUR YARN
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revocation. It is pertinent to note that in view of the compliances on the
part of the project proponent it seems just and reasonable that the EDC of
Rs. 25,00,000/- (Rupees Twenty-Five Lac Only) deposited with the
Gujarat Pollution Control Board be reimbursed to the project proponent.

It is also important to mention that the Board, in spite of the all the

required compliance by the unit issued wrong observations which led to

criminal proceedings being filed against the top officials of the unit which

also let to their arrest. This has cost a huge damage to the reputation of

the unit as well as its officials.

Solemnly affirmed on this the

I know the Affiant

Advocate

* N :

N NAREND% M SURATI
] A* ADVOCATE & NOTARY
> 101, Shree Darshan Society,
Jpp. L.D. School, Near Shreeij-
Rew-House, Station Road

Sachin, SURAT-394230
Mo. 98980 1199

day of November, 2022

Affiant
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Annexure - D

SACHIN'NOTIFIED AREA AUTHORITY
Office.of the Chief Officer.
ghief Officer, }[{nn:n\7 1321 lcéii;ngéOI No.5719,
i i cad No.6, G.LD.C.
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SACHIN NOTIFIED AREA AUTHORITY

Office of the Chief Officer,
Chief Officer, Unnati Building, Plot No. 5719,
Sachin Notified Area, G.1.D. — Sachin. Road No. 6, G.I1.D.C,
Email:- naosachinl@gmail.com Sachin 394230, Dist.- Surat.

Ph. & Fax No. (0261)2399 825

No. C.0./N.A./SCN/316 Date :- 01/02/2022

To,

Pratikkumar Dobariya,
Plot No. 763,

G.1.D.C Sachin.

Subject: - Construction of storm water drain at Sachin Colony on road no. 33 and different area at
notified area GIDC Sachin's work matter.
Reference:- 1) Your Letter Inward No. 496 Dated 31/01/2022.
2) Work Order No. C.O/N.A./SCN/1451 Dated 13/05/2021.
3) Extension of work order No. C.0./N.A./SCN/3535 Dated 20/12/2021

Respected Sir

Pursuant to the above subject with Jai Bharat, to inform that the work order number
C.0./N.A./SCN/1451 dated 13/05/2021 (with effect from 17/05/2021) for construction of Storm water
Drain (SWD) at Sachin colony by its office given to M/s. DR Construction. The time limit for the above
work was to be completed on 17/11/2021. But due to monsoon the time limit has been extended till
31/01/2022 due to pending work. The work of Storm Water Drain (SWD) in the 30 meter wide utility
corridor behind Plot No.- 5534 was started in the month of December. During the above operation, the
flow of water was stopped near the RCC culvert near Plot No.- 722 on Road No.- 7. The work of Storm

Water Drain (SWD) completed on 25/01/2022. Which is good to know.
Yours Faithfully,
Chief Officer

Sachin Specified Area
G.1.D.C - Sachin
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This map is compose in AQ size.

SACHIN APPAREAL PARK GIDC INDUSTRIAL ESTATE

DISCLAIMER :
1.This map is intended for display purposes only and is not intended for legal representations.

2.Any details regarding plot no. and measurements shall have to be read in conjunction with the D.D. plan available at the Architect branch, GIDC, Gandhinagar.
3.Area of the plots are based on the actual available on site.

4 .All dimensions are to be read not to be measured.

5.Verification is under process,Physical maps with Head Office is treated as final. Wherever there is discrepancy kindly contact SATP of Head Office for details.
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ADMIN
Sticky Note
M/s. Sahjandan Colour Yarn
Plot No. 5532

ADMIN
Sticky Note
Plot No. 5534
The work of Storm Water Drain (SWD) in the 30 meter wide utility corridor behind Plot No.- 5534 was started in the month of December. 

ADMIN
Sticky Note
Plot No. 722

During the above operation, the flow of water was stopped near the RCC culvert near Plot No.- 722 on Road No.- 7. 

ADMIN
Sticky Note

 utility corridor behind Plot No.- 5534 
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Typewritten Text
Annexure - E


Gujarat Pollution Control Board

ISO - 9001-2008 & ISO - 14001 2004 Certified Organisation
338, Belgium Square, Typical First Floor, Silver Plaza Complex,

Opp. Linear Bus Stand, Ring Road, Sural-395 003 Phone : 2442696
Website : www.gpcb.govin  XGN website - hitp://gpebxgn.gujarat.govin
E-mail : ro-gpcb-sura@gujarat.gov.in GST No. : 24SRTG00481F1DK
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpch.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in GST No. 24SRTG00481F1DK

Notice to enter for investigation (Notice)

No.

We, the undersigned, in accordance with our authority under Section-23 of the Water

Act, 1974, Section-24 of the Air Act, 1981 and Section-10 of the Environment (Safety) Act, 1986, hereby

enter into your premises at all times for the following purposes with the necessary assistance We have the

right to visit and investigate.

(1) For the purpose of carrying out the State Board/Central Government work assigned to us,

(2) whether any such functions are to be performed and, if so, how they are to be performed or whether
any provision of this Act or the rules made there under or of any notice served under this Act, order
made, order or authority issued is being complied with. For the purpose of determining,

(3) For the purpose of examining and testing any equipment, industrial plant, record, register, document
or any other thing of importance or in any place where he has reason to believe that an offense under
this Act or the rules made there under has been crime committed or is about to be committed. To seize
any such premises and have reason to believe that this Act or the rules made there under, we enter at
the time mentioned below to seize evidence of the commission of an offense punishable under, such

equipment, material, industrial plant, record, register, document or any other important thing.

Time of entry into industry/factory:_19.20 Hour, date 06/01/2022. The following officers/employees are

present to assist us at the time of meeting.

No. Officers/employees
(1) R. D Kothari-S.0
(2) K.J Desai — SSA-RO Navsari

3)
To,
Sahjanad Colour Yarn,
Plot No. 5532, Road No0.55, Signature:
G.1.D.C Sachin, Surat. Name of Officer: D. M Rathod

Designation: Dy. Env. Eng
Signature of notice receiver:-
Mr. Ishwearbhai Purohit

(Supervisor)
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpch.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in GST No. 24SRTG00481F1DK

To,

Sahjanad Colour Yarn,
Plot No. 5532, Road No.55,
G.1.D.C Sachin, Surat.

Subject: - Dated:- 06/01/2022 visit taken by the board of your unit

Mr,

During the visit to your unit today, the following points were taken into consideration.

1) During time of inspection, waster generated from production activity is discharged without any

treatment which should be stopped immediately.

2) To strictly follow the conditions of CCA as given by the Board.

Completion of the above matters is hereby informed to inform here and also to the head office at
Gandhinagar on day-3. In case of failure to take action in this regard, legal action will be taken by the

board, which should be noted.

Name of Notice receiver, Designation or signature:- Signature:
Mr. Ishwearbhai Purohit Name of Officer: D. M Rathod
(Supervisor) Designation: Dy. Env. Eng

Clean Gujarat Green Gujarat
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Annexure - F |
Gujarat Pollution Control Board

Regional Office-SURAT ISO-9001 & ISO-14001 Certified

338, Belgium Square, Typical First Floor, Silver Plaza Complex, Opp. Linear Bus Stanfi,
Ring Road, Surat- 395003. Phone: (0261) 2442696 Website - www.gpcb.gov.fn
XGN website : http:llgpcbxgn.gujarat.gov.in E-mail : ro-gpcb-sura@gujarat.gov.in
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Typewritten Text
Annexure - F


— GUJARAT POLLUTION CONTROL BOARD

R — PARYAVARAN BHAVAN /=
- ey Sector-10-A, Gandhinagar-382 010
/4 Phone : (079) 23226295
apcB ~ Fax  : (079) 23232156

Website : www.gpcb.gov.in

No.GPCB/HO/ICZMP/VOC analyser/52A (11)/ 2151242022 21 JAN 2072

To,

_ali Head,
Regional OfficeSurat, - -
338, Belgium Square, I floor.
Silver Plaza Complex,
Surat-396195

Sub: Finger printing Analytical Test Repoits of Hazardous Waste by using GCMS.
Ref: GPCB/RO/SURAT/LAB-35(B)/6959/2021; Dated: 08.01.2022.

. Respected Sir,

With reference to above cited subject, please find enclosed here with following Analytical
Teat Reports as per the requirements.

oo | Regional Office | Contral Laboratory | ~ Attachments
: Code No. L.R. No. _pages
. - 1 108 [ 954 1
ER 109 255 .
3 — 112 258 8 ]

This is for your kihd information and further necessary actions.

Thanking You,

Yours faithfully,
L

.

SUREEY

l(”/r. S:N. Agravat
Head/Central laboratory

Copy to: 1) Unit Head, Surat, HO, GPCB, Sector-10/A, Gandhinagar.

Encl: As Above

— . .
Clean Guyarat Green Gujarat
18O - 9001 - 2008 & 1SO - 14001 - 2004 Certified Organisation
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ANALYSIS REPORT FOR FINGER PRINTING

S U U O

Test Parameter

Type of Sample | | Waste water Sample
— o

S__ample Collected by Team: GPCB, Surat.

Reference GPCB/RO/SURAT/LAB-35(B)/6959/2021,

I Dated:08.01,2022

RO’s Code 112

Central Lab Code 258 R
‘Date of Sm)leﬁzce;é‘d 110.01.2022

Finger printing Analysns using GCMS i

(Qualitative Method)
T T Probability
SrNo | Name Formula
%
i No Compound Found = -
Analyzed By Checked By ;_d\ Approved By
"b’f e ; .
qtel Dr. T. L. Patel Br. é] N. Agravat
Sr. Scx. Asst. Scientific Officer Heay, Central laboratory

11
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-Gujarat Pollution Control Board

= Regional Office-SURAT 1S0-9001 & 1S0-14001 Certified
Eg¢ /338, Belgium Square, Typical First Floor, Silver plaza complex,Opp. Linear Bus Stand,

Ring Road, Surat- 395003 Phone {0261) 2442696, Website: www, gpcb gov.in -

XGN website :http:/ [gpechxan e arat.gov.inE-mail ; ALo-egpch-sura@gujarat.gov.in

e N
(
As per XGN Record following Details as under
[ Lab Inward | Sample Name and Address of. Source T_ Result 1
' Register | No. | ID - Uit
No. o — - e o
112 43308 | 321343 | M/s. SAHJANAND Untreated No Compound
| COLOUR YARN w/w sample Found as per
PLOT NO. -5532, ROAD collected from | Finger print report
NO. -SS,SACHlN GIDC, final O/L of dated 21-01-2022
Taluka : Chorasi, District : | Inds leading to
Surat. open surface
drain of GIDC
estate | |

Jge—
Dr. Jignasa D. Oza
Lab Head, Surat.




— GUJARAT POLLUTION CONTROL BOARD

e PARYAVARAN BHAVAN
e Sector-10-A, Gaﬁdhmagar -382 010
%?&%ﬁy Phone (@7@} 2’«‘*228293

'Webisite “ www.gpabgov in
Diste:08/01/2022

Analvtical Conclusion for Toxic Gas Accident occurred at Surat,
dated 06/01/2022

Toxic Gas Accident occurred at’Surat dated 06/01/2022 due to illegal dumping of hazrdous,
chemical it an open channel from a tanker.

CPCR has collected sample from the tanker containing Hazardous chemicals and wastewater
samples of natural drain from upstream-dmmsueam of accident site. Total 15 numbers of samples
have beent collected and as per the analy sis report, may come tv the. interim conclusion fot Liguid
W axt mmp e collected from tanker No, GJ 06 ZZ 6221 parked Nr. Vishwaprem D&P Mills, P-
#.Rd-3,GIDC-Sachin as below;

s  Annexure-l, Sr. Na:3, LR No. pt1:11.97 pH Unit. Sulfide: 67400 my/L, Sodium:
109950 mgL and Alkanity 37%000 mgfl. which suspect the presence of excess NagS
(Sedium sulfide) and/or NakS (Sodium Hydrosulfide).

s As per 18 297 (2001)- Reaffirmed 2017; determination of total sn}phuies, bvciroa,uip hide
and excess alkafi; Shdium HydroSulfide (as NaHs) found 12,32 percent by TG, -

o Annexure-ll, Finger printing ¢ _Analysis using GC-MS {Qualitative M-.,Lhod), evident to
presence of different concern entities/ subxtanmcompmmds are as,

3  2-Phenyl-3-methyl-pyrrolo(2,3- b)pyraziee
w»  4.4-Diisothiocyanatostitbene-2.2'- disulfonic acid
»  2-p-Tolyl-2,3-dihydro-1H- -beuzof1,3,2]diazaborole
> Hydroxyurea =
»#  Diacetamide .
»  1.4-Diethynylbenzene )
> 1H -Pyr‘azale-é% —carbonitrile
% Fthanesulfonyl chioride
> 4-(_3-Dimethyim:nimpmpoxy)be‘nza"xdehyds
> 4.4-1sopropylidene-bis(2-chlor henol’

= 3 Mercury. chloro{3.17-dioxom wirosia- 1 :
5 Uracil, 1,3,6-trimethyl-5-(3-methyl-1H- mdol 2- xi)- )

I
X

- »  Nitroglycerin ™
=

Pagelof2

(Jean (; mf f"(‘" en 6&;&{@{

T r = Tyt L
IS0 - QG0 - 2008 &350 Tat - AU TR Es =




»  Glycine, ;\‘-(di,thiocarboxy)-N-methyb [

» Benzo-1,2,3 ~t1‘i>azin-4(3H)—one_. 3-amino-

s 1H-1,2,4T riazole, 3-chioro-

» Hexathiane

3 Cyclic octaatomic sulfur

» Thiourea

% Carbon disulfide

» Disulfide, dimethyl

% Formamide, N N-dimethyl-

$  Diethylammonium diethyldithiocarbamait

$  Guanidine, mofothiocyanate

» 1v,2,4-Benzenetr’icarboxylic acid, I,2~dime‘thyl. ester

e« Annexure-lll to ¥VI, Finger printing Analysis using GC-MS (Qualitative Method),
evident to presence of different concern entities/subsrance!compounds in wastewater e
samples collected at incident place & upstream and downstream 1O accident site.
ot y W‘l’-ﬁi g:%w ‘
(Dr. g N. Agravat)
Head-Central Laboratory

|
|
i
i
|
]
{
1
!
.i
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AR EX LETE - b
T GUJARAT POLLUTION CONTROL BOARD
[R— i PARYAVARAN BHAVAN
= Sector-10-A, Gandhinagar- -382 010
SRR Phone : (079) 23226295
GPCB Fax  : (079) 23232156
Website : www.gpcb.gov.in

ANALYSIS REPORT FOR FINGER PRINTING
_ Date: 08.01.2022

W,

Sample Collection Date & Time Ao seoi 2022 T
T T Laqmd waste from tanker No, GJ 06 ZZ 6221 parf:éah‘é\}'r.wgwwé_ _
Source Detail thwap&m D&P Mills. P-6,Rd-3.GIDC -Suchin ‘

Refu ence
: !
|

gs;“[;“;:;};;t;r . R » x Vmg:,u' p! mtm;; ’\nal} 8 sin

T T tQm\ligzn_eM@LW

;S_rd\a . V:;m‘ R L : ionzaéi; e m

iﬂ‘i ......... ﬂi‘ﬁﬁgﬁ@mﬂmf}( 3 “%;ai“m_é‘ WWWWWWWWWWW i ) Cr;}"i;v;_'f\!-‘s 72, i _2

I . . :

[ IO I T e e i y .

o2 4,4‘-1)1:seﬂnocvanaxosnlbene—‘? Va “disutfonic acid - % CioHioN20eS2 | - 7%

l - — - m o o n= ; -

& Ty AT Sivi-2.3-dihydro-1H- bonzo[1.3 ”}dlanborole CaraBNe | 574
i 3 I o T S
o4 Hydroxyurea : T CHNGO: ; 82.9
.—-—-?—T—-—)— e v 2: “,:.)_ ....... o— -
oi ‘JT T

5 11 ‘ Mercury. chlom(w l7»dnoxo'mdros1a—l 4 B-trien-2-yl)- ‘

,,_‘..__,..,,w._x.,__._.;._..,.,.,....h,____,.“..m.__’;.:;..:. ___________________________ - .,.1 . ‘
Page 1 of 2
. o {010 ——Aepeesas .
Clean Guarat & rmgz Gz;&m? /‘\‘L =
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P

12 g(,zacxl T3 6-urimethyl-5-(3-methyl-1 H-indol- 0-»1)- CisH17N:02 858
13 g\ixtroal\—éax—r?—‘” ~~~~~~~~~~ — T T T TGRS0 | 45
1>4W : Giycine, E\*-{ci%thiocarlmxy)-z\"-metlwl— CaHaNO:S: T 774
s : 3enzo-1,2,3-triazin-4(3H)-one, 3-amino- C;H}Ng() 36
BT T TH-1,2,4-Triazole, 3-chloro- C2H,CING 62.5
T Heahane T S 979
| 18 Cyclic octaatomic sulfur Se
T TThiowea T CHENGS A
20 Carbon disulfide CSz- 743
~‘21 vDisulﬁde. dimethy! T T T T G HS: 80
531 ¥ormamide, N.N-dimethyl- CsHING' g7
23 Dicthylammonium diethyldithiocarbamatce CoH2aN3 52 R
24 Guanidine, monobthiocvanate. C2HiNsS " 20.9
a5 i l 2 4 Benzcncmw;b();-hn acid. L. dnneﬂm ester “CiHWwOs 72.1
:\naiywd By, _._ Checked Bgri\;L Approved Byﬁ,.
ui ATE ‘ b, )
(P. N. Patel) (Dr”l' L. Patel), i
Sr. Sci. Asst. = Scientific Officer Head, Central laboratory
e
. Page 2 of2




GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Ganéhrﬁagar -382 010

7 Phone : (079) 23226295
Fax : {079) 23232156
Website : www.gpcb.gov.in

ANALYSIS REPORT FOR FINGER PRINTING

_Date: 08012022

- I———
s l‘w pe ¢ of Sampie - ! Ha7ardous Waste water sample

w»......w..._.,,_.,..,w,_..a R .,,_,,,,..,v.._.._,w..,.«.,v_,.«..,w.....m,....".,....._._..___,_—_-_;

- S
| Sample Collected by - Team: GPCB. Surat.

e ————— s T S R

Sample Collcction Date & Time | 09720Hrs, 06012022 é
1 H

g i Y 2 7 i i

‘ Wastewak,r from “ratural draim at incidence ma»e Nr.

!
| Source Detail Vishwaprem D&P Mills, P- 6.Rd-3.GIDC-Sachin
& i& . , (21°05°40.0” N 1 7250°51 27E)

el 4 e T I .
s

Refcrcmc Toxic Ga< Amdcm L Surat, Dated 06.01. 7(

e s e

i (,en'n al Lab Code

f Date te of Sam ple Rééewed 07.01.50@2

,..___-.__._‘,... e s e T

| Test Parameter

'; Finger printing . Analysis using GCMS
(Qualilauve Mcthod )

7 "—"“_‘_'_'_—-:_'—"_’ RS - N !
- Sr Name Formula | Probability % |
T TTGmC | 328 ]
—‘2"* Fumaromlrnle ‘ B __ TGN | 45.5
S DU S— e I S
% b3 Arsine . AsHa | 493
a R S ro e |
,Y 4 'TCarbamothioic acid, O-isobutyl ester Csl—l.g;'g\fOS ) 24 !
E_’"{' 1 5-Hexadiyne — TG, | 4 —
) Ammomeﬂmnesuitgr-u_s acid T T T T EHNOSS B 1
A Diisothiocy: a’mtos’u—ﬂnnc 2.2 msuifoﬁlwgtg‘ RESITE IS N g , R («73

Anatyzed By, Chec}\ed B\Z Approved By,

%&”’ Wﬁ{“} 57 - Sy = e R )
P. N. Patel) (Dr. T. L. Patel) (6@. N. Agravat) =

Sr.-Sei.- Asst. Scientific Officer Head. Central laboratory
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Adaviexung - IV

GUJARAT POLLUTION CONTROL BOARD

- PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010

Phone : (079) 23226295

Fax . {079) 23232156

Website . www.gpcb.gov.in

ANALYSIS REPORT FOR FINGER PRINTING

Date: 08.01,2022

v:i::pe of b:m;!—e-‘ - 'ﬁ?xz%&? Waste water sample
Rampk Collected by Team: GPCB, Surat.

S'xmple Collecnon Date & Time | 11:00Hrs, 06.01.2022.

E
{ From natural drain at aibO mir from incident place in
i
; Source Detail downstream, GIDC,Sachin, Surat — _
E (21°05°40.3" N ; 72°30°45.6"E)
Reference. Toxic Gas Accident @ Surat, Dated 06.01.2022
Central Lab Code : '234
Date of Sample Received 7.012032
Test Parameter ’ | Finger printing Analysis usi;fig GCMS
_ * | (Qualitative Method) ;

‘ SrNo | Name E Formula | Probability %
T e T A o7 5 ! 35
SR S S L = i
5 |Arsine . AsHs i 26
3| T-Propancsulfonyl chloride; 3-chloro- | — CsHeCLO:S 52
4 Pyrimidine, 5-bromo-2.4- CsH7BIN:S: T 203
bis(methylthio)-
T T T Benzoic acid, 3,5-bis(1,1- CisbmOs 1= 646
| dimethylethyl)-4-hydroxy- ] o
& | 3M-Diazirine, 3,3-diflucro- . CEN: 623
7T Ethene, 1.2-difluoro- TR ECI
ooy
i/’;:f e f‘“"”:? o,
' (Dr. T. L{ PateBe (Dy.-8. N. Agravat)-
Sr. Scx Asst, Scieniific Officer ~ Head\eénnal laboratory

{"ffunf yjar, zz‘ (Green Gujarat
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Aa e o S

- GUJARAT POLLUTION CONTROL BOARD .
PARYAVARAN BHAVAN

Sy Sector-10-A, Gandhinagar-382 010 =
Y Phone : (079) 23226205 |
SAcH Fax @ (079) 23232156 |
Website | www.gpch.gov.in
ANALYSIS REPORT FOR FINGER PRINTING

. . } - __ Date: 08.01.2022 !
Type of Sample ' Hazardous Waste water sample : }

: Savmple Collected by Team: GPCB, Gandhmegar ' N

Sample Col_.lectiorii)_;ite & Time | 22-:35Hrs, 06.01.2022

From natural drain at @150 mtr from incident place in
Source Detaif - downstream, GIDC,Sachin-Surat
i (21°05°40.3” N 1 72°5(°45. 6”5)
' Reference | Toxic Gas Accldent (@ Surat, Dated 06.01.2022
a::tra! Lab Code : g 241 |
Date of Snmple Received 07.01.2022
Test Parameter "~ | Finger printing Anal) sis using GCMS . o
| (Qualitative Method) _ ‘ . J
SrNo o Name | * 'Formula - [ <{;r;l;:;l.)xhtv %
— | b, V-Biphenyl, 2,4-dichloro-2',5'- CiaHizCh 42‘3
' dimethyl- -
i S — . — S
2 Methaqualone | CisthaN20 20.3
3 z P;yridine, 2~bromb—673}_1'e—nyi- ' CriHgBrN 40.8
i Benzo[b][!,8]naphthyridine, S-amino- CieHixN3~ i 212
Fethyl-2,4-dimethyl-
. lii Indole, «—P-methoxx ethvl) (2~ ‘N CﬁsHisNzQ e ' 30.8
G pyridyD- :
L6 L)umo‘m.m&, 6-methyl-2-phenyl- CisHizN: 66
. 4-Propylthio-5-bromo-pyrimidin- C?HeBrNQCS. » 45.7
o 2(1H)-one '
o Benzoic acid, 3,5-bis(11- " T CuHnO; 88.3.
) dimethylethyl)- -4- -hydroxy- ;
,& 9 i B.é_n;zenc : ' T Cells ' d__5728—' J
Page 1 of 2
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e e = e oo e g et Tt «—; "LF&.JiGerP j
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= |
1
%
10 | Fumaronitrile TN Y
BT Benzo[e]pyrene T T " Caobha 51 i
2 Phosgene oxime ) CHCENO 16
T | Bism uthine, tripropyl- CshzBi 98.5 5
 TEhene, 12-diflworo- | CiHaEr ] 336
IS, S - —
Analyzed By, Checked ]B/‘&V/ Approved By, .
@\3 ild AR
N «Pmel) (Dv. T.L. Patel) (l)l S, 'ﬁ Agramt)

Sr. Sci. Asst.

Scientific Officer

Head; Central faboratory
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GPCB

| Type of S'xmp]e

Sam[)le Colle

Sample Colle

Phone
Fax

ANALYSIS REPORT FOR FINGER PRINTING

AWVNEX L A~ =N T

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010
: (079) 23226295
: {(078) 23232156
Website : www.gpcb.gov.in

Date: 08.01.2022

' Hazardous Waste water sample

cted b}

Team: GPC B, Surat,

ction Date & Time

11:20Hrs, 06.01.2022

Source Detail

From natural drain at @300 mtr from incident place in
downstream, GIDC,8achin, Surat _
(21"0’3’37 3” N 72°50°43.3"E)

ajfem z;zzmmf‘ ﬁfem Gajéamf

! Reference Tcmc Gas »\cuc‘em @ Surat Dated 06.01,2022
- Central Lab Code ; 235
Date of Sample Received 5 07.01.2022
Test Parameter o | Fin inger pmmug Analysis using GCMS
i Qu.ai_itatﬂive Method)
Sr No Name ‘Formula |' Probability %
. . - . . N . 3~ -
| Phenol, 4-[2-(3-nitrd-2- CrabhioN20s : 38.4
.| benzoxazolyl)eBenyl]-
3,6-Ethano-2,7-methano-1H- CisHaFy4 23.5
cyclopropa]blnaphthalene, .
2 1,1,2,3,4,5.6,7,8,8,9,9,10,10- "
! tetradecafluoro-1a,2,3,6,7.7a-
hexahydro-1a-methyl-
i = !
Methyl-4.6-dideoxy-4-(3,4- [ CrHzFNOs 219
. dideoxy-4-fluaro-I-glycero- ' -
; ? - tetronamido)-2-O-methylad- ‘
| mannapyranoside
. 3-(2-Hydroxy-6-methylphenyli- CisHiaN:O- 187
4 PN . R
: ‘ 4(3Hrquinazolinone
< ine ' AsH: 369

Page 1 of 2
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7 [éNitro-2,3-dihydro- T CubeNOs 183
6 benzo( ! Aldioxine-2-carboxylic :
‘ ©jacid, methyl ester
L 3.4.6-Triazidopyridine-3,5- CNue: 37.7
’ dicarbonitrile ’
""‘"”8 s Mathyl-4-hydroxy-2- Cal0s 136
. benzylidenie-cournaran-3-one ’ |
i o Benzoic acid, 3,5-bis(1,1- T CisHeOs - 65.5
: dimethylethyl)-4-hydroxy- v
T“MO— T2-Phenyl-1 -benzi midazblyl)aeetic CisH: «\v()w 385
! acid -
[ B ‘
i 3-Methoxy-6H- indolo[3,2.1- CisHiuN20: 259
de][1.3]naphthyridin-6-one J
}’q' T3(3H)-Quinazolinone, 2-amino- -3- CrakiaNaO . 230
2y ridinylmethy))- :
wﬁ 13 Methaqualone T CieHuN:0 350
T4 ‘ 3H-Diazirine, 3,3-difluoro- CF:N2 . 855
EETHE Ethene, 1,2-difluoro- CoHzF: s
6 4-Chloro-2- CisHCIFsN . 20.2
o - trifluoromethylbenzolh)quinoline
N ‘Analyzed By, Approved By,

- } f,\’é?;f\?& A Gﬁg\fﬁé

== v
16, A\ T (Dr. T. 1L Patel)
Sp. Sei. Asst. Seientific Officer

Checked B;é,;

Heads < Contra! laboratory
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PrANEX e ]

T GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
M Sector-10-A, Gandhinagar-382 {}iO
a7 d Phone : (079) 23226285

Fax . (079) 23232156

R AL =

GPCB o ~oe D
Website : www.gpcb.gov.in
ANALYSIS REPORT FOR FINGER PRINTING
e g e S -y _Date: 08.01:2022
T\ pe of Sample i ‘Hazardous Waste water sampl ‘
“Sam ple Collected by o Team. GPC B_. Surat. - T

Sample Loiltctxon Date & Time | ﬁZlSHrs. (6.01.2022

rom natural drain at @100 mir from incident place in upstream,

Source Detail rl'DC.Sachm, Surat o
(21°05°39.0” N 72"*0 57.97E)
Reference - "I Toxic Gas Accident @ Surat, Dated 06.01.2022
Central Laﬁ Code ‘ -33; -
Date of Sample Received | 07.01.2022

g..._—.._..._.____,.._. e e o

Fmgcx pnmmv Anal\ sis uamv GCMS
i (Qualthe Method)

! 'Pest Parameter:

: BEUISTE-..- —_— e SRR
| SrNo | Name Formula i Probability %
] _..1_ Ty Amino-6-benzyld- CLHGNSG 1 494 '
hydroxypteridine — Fe
5 7 3.Cyanosuccinonitrie C CsHbN; 24
, | [Fndols, 3- (2~muh0>.yethyl)-2 31 CieHieN20 PT ) R -
% pyridyl)- - v
4 1.4- Naphthoqumone ‘g-ethyl-2,3, 5 7- Cr2H150s - 429 _
tetrahydroxy- -
3 Benzene . ) CaHs ) 32.8 ;
s | Phenol, 4-[2-(S-nitro-2- ‘ T G0 T
benzoxazolylethenyl}- ;
T [ 14-Epoxy-5 5 7methano-1H-2.3- | CuHeClOs 61
7 benamoxepn. 4.8,9.9a,10-
hexachioro-4.3.3a,6,7, %a-hexaliydro-
e e e e = -
g - i Benzoic acid, 3,5-bis(1,1- = Cist205 36.1
_j— % | dimeth¥lethyl)-4-hydroxy= | BT D

Page 1 of 2
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g [Pyrazolidine, 3,5-bis(phenylimino)- " CisHualNs 193
R B e e —— L
Z{_ ' ’iJ-Dib_romo-&i—methyLZ,6ﬁ.diphen‘yl-‘ CiagtaBraN:O2 44.9
- .10 2,6-diazabicyclo[2.2. 1]heptane-3,5- : .

o dione i
T Pyvimidine, S-brom-2,4- TGS 55
-t bistmethylthio)-
| N .3,5-Di—ﬁ%ut§l-4~xngi§>ky«IAE i CigHzs02 247 T
% dihydrobenzaldehyde | - -
P [ Biphenyl, 2.4-dichloro-2 5 [ CuHnCh 224
B dimerhyl- | .
;m 14 Fumarenitrile B Ry TCHIN 262 :
H 1 . § . - f
! - 3-(3,4,3-Trimethoxy-phenyl-1H- C CuHhiaNGOs 225 :
1524 )riazol-3-vlamine ST
16 | 3H-Diazirine, 3,3-difluoro- - CEzNz - 918 B
T _;E—-e’nt;._'i,z—-aﬂﬁcﬁwr& ‘ ¢3H2Fz. ! Y WMM‘

i . i ) f

_ T"-'Knalyzeﬁéz& Ch'cckcd:’?};* Approved By,

. K Patel) _ (Dr. TL. Patel)

Sr. Sci. Asst = Scietific Qfficer
- ‘=._

Page 2 of 2
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AR ViR e UL

GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN

Sector-10-A, Ganéfhmaga? 382 010

Phone : (079) 23226285
Fax : {079) 23232186
Website : www.gpcb.gov.in
ANALYSIS REPORT FOR FINGER PRINTING

e ' Date: 08.01.2022
5 Type vpe of Sampie T Hazardous Waste water sample
f ‘sample Collected by - i“enm TGPCB. “mmt ,

{ \nmple e Collection Date & Time | 17 TGHrs, 06.01 12022

; " From natural drain at a,,ﬁ{) mir from incident place i upsteeam,
ii Source Detati "_' GIDC,Sachin, Surat
§ (21°05°38.3" N ; 72°50°57 87E)
Reference Toxio Gas Accident (@ Suret, Dated 06.01.2022
ComTanCole |27 " |
:i)afe oTSample Received [ 07.01.2022 o =
‘Test Parameter " Finger printing Analysis using GCMS
' o {(Qualitative Method) -
w0 T Name T Formula Pxobabéim'fi.
No ! . %.
T T BE3Z)3.5- Undecadien-1yne cigie | 215
"2 2-Amino-6-benzyl-4-hydroxy pleridine CISHIINSO | 193
3 I‘Chlmrome‘m:«'1 chloroscetate . CSH4C1’.ZO§ o 60.4 :
B T""B"é?z& acid, 3,5-bis(1, 1-dimethylethyl)-4- C15H2203 63.7
hydroxy- ’ o o
- Fum Taromitrile (34}{"\?” ; 17.2
m-mabunzora i]xanthene-,’4-mct‘nv1- CHHIG T
' L 2-1- Phcml ethyl {idene-hydrazono-3-methyl-2.3- ( 14,77
: : g'dxh_\_dlobemothmzole : | % ' E ,

_ {Jean Gujarat Green Gujarat

Page | of 2
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10 [ 1.1-Biphenyl, 2.4-dichloro-2" 3 -dimethyl-

CIl4HI12CH2

o g

B 4-»?5yridinamine, 3,5-dibromo- CSHABroN2 23.6 5
" Benzolelpyrene C20H 12 69.1 !
13 2-lmino-3-phenyl-1,2-dihydro-3H-1,3,3- CCEHIENG T 206
. benzotriazepine
4 [1.2]Dithiolo{1.5-b][1,2]dithicle-7-SIV, 3- C11HS8S3 175
i phenyl- :
3 i:D]:t}irinL 3,3-difluoro- CF2N2 4.2

Analyzed By,
£33
(:,V(}‘{ AN Y‘a 4”* a0
< @&\% g

P. NePatel)
§r. Sci, Asst.

Checked By, _

————— b ——
LN

Approved By,

A ’f\, wELer S

AV A <A

(! .
o

(OF, 8, N, Agravat)
Head, Central laboralory
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Prmermse X

T GUJARAT POLLUTION CONTROL BOARD
e " PARYAVARAN BHAVAN
e Sector-10-A, Gandhinagar-382 010
N Phone : (079) 23226295

GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in
=
ANALYSIS REPORT FOR FINGER PRINTING -
_ Date: 12.01.2022

‘Type of Sample B . " Hazardous Waste water Sample

Sample Collected by Team: GPCB, Surat.

'v_ - S S —

| Sample Collectlo_n Date & Time 12:30 Hrs, 06.01.2022

§ - From natural drain at @500 mtr from incident |
Source Detail place in upstream, GIDC,Sachin, Surat
| . (21°05°37.8” N ; 72°51°11.2”E)
._I{efe:rence " | Toxic Gas Accident @ Surat, Dated
? 1 | 1 06.012022 S .
F Central Lab Code 738 T
£ Date of Sample Received 07:01.2022
5 ; e s : =
; Finger printing Analysis using GCMS
Test Parameter . Lo
(Qualitative Method)
B . S | Probability |
{ SrNo Name _ Formula
%
B 'I’yr—;zhdl 5- ol 3-(3,4 S-tnmethoxyphenyl) C12H14N204._ R ’
” 1451 -Benquyran—4 _one, 6,7-dimethoxy-3- | CiyH1Os — | 2 7
— phenyl-- _ . —
| 3 5-Bromonicotinic acid N-oxide C;H4BfN63 14
4 | Benzolelpyrene | Cyon S 194
B .,4,7-Ethano,-l,3-‘metha'n'(_;l~ H- N ' S m |
dicyclopropfc,iJindene, ' -
5 | 1,2,2,3,4,5,6,7,8,8.9,9,10,10-tetradecafluoro- CistFia 318
1a,2,2a,3,4,7- hexahydro la-methyl-
|6 | 1H-Indole, 3- (2-methoxyethyl)-2-(2-pyr1dy1) '''''' C15H16N20 b 83
| _ 2,3-Dihydro-2-methyl-4 -(4-methy1pheny1)- o
9. 1H-1,5-benzodiazepine CuzHigN, 421
- . . — A=y
——8—— | 11" Riphenyl, 2 d-dichlpro-2' Sudimethyl- | CiHCL | 394 S
T Clean Goaral Greell Gajaiat = S
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation e



12 Et_liéxie: 1,2-d1ﬂuoro—
5] 2-Cyanosuccironiisile
—

;r 14 lFumarommle
L

Sulfux dxoxxde o

Analyzed By
&wm\w‘
P. N. Patel
Sr. Sci. Asst,

”i-‘ Ethyl Chloride ~

Checked Bgex

Dr. T L. Patel
Scientific Officer

]
T
CsHoN ] g5 ‘]
GHF, | e ,
“CsH3N; T 7

Head

Approved By

Y&s8.62
.’l N Agravat
entra) laboratory
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GPCB

| Type of Sample

}_S;un}le?oﬂ&t@ by o
Sample Collection Date & Time

=

Fax

Aner se - XTI~

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
- Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295

: (079) 23232156

Website : www.gpcb.gov.in

-~ ANALYSIS REPORT FOR FINGER PRINTING
N __ Date: 12.01.202

I

S — e e

R

}' Reference T | Toxic Gas Accideni
o 0601202
Central Lab Code 239

i Date of Sample Received

J, Test Parameter

Source Detail

f Team: G’PCET,_S‘JFat._A i

]

]
S
|

| 12:40 His . 06.01.2022

-'fﬁé-zeﬁ*goﬁ—s—wva—s‘tﬁe:vﬁater Sample

| From natural drain at @600 mts from ™ 7

I incident place in upstream, GIDC,Sachin,

| Surat (21°05°37.8” N ; 72°51°11.2°F)

07.012022
» _Finégr p;i—nti{lé Ealﬁ)?gi‘s;siin_g—ﬁ(}
(Qualitative Method)

N e | Probability
]' Sr No ! Name E Formula o
1| @ Phenyi-i benzimidarolyacetic aeid | CeHuNO, | 246
2 [ 2.3-Diliydroxy-6-nitroquinoxaime . _f TGHNO, | @
3 2-An“EEoT€-'BEn_z§1T4EdF6§&m_e}i&Eé | N0 [ 473
| 4 |Selenowes, phenyl- T — — CHgNoSe | 147
IHB_- I,l’-Biphenyl, 2‘,4—d_i'chloro-2',5'-—afné¥h_yf-‘ﬁ 1 _~C]4—ﬁxza; _h_‘m
| 6 | Methaqualons T G0 s
|7 |Fumaonimie T N, T @
8 [ 1CIndole, 3-G methonyediy 3 G pgridy | CHMND [ s
M9 6_;7-Benzo~phenoff{__i:aqzin;§,5taioxﬁe o _m‘_. “C_lsz)?é o 476
i “110_" ,—Bismuth;ne,,triprqpyl- - B _—hC“gT-I-ziﬁﬁff 405
_". T;h 2,3-Dihydro-2-methyl-4-(4-methylphenyl)- | c;;n;l-\fz B I

T~ 1H-1,5-benzodiazepine

I e

=

@ Surat, Dated

P

e st e bt e

CMS

~Cleanr-Gujarat Green Gujarat
ISC - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation

N
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e 3 e PRSI, PO T

r 12| L-Alanine, 3-sulfo- R E3ﬁ7ﬁogs_“__“- | 46 “| -
| T 26 opyridine s Sdmiboniie | G TN
NI ———— e _ 1 =
| Benzoic acid, 3,5-.bis(_l,'l-dimethylethyl')-él- | i _

L1 | hydroxy- ] CisHa,0; | 562
T A e e L
[ 15 | Aminomethanesulfonic acid CH;NO;S J 15.1 |
e Lo
6 ’[Sulfur dioxide 038 s
| 17 [ Benzene . T T—— - CeHs | 648 |
Fetee—e—— T L
[ 138 #H—Diazirine, 3,3-difluoro- CF,N, | 08 |
P S S T . i o

Analyzed By .’%ked By\ Approved By

or ‘ RYTL A L

P. N. Patel Dr. T. L. Patel

Sr. Sci. Asst.

Scieantific Officer

IN.Agravat
tral laboratory
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. - GUJARAT POLLUTION CONTROL BOARE V7
r— PARYAVARAN BHAVAN
= Sector-10-A, Gandhmagar 382 010

A Phone : (079) 23226295
~  GPCB - Fax : (079) 23232156

Website : www.gpcb.gov.in

ANALYSIS REPORT FOR FINGER PRINTING
o ___ Date: 12. 01.2022

' Hazardous Waste water Sample J
)

hif

| Type of Sample

iSaTnpl—eﬁCdiEa'ct;aﬁ b_y_ - Team GPCB, Surat, o

! ! Sample Collection Date & Time [ 22:40 Hrs, 06.01.2022

*_‘,._ ———— e

TWastewater from natural drain 'akt-inqc':ui(m'eﬁ o
place, Nr. Vishwaprem D&P Mills, P-6,Rd-
i GIDC Sachm (21°05°40.0" N ; 72°50 51.27E)

.j Source Detail

Tﬁeferéncer N Toxic Gas Accxdent @ Surat Dated 06. 01 2022 -+
CentralLab Code a0 ‘“h“ﬁj
— | Date of Sample Recelved r7 012022 I —
’ o - ] Fmger prmtmg Ana]y51s using GCMS
Test Parameter
—L(Quahtatlve Method)
C T T s e R D PEMHFy]
. SrNo | Name Forpmula
[ %
I | 1H.Indols, 3 3-(2-methoxyethyl)-2(2-pyridyl) | - CieHieN:0 | 449
2 5H-2 3-Benzod1azepme I-phenyl- - —w‘_ﬁ CisHpN; | ___52--2“—
3 |Benzene e T s
. '3,5—bm)utyll4-methoxy-1,4-» o ‘h/m_—” o N
ldihydroben'zaldehyde | CioHa0, 249
I 5 Benzenemethanol o~ buty'lm4 iodo- | V—C{;ﬁh;slam _*%75-7—‘
6 I‘Blsmuthme, tnpropyl- - _(wl_g;HszTﬁ—_ 61.5 y
7 | 2(~I_I-'I‘)—Qu‘inolinone,‘4A-(4—'niethoxy;;henoxy).— 1T EEEENE__ 395
i ﬁgﬁzgﬁgmethénol ’a~butyi—4 iodo- i _—_C_“HHIO 31 8
: f_. o ‘Benzoic acid, 3,541 Ssbxs(l 1- d1methylethyl)-4- CisHy0; 29.5
N | hydroxy- -
f 10 :P—Phenyl—6L’Z£'-glirhmeﬁq_quuinoxal_i-n—e—”L_~ 0 “C_mﬁial\?w a7 _‘




=

Elr 'P-_Krﬁiﬁaéthyl hydrogen sulfate | CHNOS ] 13
T R esa Tt ——————
12 Rhenium, t1 {ca1b0f1§1(1]<> 24 CsHsOsRe 181

cyclopentadien-1-yl)-
13 iDinTetlE'I Sulfoxide T CGHOS | 325 T
— ————— N
J 14 | 3H-Diazirine, 3,3-difluoro- CF:N; 88
AnalyzeTi By Checked By,
8 Yo
s Ko sl
M _‘—:’ @V
P. N. Patel Dr. T. L. Patel
Sr. Sci. Asst. Scientific Officer
. _




GUJARAT POLLUTIC

Proney e = Xl

ISO - 9001 - 2008 & SO - 14001 - 2004 Certified Organisation (

= N CONTROL BOARD
o - PARYAVARAN BHAVAN
| S=0Y Sector-10-A, Gandhinagar-382 010
T Phone : (079) 23226295
L P Fax  : (079) 23232156
J ] ) Website : www.gpcb.gov.in
; ANALYSIS REPORT FOR FINGER PRINTING .._:
o V ) B Date: 12.01.2022
Type of Sample 1 Hazardous Waste water Sample |
Sample Collected by [ Team: GPCB, Surat. ]
bm‘nple‘Collectwn Date & Time | 23:10 Hrs 06. b} ')()3—’)_ o - B ;
l From natural drain at @300 mtr from incident place in |
: i Source Detail downstream, GIDC,Sachin, Surat (21°05°37.3” N ;
72°50°43.3"E) -
E Reference Toxic Gas Accident @ Surat, Dated 06.01.2022
g Central Lab Code 242
 Date of Sample Recelved 07.01.2022 ) - i )
i o : 1 Finger printing Analysis using GCMS
Test Parameter 3 o : ’
’ J (Qualitative Method)
i l - | Probability
' Sr No | Name Formula
%
[~ 1 S-Afnino-ziisopropy[-1~phenyl-2,3(1H)- ”EmHlSI;IS“ 272 .
i u dihydro-pyrrole-3,3,4-tricarbonitrile - ' N
) ) 1,4-Naphthoquinone, 6-ethy1 2,3,5,7- CioH;190% 23.8
@ tetrahydroxy-_ o .
3 4.4 .4- Tnﬂuorobutanol — €4H7_F 30 — 276
4| 5-Methoxy-6H-indolo[3,2,1- o CisHioN,0, | 205
7 | de]{1,5]naphthyridin-6-one i o
|5 1H-Indole, 3-(2-methoxyethyl)-2- (2—pyr1dy1) CisH6N,O 73.2
S _ = /= J
6 1,4- Naphthoqumone 6-ethyl-2,3,5,7- +C1H1606 20.1
| tetrahydroxy- | e e o _ o
7 Benzenamine, N-[[2- (I- : CpHy N 134
| methylethyl)phenyl]phenylmethylene] -
'8 | Benzoic acid, 3,5-bis(1; l-dlmethylethyl)-4- | CisHxnO5. 666
| hydroxy- e e
| ~9 2-Amino-6-benzyl-4 hydroxyptendme Ci3HiINsO 51.3
| =1 10 | 1,5-Hexadiyne B T CeHs | 17
e ——— e o g5 § = i e A A —_———
- CIecailr djdlc cﬂZ LTI UCII l.ijdI d( 57 T e



™1 [1,1"Biphenyl, 24-dichloro-2'5'dimethyl- | CiaHuCla 31
N S ST SRS LS S S s e e PPN [ —
l 12 | H-Benzimidazole, 1-(2-phenylethenyl)-, C| sH,N, 22.7
P B = o
N I 13 1,2- Benzenedicarboxylic acid, 4-methyl- 5-(1- CyHsBrO, 11.6
| | methylethyl)-, dimethyl ester o ]
Mannitol, 0-2,3,4,6- tetra-O-methyl-B- D- i

14 | mannopyranosyl-(1. fwdarw.4)-0-2,3,6-tri-O- C30Hs5016 18.6
1 methyl-B-D-mannopyranosyl-(1.fwdarw.3)-
__11,24,5,6-penta-O-methyl-, D-

15 | Methaqualone o | CigHiaN:0 59.4
ﬂ——“lé"—— Z-Hydroxy-S-(thio;ﬁféh-é?l)nféthﬁ-' ‘C12H1004S 08
) methoxy-1,4-benzoquinone _ ) 1
: z 17 | 3H-Diazirine, 3,3-difluoro- 3 CF>N, 60.7
; Analyzed By Checked By Approved By
R Z\ & =
P. N. Patel . Dr. I‘ L. Patel ~ " SN.Agravat
Sr. Sci. Asst. Scientific Ofﬁcer Head \ke‘ ral laboratory

e
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ANALYSIS REPORT FOR FINGER PRINTING =
Date: 12.01.2 2022 ,

—'i‘ﬂy[;éuofgample o
| Sample Collected by

Sample Collection Date & Time

| —-
l

| Source Detail

FTV Y M e

T AL

—QUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010

Phone
Fax

. (079) 23226295
~: (079) 23232156

Website : www.gpcb.goy.in

=

i Hazardous Waste water Sample

1LTeam: GPCB, Surat.

23:30 Hrs , 06.01.2022

_- __E{rf)l;:l natural drain at _@I 00 mtr from

Surat (21°05°39.0” N ; 72°50°57.9"E)

| Toxic Gas Accident @ Surat

l Reference —_—

e | 06012022 = e o
[_éentral Lab Code | 243
] Date of Sameﬁgcg;ér — o120 < —
i__ e e ]

Test Parameter

‘Finge; pr?fltirlhg' Analysis us'i-ng_E}-Cf\w/I-Sﬁ~

incident place in upstream, GIDC,Sachin,

" Dated

(Qualitative Method)

i X o N o T Probability |
| SrNo ! Name Formula »
| ”

~ TH-Puine26-dione, 3,7-dihydro-13- | o i
1 dimethyl-7-[2-[(1-methyl-2- . C1gHxNs0, 441

phenylethyl)amino]ethyl]-

s Ammo-2-150propyl 1-phcrry'l -2 3(1H) T

2 d1hydro-pyrrole-3 3 A-tricarbonitrile CreHisNs 332
B POV S e S

Phenol 4-[2 -(5-nitro-2-
4.

3 benzoxazolyl)ethenyl]- CisHioN20s 247
T4 Pyrazohdme 3 S-bls(phenyhmmo) T C15Trf1—4ﬁ; o ‘_51“3#" v
] e ] SRS es: IPVERETe—

5 Fumaromtnle CsHaN 18.8
6 Zolpidem T . C?;I—{.ZIT\I;(B T
7 11 IH—Indole 3- (2-methoxyethyl)—2 (2-pyr1dyl) ¥ i 'M(I;ﬁHleNzéw A
8.\ 11 4—Naphthoqu1none, 6-ethyl-2,3,5,7- CiHioOs 162
tetrah droxy— -
= Jegarn— *y‘?'?‘:ﬁ%g{ (;&4‘6’"& :




(]

e

LTIV L TR ¥

9 !m3;-I\'/Ie_thyI—i-benzﬁidene—COumaran—B-oﬁé B ]__. Ci6H1202 16.9 |
N e i ;
ey = e i 1
0 | Ben?01c acid, 3,5-bis(1,1 ci_lmethylethyl) 4 ! C1sHOs 541 |
hydroxy- |
fi,g'-Bi—ZH-l-benzopyrén]%(ﬁﬁ)%nc, 3'.4'- - ‘
11 dihydro-3,5,7-trthydroxy-5'-methoxy-2',2'- C,1Hy:04 26.8 !
| dimethyl-, (25-trans)- . !
| 1,2-Benzenedicarboxylic acid, 4-methyl-5-(1- | B
12 methylethyl)-, dimethyl ester CraH1504 >81
| Dibenzo[cd,glindazole-3- sulfonic acid, 2,6-
13 dihydro-6-ox0- - C14HsN2048 371 =15
T 14 2-Chlom-3-methoxydibenzo-p-dioxin C3HsCIO; 59.4
IS | Naphthalene, 1,8-bis(bromomethyl)- CpHiBr, | 193
——1-6"” El-A_niii10:5~ge”r—{zyl'—4-hydroxyptg;idine: CBfIlﬂrNsémw 289
" 17 | Phenol, 2.6-dibromo- T | TTCHBno | 187
18 | 4-Pyridinamine, 3,5-dibromo- 'CsH4BrN, 212
19 3}35-[.)1phenyl-4,4-d1methy1-pyrazole—1 2= Ci7H1N;0, 715
dioxide
" 20 | Dimethyl Sulfoxide - o C,HOS' 603
21 | Ethene, 1,2-difluoro- - CH,F, 402
Analyzed By Checkcd Byk Approved By
' A&
L B e = 1. AN
P. N Patel Dr. T. L. Patel DriS.N.Agravat
Sr. Sci. Asst. Scientific Officer Head, Céhtral laboratory
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PoyorepaYe. - AL

CT GUJARAT POLLUTION CONTROL BOARD
R PARYAVARAN BHAVAN
N NN .
S0 3 - Sector-10-A, Gandhinagar-382 010
i R ~ Phone : (079) 23226295
| GPCB Fax : (079) 23232156
| \ _ Website : www.gpcb.gov.in
ANALYSIS REPORT FOR FINGER PRINTING
- B o . o ____ Date: 12.01.2022
j Type of Sample Hazardous Waste water Sample
f'S‘a_ﬁlplc Collected by | Team: GPCB, Surat.
I - - o
Sample Collection Date & Time ! 93-30 Hys ,06.01.2022
_ . : | From natural drain at @250 mir from incident
Source Detail place in upstream, GIDC,Sachin, Surat
i s (21°05°38.3” N ; 72°50°57.8”E)
i — - - - - - e
B | Reference Toxic Gas Accident @ Surat, Dated
v _ o ) - 06.01.2022 H
Central Lal{Cod_e_? T 244
‘ Date of Sample Received | 07.01.2022
i | Finger printing Analysis using GCMS
Test Parameter L
(Qualitative Method)
| T B Probability |
| SrNo Name Formula
%
1 |Benzene T GeHs | 446
. : |
Pyndme 1,4- dlhydro— -phenyl 4-(1-phenyl-
- -2 4(1H)—pyr1d1nyhdene) : CatligN, 312
| 3 | 1H-Indole, 3:(2- methoxyethyl) 2-(2-pyridyl)- | CigHigN:O | 326
4 | Bemofelpyene TG, | B3
5 | 2-Amino-6- benzy1-4-hydroxyptendme ' | Ci3HiNsO 342
= "Phenol, 4-[2- [2 (S—mtro 2 _ A a
C .
E 6 benzoxa,zolyl)ether;yl]-l 15H10Nz04 524
7 | (2-Phenyl-1-benzimidazolyl)acetic acid CisHN20, | 301
~.3 Benzoic acid, 3,5-bis(1,1-dimethylethyl)-4- C1sHy0; 85.4
~ | hydroxy-
=
4| 9 _|Pyridazine-3,5- d1 bomtnle 1,6- dihydro-4- | CH7N;0;
i ' idsr p=Se B N R T AL f :53?1“51! P ¥ “j 3

'[ s e = F L= R 22 —f— e b BLTT AL A

; | ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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caeer A

D et ——" Y

e TR S

E" T gmfnot63mi_n(_j:r-(2ﬁ:ﬁ—tr6§fle;§r)f#ﬁﬁ R - 1 = ]
0 ﬁ\/{EthaquTalone_ e TiaN:0 U~ 479 \
[ e T i R e s
ll 1| 2—Chloro-3-methoxydibenzo—p-dioxin ! C3HyClO3 46.3 J
¥ U == T R e _x= [ — i e e
| | 211-Naphtho([1,2-b] tane-3-carbonitrile, 4- | } |
1 | P +2=0]PY . , 6.2
| 7 Imethyl-Z-oxo- CisHoNO: o
EW~]—~—*—~“—.-—~—*~—~#~-—~~-—"—~———' IS
] A 1,4-Naphthoquinone, 6-ethyl-2,3,5,7- - | . N

] 13 tetrahydroxy- CizHio0s 208
T | Fyr_azaiafnéfj',‘sii&i%@ﬁéﬁyﬁn'ﬁrﬁ)f T T CuHaNs '—| 382
- Ty oy 3 eyl 1@ methylallyDbut- | S

LS 3—enyl]cyc_lopfopanecarboxyl_ic acid, ethyl T CysHuOs \ 66.8
ester

16 _‘il Bismuthine, tpropyl- —— | CeHuBi
-5 [Bthone, 1,2-difluoro- —— T T T T Gl
.— —18"— i;iﬁfs_ﬁfﬂi’ommfﬁﬁ;ﬂﬁia}iﬁe-" o C:H"—I\—I 0.5
1 ,2~a1one
e I A ey e e -
Analyzed By Checked By Approved By

AL 7 k>

Pu e ol

P. N. Patel Dr. T. L. Patel Dr{ S.Y.Agravat
Scientific Oiﬁcer Head, Cenitral laboratory

Sr. Sci. Asst.
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T e, s

- GUJARAT POLLUTION CONTROL BOARD
e PARYAVARAN BHAVAN
I W e, P . . .
| LY A Sector-10-A, Gandhinagar-382 010
; N o Phone : (079) 23226295
g Website : www.gpcb.gov.in
i
= ANALYSIS REPORT FOR FINGER PRINTING
T L — _Date: 12.01.2022
B l-T ype of Samp!e Hazardous Waste water Sample |
. P & |
Team: GPCB , Surat. |
- = S  wemow oo A e o LR |
Sample Collectmn Date & Time | 93.45 Hrs, 06.01.2022
| From natural drain at @_56(5 mtr from incident
| Source Detail place in upstream, GIDC,Sachin, Surat
; (21°05°37.8” N ; 72°51°11.2”E)
% ‘ Reference Toxic Gas Accident @ Surat, Dated
5 o _106.01:2022" L
T L ' Central Lab Code 245
Date of Sample Received ~07.01.2022 T
i - | Finger printing Analysis using GCMS
i Test Parameter
(Quahtatlve Method)
- o Probability
Sr No Name Formula
i ' %
4 S = S ame e e o]
E 1 Quinazolin-4-yl-O-tolyl-amine CisHisNs 14.5
' 2 | 1H-Indole, 3-(2-methoxyethyl)-2-(2-pyridyl)- CigH16N;0 T 453
"3 | Pyrazolidine, 3,5-bis(phenylimino)- CisHiNy | 283 .
24,6 8-Tetrathiatricyclo[3.3.1.1(3;, N)decane, | CoHiSe | 208 |
4 | .
9,9,10-trimethyl-
I P e — R
5 Methaqualone CisH14N20 423
» 6 = 1H-Benzimidazole, 1T(é-p1{€n§15¥ﬁé}1_yi): — ‘ "C15H12N-2__ ) *273“8 )
(E)-
| 7 | 1H-Pyrazole, I’?adipﬁényl- o “CisHizN; '"2“7'.6“;
—sh- _I)Tbe'r—lz_[a—hjanthracenej Zﬁﬁ-t.éﬂ‘“aﬁﬁo- — CoHis 167
| “9_ |3,5-Di-t-butyl- 4—methoxy-l'4- T C16H2602 29.6

o ————— 6}63}} FU]HH{ éﬁé’é‘& GHIQF3£-~~r == <L
: ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation ( \

i
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| [dlhydrobenzaldehyag — = 1 ;-; T o —dl
‘ i VT e
iz ”_10 '; Bemvlqmr\on_‘;é T CeHisN i 1723 :
. S N SN RV
T 1,3- Dlhydlo -5- phenyl 22H-1,4- benzodlazepm— CisHi2N,O r 49.6
2-one
l 12 N Q-ﬂ{ino‘-é—-‘béx;.—'c;f1—4jlydr—o;<ypteridﬁe 0 CFPTHI‘:J;E)” ‘+ 412 '
1B Benzo[elpyrene Tl TCHn | 718
N e e A B U S
; R = DibramoA-methyl-2,6-diphenyl-2,6- C1sH14BrN2O; 238
: diazabicyclo[2.2. 1]heptane-3,5-dione
i 15 |24 6-’Eniazidopyr1dme -3, 73 5-dicarbonitrile T CNp2 1867
‘ 16 EH _Diazirine, 3,3- 3difluoro- T 17 CRN, 719
g IE— =S P SRR — =
f Analyzed By Checkedgé&
i ,Vw % \AQ@ g
. Patel Dr. T. L. Patel
Sr. Sci. Asst. Scientific Officer
=
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RIS LANAOEY Rt St e

GUJARAT POLLUTION CONTROL BOARD
e | PARYAVARAN BHAVAN
P e, e S ) A )
0¥ 5 Sector-10-A, Gandhinagar-382 010
[ Phone : (079) 23226295
GPCB Fax : (079) 23232156
Website : www.gpcb.gov.in
ANALYSIS REPORT FOR FINGER PRINTING -
e Date: 12.01.2022
| Type of Sample I"Hazardous Waste water Sample ]
’Sample Collccted by TTeam GPCB, Surat.
ST S —— S — e ;.“_._.____. S
l Sample Collection Date & Time 23:55 Hrs, 06.01.2022
| From natural drain at @600 mtr from incident
Source Detail “place in upstream, GIDC,Sachin, Suxat
(21°05 37.8°N; 72°51°’11.2”E)
Reference @~ | Toxic Gas Accident @ Surat, Dated
- L 06.01.2022 o
Central Lab Code 246
Date of Sample Rec&;é'a_ - 07.01.2022 o -t
N _F;n_g—ex E);mtmg Analy51s usmg GCMS |
Test Parameter
“(Qualitative Method)
L e ——e
Probabili
Sr No I— Name Formula ' v
|
1 |Methaqualone | CiHuN,0 | %0 |
"2 [Pumaonitile | CHN, | 211 |
3 -Pyndmamme 3,5- dlbromo- ,. T CsHBr,N, | 299
A '1,4-Naphthoquinone, 6- ethyl—Z 3579- Ci2H;00s 356 |
tetrahydroxy— ’
e 4 P S— SN S SN NS S
5 3,5- D1~t-butyl 4-methoxy—1 4- "~ CigH0: 38.0
dlhydrobenzaldehyde ‘
6 -p Chldrophenyl-4-pyndmecarboxaldehyde clzﬁgﬁﬁé,""' 272
N-oxide
7~ | 4lodothioanisole, - CHAS | 271
i N 17,3A,2—Ben'z'o>£xaborofi€:2tz2- C14HoBO, : 163 |
- 8 :
~_ | phenylethynyl)-
U U - SN S

N SERCRLC | L

— Clean Gujarat Green Gujarat —sovs.se

IS0 - 8001 - 2008 & ISO - 14001 - 2004 Certified Organisation ( J

g
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r j Qumazolme 3,4- dlhydlo 2 allylthlo 4- 'C_mI-TMN;é—W 199
isplrocvclohexane— = li
5-Amino-2- 1sop10py1 1- phen)l ._.,J(].H) T‘- Cmﬁlsﬁs_ 305
l ! dihydro-pyrrole-3,3,4-tricarbonitrile | f
e ]
11 IH Indole, 3-(2-met 10\ycthy l) 2-(2 (2-pyrxdyl) j CigH1gN,O 27.6 '
N .ﬁ___ . —
' | Benzoic acid, 3 ,5- bls(l 1- dunethylethyl) 4 CisHp0; 372 l
J hydroxy- J !
= ,| ; | 3(2H) Benzofuranone 6-methoxy 2- [(3- N '_(IH;;'O: ]_ 447
l 7 methoxyphenyl)methylene] (E)-
: |
— 14 ‘ 1,24-Trioxolane
: 15 [ Dimethyl Sulfoxide | GHOS | ses
i e — —— e i A 0553 e e e —
[ 16 1,2,4- Benzenetrlcarboxyhc acid, 1,2-d 2- dlmethyl C11H;00¢ 68
( ester J
i S, T 1 ]

Analyzed By Checked iﬁ’c\ Approved By
¢F el

w M/%L/M iy .
P. N. Patel Dr. '1. L. Patel . ’_’ff}i N. Agravat

Sr. Sci. Asst. Scientific Officer Head, Cehtral laboratory

P
i
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpch.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in GST No. 24SRTG00481F1DK

No. GPCB/Surat/RTI/ID No.660/7042/2021-2022
Dated: 01 Feb 2022

Sample-G
(See Rule-4(1))
Regarding furnishing and/or refusing that information to the applicant

Sender: Public Information Officer
Guijarat Pollution Control Board, Surat
To,
Ganshyambhai Dhirajlal Dobariya,
1003, Shyam Luxury,
Near Jolly Residency, Vesu,
Surat.

Subject: Regarding your appeal dated 31-01-2022

Mr,

Your RTI subject under the Right to Information Act 2005 dated 31-01-2022 has been received at this
office on 31-01-2022. (Total Pages of Information: 33)

e Pursuant to the above subject, With reference to crime committed by you at Sachin GIDC and
registered at Sachin GIDC Police Station, the Board has sought a copy of the report of M/s
Sahajanand color yarn and incident spot sample fingerprint done by "Central Laboratory, Sector-
10-A, Gandhinagar". As per available records of the office here, the fingerprint report (Central
Lab) of the above sample taken on 06/01/2022 is identical herewith. (Total Pages of Information:
33)

Chapter No. 2 of Right to Information Act-2005 (Right to Information and Responsibilities of Public Sata
Mandal) point No. 7 (Disposal of Requests) Where the information concerned is related to the life or
liberty of a person, the information provided within 48 hours of receipt of the request.

If you are aggrieved with the above decision, you can appeal to the First Appeal Officer within 30 days
from the date of decision, the details of which are as follows.

First Appeal Officer’s Detail,
Mr. M. V. Patel

Guijarat Pollution Control Board,
“Paryavaran Bhavan”,
Sector-10-A, Gandhinagar.

(Dr.J.D. Oza)
Public Information Officer and Regional Officer
Guijarat Pollution Control Board, Surat.
Tel. No. 0261-2442696
Enclosed: as above
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GLORY PROCESSORS LLP

Dt.:-20/12/2019

To,
The Chairman, .

% SACHIN INFRA ENVIRONMENT LTD,,
Sachin G..D.C,,
Sachin,Surat-394230

Sub.:-Transfer of chambers to SAHAJANAND COLOUR YARN.

~ Dear Sir,

As above subject we want to transfer 2 chambers from GLORY PROCESSORS LLP.To SAHAJANAND
COLOUR YARN., For your kind reference. Kindly do alf the documentary work and issue a certificate to us
at the earliest,

Thanking You,

L
PLOT NO. 8208/182P, ROAD NO.82, GIDC, SACHIN, SURAT-394230
MO :8000999666
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GLORY PROCESSORS LLP

Dt.:-20/12/2019
To,
The Chairman,
SACHIN INFRA ENVIRONMENT LD,
Sachin G.1.D.C,
5ac§in,$urat~394230

Sub.:-N.O.C For transfer 2 chambers to SAHAIANAND COLOUR YARN.

Dear Sir,

As above subject we have no objection to transf

er the 2 chambers to M/S. SAHAJANAND COLOUR
YARN and with respect that all dues clear at our end.

Thanking you,

WW

Lot Lie
For Glory Precessors

am Raassaf
Autho%&gnamry

g@
PLOT NO. 8208/1&2P, ROAD NG.82, GIDC, SACHIN, SURAT-394230
MO :8000999666



GLORY PROCESSORS LLP
A-\-2080 |
“To,
SOAO\!"OMMO\ lolor Yo,

SSBR . G, Sodh, Surat

01 QO\C,NV\ kaw\ l:(\/\VlYUVIWJ"j (j'd

, d
We  Arowt gre chored 4/0-“ am

. Lot it
g 600000 70 il

ipounés L&jw\b,

for Glory Processors LLP

o ’F%fﬂ“ B aau
Authiorised Signatory

PLOT NO. 8208/182P, ROAD NO.82, GIDC, SACHIN, SURAT-394230

———MO-8600999666 — — —

i
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‘Reg:t,. ﬂ‘;a’ F‘lam ?i@tﬁ
: Tex Processors, GID.C
_ “Teli i (txzeﬂs; 291&349
‘siel catp@mdifﬁnaifwm. Bied, cétp@gmaxt Lom

RECEIPT

, Recelpt No 551 Date : 20/12/2019

Recewedwrththanks from

janand Colour Y?,m

| of Chamber Transfer Fees

by Casthheque-No. 092538 in fulllpart payment of our
Bill No. Chamb’e:fiTransfer Fee v, Dated 20-12-2029 P '

drawn on ~ KOTAK | Surat

GSTIN No. : 24AADCS3847B12Z0 * PAN: AADCS3847B

Rs. 200000.00

(Receipt is valid Subject to Realization of Cheque)

Sachin Infra Environment Ltd.
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i3

n=lnfra “Enoironment Ltd——

CIN : U29197GI1998PLCO33820
IS0 140012004 CERTIFIED COMPANY

R.gu Off. / Piant ;- Plot No, PP/2, Rouad No. 2 En
B/n Key Tex Processors, G.
Yol : (D261) 2910349

E.mail : siel_cetp@@rediffmaii.com, siel. cetp@gmail com

www.sislceotp.in

LR.C., SACGHIN, 8URAT-394 230.

~ 1 BILL FOR EFFLUENT TREATMENT : ~
i

Involce Date :

GSTIN Nusmber : 24AADCS38478120

Tax Is Payable On Reverse Charge: (Yes/No) :
Involce:Number: 754/19:20
31/12/2019

Date 8 Time of Supply : 31/12/ 2019
Place OF Supply: Gujarat
Payment Terms : Net-10

NO

et Gl 2 Rem Not Applicable
b panNo AADCS 3847 B

State : Gujarat

Detalls of Receiver (Billed to) Details of Consignee (Shipped to)

Sahfanand Colour Yarn E Ship To

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT

Surat-394230 Surat-394230

N iN

Cont.-Person : Pravin Purohit Cont. Person : Pravin Purohit

Cont. No : 961020208 Cont. No : 961020208

GSTIN Number + 24AEPPD1706H2ZT GSTIN Number + 24AEPPD1706H2ZT

State + Gujarat State Code 24 | State : Gujarat State Code 1 24
bR NO. DESCRIPTION SAC Rate Disc Taxable CGST SGST

CODE % value
Rate | Amount Rate Amount
¢ | ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 10000.00 | 6.00 60000  6.00 600.00
No of Membership FEET 20
Charge Per FEET 500
Treatment Charges For the Month : Dec-19
TOTAL 10000.00 §00.00 /60000
involce Total ( 11200.00

invoice Value (In Words) : Eleven Thousand Two Hundred Only

(A)  Payment should be made before 10/01/2020
(B} Al DD/Cheques must be in favour of * Sachin tnfra Environment Ltd " and Payable at Surat only.

{C) Payment should be made gt Plant Office at C.E.T.P, the Company Between 10.00 A.M. to 06.00 P.M.
() Interest wili be charge @ 18% on Delay Payment.

(E)  T.D.S. will be applicable for Deduction Tax at Source @ 2%

Mr. Mansuri

(F) Contact No.

Bank Name 1CICI Bank Ltd

Branch Name GIDC SACHIN

Afc No. 218705000026

Afc Type Current

IFSC Code ICICO002187

CONDITIONS: For, Sachin Infra Environment Ltd

for the Month of Dec-19
97140 10011
97140 10032

AUTHORISED SIGNATORY

Mr. Yashlok Upadhyay

Powered By :
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Q#i@l cetg@mﬁléfm&ﬁ om,: siel cstp@gmat‘ com
RECEIPT o

| ReceiptNo : 2430

" Date : 271092020

| Recewedwnhthanksfmm ~ Sahjanand Colour Yarn
e = of Dec 19
the sum of Rupees (112‘ v_B'OO) Eleven Thousand Two Hundred Only

by Casthheque Na 002291 in fullpart payment of our
: e
Bill No. 754/19-20 Dated 27-01-2020 , @@“”%

drawn on KOTAK' _ Surat

GSTIN No. : 24AADCS3847B1Z0 * PAN: AADCS3847B

(a
BN 11200.00 4

Sachin Infra Environment Ltd.

(Receipt is valid Subject to Realization of Cheque)
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)= SachinInfra-Environment Ltd—

<l

Regd. OFf.

E«smail ; siel_cetpidrediffrhail.com, slal.cetpdgmalil.com

N U29197GI1998PLCO33820

ISO 14001:2004 CERTIFIED COMPANY

/ Plant :~ Piot No. PP/2, Road No. 2 End,

B8 Key Tex Processors, G:.l.0D.C., SACGHIN, SURAT-394 230.

Tol. : (0261) 2910349

www.sleicetp.in

i ~ : BILL FOR EFFLUENT TREATMENT : ~ - nl
GSTIN-Nuniber : 24AADCS38478120 Date & Time of Supply : 31/01/2020 -
Tax Is Payable On Reverse Charge: (Yes/No) : NO Place OF Supply: Gujarat c
(Invoice Number; 837/19-20 Payment Terms : Net-10 0
:::0150 Date ; 31/01/224020 Rcm Not Applicable
te Code
. Pan No AADCS 38478
‘State : Gujarat
Details of Raceiver (Bliled to) Details of Consignee (Shipped to)
Sahjanand Colour Yarn $hip To
PLOT NOQ 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230 Surat-394230
IN IN
-Cont. Person : Pravin Purohit Cont, Person : Pravin Purohit
Cont. No : 961020208 Cont. No : 961020208
GSTIN Number : 24AEPPD1706H2ZT GSTIN Number : 24AEPPD1706H2ZT
\ ; State : Gujarat State Code 24 | State ; Gujarat State Code : 24
p—g
BR NO. DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
. ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 10000.00 | 6.00 600.000  6.00 600.00
No of Membership FEET 20
Charge Per FEET 500
Interest On Bill 949432 76.00 0.00 76.00 | 6.00 454 6.00 4.56
e Treatment Charges For the Month : Jan-20
TOTAL 10076.00 604,56 / 604,56
Invoice Total { 11285.00
Invoice Value {In Words} : Eleven Thousand Two Hundred Eighty-Five Only AT \
- [ |
Bank Name {CICI Bank Ltd Eiid
Branch Name ¢ GIDC SACHIN . .
afcNo. ;218705000026 ERS' A% él.[ﬂ,
Afc Type Current ?
IFSC Code 1C1C0002187 CHONO: o - oo
CONDITIONS: o . } “a 4 }+ _For, SachinInfra Environment ttd
DRTE: - o\ 66120
(A)  Payment should be made before 10/02/2020 p
(8] Al DD/Cheques must be in favour of “ Sachin Infra Environment Ltd ” and Payable at Suratonly. | .y N 0 R :I
(€)  Payment should be made at Plant Office at C.E.T.P. the Company Between 10.00 A.M. to 06.00 P.M. * Yoo %3 \ C\ ) %
{D) Interest will be charge @ 18% on Delay Payment,
() T.D.S. will be applicable for Deduction Tax at Source & 2% for the Month of Jan-20 ‘ C) 0 \
{(F) Contact No. Mr, Mansuri 97140 10011 v g
Mr. Yashlok Upadhyay ;9714010032 “RUTHORISED SISNATORY
Powered By :
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un=lnfra-Environment Ltd——

CCHN  UZ9197GIL9298PLCO33820
1ISO 14001:2004 GERTIFIED COMPANY

. O /- Plant - Plot No. PPI2, Road No. 2 E

Bty Koy Tox Processors, GLD.C:, SAGHIN, SURAT-394 230.
Tol. : (0261) 2010349
all.com, siel.cetp@gmall.com
www.sleicetp.in

E-mmait : siel _cetp@Rrodie!

P

~ ; BILL FOR EFFLUENT TREATMENT [
GSTIS Nuriber : 24AADCS3847B120 Date & Time of Supply ; 29/02/2020
Taxis Payable OnReverse Charge: (Yes/No) : NO Place OF Supply: Gujarat :
fnvoice Number: 918/19-20 payment Terms : Net-10
;mcz; ate : 29/ 02/224020 Rem Not Applicable
ta
te Code Pan No AADCS 3847 B
State : Gujarat
“Detalis -ofRé:chw (Billed to) Details of Consignee (Shipped to)
Sahjanand Colour Yarn ' ship To
PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230 Surat-394230
IN IN
Cont.-Person : Pravin Purchit Cont, Person : Pravin Purohit
Cont. No 1961020208 Cont. No : 961020208
GSTIN Number : 24AEPPD1706H2ZT GSTIN Number : Z4AEPPDL706H2ZT
State : Gujarat State Code 24 | State : Gujarat State Code ;24
- PRNO. DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
. ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 10000.00 | 6.00 600.00  6.00 600.00
No of Membership FEET 20
Charge Per FEET 500
Interest On Bill 949432 168.00 0.00 168.00 | 6.00 1004 6.00 10.08
Treatment Chiarges For the Month : Feb-20 >
TOTAL 10168.00 510.08 / 610.08
tnvoice Total I 11388.00
N
invoice Value {In Words) : Eleven Thousand Three Hundred Eighty-Eight Only D—A-I’D
- - . 8
Bank Name ICICt Bank Ltd
Branch Name GIDC SACHIN .
AfcNo. 1218705000026 Rs- ‘ & % 6uq
AfcType Current
IFSC Code 1CIC0002187 CH.NO.:.
X ' f 1
CONDITIONS: D ATE' 6 \ 06) Pa) for, Sachin§nfra Environment Ltd
{A)  Payment should be made before 10/03/2020
(B)  All DD/Cheques must be in favour of * Sachin Infra Environment Ltd * and Payable at Surat only. R y
(C)  Payment should be made at Plant Office at C.ET.P. the Company Between 10.00 A.M. to 06.00 P.M .,B- NO. . %3:‘ \ q \QG
(D) Interest will be charge @ 18% on Delay Payment.
{E}  T.D.S. will be applicable for Deduction Tax at Source @ 2% for the Month of Feb-20 [ \ 00 \
{F} Contact No. Mr. Mansurl 97140 10011
Mr. Yashiok Upadhyay 97140 10032 AUTHORISED SIGNATORY
Powered By :
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\12!13 To 31|3|2p
Enigironient Ltd——

CiN : UZ9197GI199BPLCO33820
1ISO 14001: 2004 CERTIFIED COMPANY

Regd. Off. / Plant :- Plot No. PP/2, Road No. 2 End \ %p

Bfh Key Tex Processors, G.i1.D.C., SAGHtN BUIRAT- -394 230.

Teoi. : (0261) 2910349
E-rvyait 1 siel  cetp@redi Ffrmail.com, siel.cetp@amalil.com
www.Elelcetp . in

~:BILL FOR EFFLUENT TREATMENT : ~ 1 U
GSTIN Number: 241\1&%5384 Date & Time of Supply : 31/03/2020
‘TaxIs Payable On Revarse Charger (Yes/No) : NO Place OF Supply: Gujarat .
vlmoice.‘Number; }1901(19-20 Payment Terms : Net-10
"snvow;:ate © 33 Gsi 24020 Rem ¢ Not Applicable \
tate e :
Pan No : AADCS 38478
State : Gujarat
- Detalls of Recelver (Billed to) Details of Consignee (Shipped to)
Sahjanand Colour Yarn Ship To
PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230 Surat-394230
)] IN
Cont. Person + Pravin Purochit Cont. Person : Pravin Purohit
Cont. No : 961020208 Cont. No 1 961020208
. GSTIN Number 1 24AEPPD1706H2ZT GSTIN Number 1 24AEPPDL706H2ZT
State : Gujarat State Code . 24 | State : Gujarat State Code ;24
BRNO. DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
. ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 5000.00 6.00 300.00) 6.00 300.00
No of Membership FEET 10
Charge Per FEET 500
Interest On Bill 949432 336.00 0.00 336.00 | 6.00 201 6.00 20.16
Treatment Charges For the Month : Mar-20
TOTAL 5336.00 320.16 /32016
Iivoice Total 5976.00

Involce Value (In Words) ; Five Thousand Nine Hundred Seventy-Six Only

Bank Name ¢ ICICI Bank Ltd ) pﬁb

Branch Name ¢ GIDC SACHIN :
AfcNo. . 218705000026 RS: Q%6 uq
Afc Type : Current
IFSC Code ¢ ICIC0002187 c H N [] N m ~(‘ )
CONDITIONS: aATE \ ’ B\ 3 TorS=thin Infra Environment Ltd
{A} Payment should be made before 31/05/2020 ° O\ S“ |
(B) Al DD/Cheques must be in favour of " Sachin infra Environment Ltd * and Payable at Surat oni{, =
{C)  Payment should be made at Plant Office at C.E.T.P. the Company Between 10.00 A.M. to 06. OEJ BM NQ, M %B ’I C‘ ‘06
(D) interest will be charge @ 18% on Delay Payment.
(€}  T.D.S. will be applicable for Deduction Tax at Source @ 2% for the Month of Mar-20 Q
{F) Contact No. Mr. Mansuri ;9714010011 ; o loo). NS AN
Mr. Yashiok Upadhyay : 97140 10032 ‘ UTHORISED SIGNATORY
Powered By :
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RECPT

ReceiptNo:13 Date : 0106/2020

| Received with thanks fro Sah ?nénd Colour Yarn

L of UpTo March 20
the sum of Rupees (28649 GO) Twenty Eight Thousand Six Hundred Fourty Nine Only

by Cash/Cheque No. Online in full/part payment of our
Bill No. Up To March 20 Dated 01-06-2020 .-,

drawnon KOTAK Surat

GSTIN No. : 24AADCS3847B1Z0 * PAN : AADCS38478

. 28649.00

(Receipt is valid Subject to Realization of Cheque)

Sachin Infra Environment Ltd.
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vssrm Number : 24AABC$384?8120

_TaxisPayab!a Onx erse e'(Yes/No)
| musice Num} ,
Anvoice: Date T 15,{(}6/2020

~ : BILL FOR EFFLUENT TREATMENT : =

Dafe & Time of Supply : 15/06/2020
| Place OF Supply: Gujarat
| Paymient Terms ¢ Net-10

’ = | Rem Not Applicabl ( 9
|statecode .24 _ ppiicable
e G PanNo AADCS 3847 8B
’-Sta:e;: U Gujarat ] e e -
¥ Detatls of iver (Billed to) ‘Petails of Consignee (§h‘fv(p'evd to)
;Sahjanand olour Yam ' shiip To

- PLOT NO 5532 ROAD NO'55, GIDC, SACHIN SURAT

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT

: fsurat-394zso - Surat-394230
N IN
| cont. Person. - " : Praviis Purohit Cont. Person : Pravin Purohit
N l«cm. No £ 961020208 Cont. No : 961020208
N -GSTIN Number 24AEPP01706HZZT GSTIN Number : 28AEPPD1706H2ZT
8 Gujarat, State Code 1 24 | State : Gujarat State Code 124
" DESCRIPTION SAC Rate Disc Taxahle CGST SGST
CODE % value —
Rate | Amount Rate Amount. .
[~y g ADU‘T‘QNAL MMNTANANCE COST 993432 2000.00 0.00 40000_00 6.00 24000d 6.00 2400.00
| No of Membership FEET 20
Charge Per FEET 2000
: ‘interest On Bill 949432 3.00 0.00 3.00 | 6.00 01d 600 | o018
Cash/ChiNo: ™ ~
~| " Trestment Charges For the Month : Jun-20
' ' TOTAL- 40003,00 2400.18| /240018
‘ Invoice Total 44803:00
invoice Value (In Words) : Forty-Four Thousand Eight Hundred Three Only
Bank Name. 1CICI Bank Ltd p AI D
Branch Name GIDCSACHIN - v
| ‘AfchNo., 2187@5000026 Rs- *
A »
| AfeType.. Currefit © 63 SO
IFSCCode - - : ICiC0002187 CH NO: £
e . : MR LA T 'UHJ ] i
| conpitions: e i FOT, Sachinfinfra Environment Ltd
- . y »
(A} Payment should be mads before 30/06/2020 _ DATE.&:(——\ \O} AQ
{B)  Al-DD/Cheques must be in favour of " Sachin Infra Environment Ltd "and-Payable at Surat only. . e » &
{C) . Payment should be made at glagt@ce at GET.P, the Comipany. Between 10.00-A.M, t:06.00 P.M. B' Ng.: Cg?)\ \ :{_q’ . 36 \
(D) Interest will-be chiarge. @ 18% on Delay Payment l - g B |
{E) T.D:S.willbe applicable for Deduction Tax-at 50un:e @ 2% for the Month of Jun- 20 - f 3\—\ - \ - - g
{F) - Contact No. . Mansuri - 9714010011 : Ly \-!?3 R Y AN .y .
. _ hio gpadhm . 9714010032 . . csws o, AUTHORISED SIGNATORY
Powered By :
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B el

&

IS0 14001:2004
; Kay Tex Processors

~ Teb: 3 ,?&'4& T
tp@rediffmail.com, siel.cotp@gmail.com

RECEIPT |
Receipt No : 484

Received with thanks from Sahjanand Colour Yarn
. _ of UpToSep20
the sum of Rupees _('1_?’5.35'0.00) One Lakh and Five Thousand Three Hundred Fifty Only

Date : 26/10/2020

[
|
|
t

by Cash/Cheque No. 003343 in fullpart payment of our
Bill No. Up To Sep 20 Dated 26-10-2020 /G¢0fMen,y

‘drawn on KOTAK. Surat

GSTIN No. : 24AADCS3847B1Z0 * PAN: AADCS38478

Rs. 105350.00

(Receipt is valid Subject to Realization of Cheque)
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B

EROR

CIN t3 U29197G31998PLC033820
ii-Ted 1400‘1 22004 G&RﬂFIEQ COMPANY

Regd. OFF. 7 Plant 1+ Piot No, PPI2, Road No. 2
Bin: ey Tax Proccmn. GG, $AGHIN sURAT-394 230.
‘3 (0R61) 2910349

L Eertvail t slel cetp@mﬂtﬂﬂ%n".aom, siel.cetp@gmail.com
. www.sislcetp.in )
L B
B - i ~ : BILL FOR EFFLUENT TREATMENT : ~ \
[ esmn Wamber zmcsg;eumzc' Date & Time of Supply : 15/07/2020 =
2 On| NO Place-OF Supply; Gujarat &/
Payment Terms : Net-10 \)
| Rem- Not Applicable :
PanNo AADCS 38478
3 - Details of Receiver (Billed to) D‘etai’ls-.of"Conygnee {Shipped to)
Sahjsnand Cﬁiﬁur Yarn Ship To
PLOT NO 5532 ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surati394230" Surat-394230
IN ’ IN
: Pravin Purohit Cont. Person : Pravin Purchit
: 951020298 Cont. No : 961020208
+ 24AEPPD1706H2ZT GSTINNumber  : 24AEPPD1706H22ZT
: Gujarat ™ . State Code : 24 |State . : Gujarat State Code .. 124
DESCRIPTION SAC Rate Dis¢ Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
« | ADBITIONAL MAINTANANCE COST 999432 1000.00 0.00 20000.00 | 6.00 1200.000  6.00 1200.00
| No'of Membership FEET 20
\ ‘Charge Per FEET 1000
intetést‘ onBill - 949432 672.00 0.00 672.00 | 6.00 4033 6.00 40.32
_Treatment Charges For the Month ;-
R ’ ToTaL | 20672.00 | 1240.32 124032
e e mvaloetbtai 23153,00]
' lmmtce Va!ue{!n wms);./ ‘Menty Th _'{hcusa : One Hundred meqme Only _
Remmark Efflufn rge-Month.Qf Jupe 20 With
int Or t | 4 /- i
ool int On Outstancipd By Bdtpasoo- |
: Cufrent .
| de.. i 10160002187 RS: ‘0535 Y]
I CONDITIONS: CH. NG.: OO &3 Sachin Infrp Environment Ltd
*| (A Paynient should be made before 25/07/2020 i |
(8) At DD/Cheques muist bein favour of* Sachin infra Environmerit Ltd * and Payable at “Siiat only. DATE . &;}—\ \ 0\ Q (o) l
{€) | E.T.P. the Company Betwésn 10.00 A 16 06.00 P.M. i
(D)  interest will be charge @ 18% oni De!ay Payment. : . ]
{€}  T.D.5:will be applicable for Déeduction Tax at Sosrce @ 2% for the: Month of h 8 " N 0' . %3\ ‘ :‘%' a() ! ) f
AR Contact No. M. ‘Mansuri : 97140 10011 i A e )
M. Yash ,ok‘ﬂpad _E'[ : 9714010032 - i LB “L‘ v Wy S Wy autHoRliseD sisnaToRY
Powered By :
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~ : BILL FOR: FFLUENT TREATMENT' -
Ri ‘Date & Time ofsupply 15/08/2020
Place OF Supply: Gujarat
| Payment Terms : Net-10
4 Rem : Not Applicable
|Pan No : AADCS 3847 B
o e Betaﬂs of Recewer (Bmed to) 5 Details of Congfgnee (Shipped to)
T Sahfanand Colour Yam ’ : ol iﬁhf#'Tb '
i 0 PLOT NO 5532 ROAD NO 55, GIDC SACHIN “SURAT .'P'I.OT NO 5532, ROAD NO 55; GIDE, SACHIN » SURAT
: Surat 394230 Surat-394230
| . IN
| :Cdni'.}'v?g?s‘oh 2 Pravin Purohit Cont. Person : Pravin Purohit
Cont:Na. . s 9‘5102920&} Cont. No : 961020208
(GSTIN Number : 24559?‘317063221’ GSTIN Number : 24AEPPD1706H2ZT
State : Gujarat. ) State Code 1 24 |State : Gujarat State Code . . ; 24
*TR No:| DESCRIPTION SAC Rate Disc Taxable cesT SGST
] . CODE % value
Rate | Amount Rate Amount
- | ADDITIONAL MAINTANANCE COST 999432 50000 | g0 10,000.00 | 6.00 6000 600 | 600.00
| Noof Membership FEET 20
| Charge PerFEET 500
knterest On Bill 949432 1,008.00 0.00 1,008.00 | 6.00 6048 6.00 60,48
Casﬁl(.‘iﬁ\fa 4
Amount: - \-5
Bank ‘_gjrm
“Treatment Chatges For the Month :
o ‘ TOTAL 11,008.00 660.48 660.48
invoice Total 12,329.00
I vlnvmoe \(alue (m Words) Twelve Thouszmd Three Hundred Twenty Nine Only
BankName . icici -&avk bd - Remark : Effluent Treatment Charge Month Of July 20 With
:;3"’:" Name o gggg:o%ggs int On Qutstanding Amt 67200/~
¢ No, 1218
Afc Type : Current p A Kﬁ
- IFSC-Code L H ]CfCQQGZiS? . Sand]
CONDITIONS: - i RS: . | QS 3 O For, Sachirfinfra Environment Ltd
(A} Paymentshould be madebefore 25/08/2020 g o y
{8} -All ‘BD/Cheques must bein favour of “Sachin Infra Environment Ltd " and Payable at Surat only. cH' N 0 we C) C) \,53 \-lj
{C). - Paymentshould be made ﬂm&lﬁl& the Com pany Between 10.00 A.M. to 05.00 P.M, [~ g z T
- | (D) interest will be charge @ 18% on Delay Payment, "DATE: aﬂ’\ \ ) \ a O
"{E) T.DiS.wilt be applicable fer Deducnon Tax at Source @ 2% for the: Month of . . : ’
F) Contact No. Mr: Mansuri T 9714010011 > 0N rox s 301%
" A i ) : 9714010032 B- NO-' %3\ \:‘—% /&6\ ORISED SIGNATORY
Powered By ?"’\5\ & S \L‘
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~ +BILL FOR: BFFLUENT TREAWENT [
STIN Number 24AA13C$3847Bﬂ0 : ’ - Date & Yime of Supply : 15/09/2020 ) O‘
£ Pavable OriReverse ﬁharge, (‘YeslNo) NO Place OF Supply: Gujarat ‘
© 344/ 20 21 ‘payment Terms : Net-10
5] °9'.'2 24020 ' Rem . NotApplicable
8 - . ) - Pan No ! AADCS 3847 B
Gujarat - .. T . '
o » “Deta  of Receiver Billed to) Details of Consignee {Shipped to)
hjanaﬂd “Coloiir Yarn ' R - |'ship 70
P LOT NU 5532 ROAD NO 55, GQDC, SAC*‘“N SUW 'PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-3942_30 Surat-394230
N . N
Cont, Pé’rrion; : Pravin Purohit Cont. Person : Pravin Purohit
Cont. No 961020208 Cont. No : 961020208
GSTIN Number N 241-\59931705!4227 GSTIN Number 1 24AEPPD1706H2ZY
3 Gu}ara_t S ) State Code - ;.24 | State : Gujarat StateCode . :24
. - DESCRIPTION SAC Rate Disc Toxable cGsT SGST
CODE % value
Rate | Amount Rate Amount
s | ‘ADDITIONAL MAINTANANCE COST 999432 | 50000 | 000 1000000 | 600| 6000 600 | 600.00
o of Membership FEET 20
Charge PerFEET - o 500
’T‘fiie,_rest 'O.n_B_ill g 949432 1,176.00 0.00 1,176.00 | 6.00 7056 6.00 70.56
Y
b
3
i =
|~ Treatment Charges For the Month ; .
‘ S : TOTAL 11,176.00 670.56 670
o v invoice Total 12,5174
lpwibice Value fin Wdfﬂki 'wé'!i(e Thousand Fii}ésﬂﬁndred Seventeen Only
‘Bank Narne v ICic) Bank Ltd Remark : Effluent Treatment Charge Month Of Aug 20 With
Branch Name 1+ GIDC SACHIN i i
* fakecs nt On Outstanding Amt 78400/
Afc No. + 21B705000026 : 4 ‘ _..g e
| AfcType . Current P &E a |
_IESCCode:* ;. iclcoo0z2187 . v gt Y s B¥
COND! [TIONS: lﬂsﬂ ‘{O 6'5 S’t For, Sachiff Infra Environment Ltd
(A} Payment should be made before. 25/09/2020 T - - - =
(B) . AllDD/Cheques mustbierin favour of " Sachin Infra Environment ttd " and Payable at Surat only. C'H. NB' L0 DB 5 L‘3 .
{C} Payment sh@uldv.bemadéa't-Plaht‘Qfﬁ;e At C.ETP. the Company Between 10.00'A:M. to 06.00PM{_. o i 3 e
(D). Interest will be charge @ 18%on Delay Paymerit. e, e ,
(B}  T.D:S:will be appliéable for Deduction Tax at Source @ 2% for the Month of DATE. V) \0 ' & [§)
{F)  Contact No. \ : 9714010011 ‘ o :
: 9714010032 BoNO: - 33 \] %, ;}{\'\ AUTHORISED SIGNATORY
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Regd. CFF. 1 P
CTexX Proces ors

~: BILL FOR EFFLU EFFLUENT TREATMENT e

NO

.| place OF Supply: Gujarat

Date & Time of Supply : 01/10/2020

| payment Terms ¢ Net-10

: ‘PLOT N05532 ROAD NO 55, GIDC, SACH!N SURAT

E Rem Not Apphcable
| PanNo AADCS 3847 8
_ ‘ Dé»ta”i‘l'él-bf Receiver (Billed. ‘ Details of Consignee (Shipped to)
: _',:'sahianand Cetour Yarn ' o Lo Ship-To

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT

pnsultancy

'-S_urat 394230 ‘Surat-394230
155} IN
Cont. Pérson’ : Pravin-Purohit ‘Cont. Person : Pravin Purohit
.| contNo - 1 961020208 Cont. No : 961020208
v : 2AAEBPD1706H2ZT GSTIN Number 1 24AEPPD1706H2ZT
: Gujarat State Code 24 | State : Gujarat State Code 1 24
DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value ;
Rate | Amount Rate Amount -
R o ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 10,000.00 | 6.00 soo.ocJ 600 | 600.00
| “Fio-of Membership FEET 20
Charge Per FEET: 500
Interest On Bill 949432 1,204.00 0.00 1,204.00 | 6.00 7224 600 7224
" Treatment Charges For the Month ©
’ ' TOTAL 11,204.00 672.24| 672.24
e o ‘ ‘ Invoice Total 12,548.00
tnwoice Value.{in Wards) : Twelve Thousand Five Hundred Forty-Eight Only
 Bank Name v ICICHBank td Remark Effluent Treatment Charge Month of Sep 20 With
" Branch Namie GIDCSACHIN t i
e SPLTI, ndin 600/-
e 218705000036 Int On Qutstanding Amt 89600/
Afe Type Current | ’ oy
1FSC Cade 'ICIC0002187 - P AI D L
CONDITIONS: ‘ For, Sachin Infra Environment Ltd
RS: 1053 20
(A} Paymentshould be made before 10/10/2020 2 S— .
{8y All DU/Cheques must be in favour of " Sachm infra Environment Ltd " and Payable at Suratonly. | .. Y .
{C) Payment: should be maﬂe | "C.EX.P. the Compariy Between 10.00 AM. %o 06.00 BN Cﬂ- NO .e G @3 3 W 3
(D). Interest will be charge: ® 18%on Delay Payment = e
{€)  T.Di5. will be applicable for Deduction Tax &t Source @ 2% for the Month of l DATE: atoldo
(F} - ContactNo, M Mansuri 97140 10011 " : .
M Yashlok Upadhyay ;9714010032 e MQ—"—GDB--IJ&-&N' AUTHORISED SIGNATORY
T ; ~ G A ] T
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’_Payment Terms “Net:10
chrn : Not Appﬂcable
| PanNo : AADCS 3847 B
) . Deta:ls of Receiver (Bmed to) SR . Detads of COnsrgnee (Shlpped to)
'Sah;ahandColeurYam e B U L ehip o
5 PLOTNO5532, ROAD NO 55, GIDC,SACHIN SURAT . [PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
: ‘Surat‘ 394230 Surat-394230
W N
vCﬁnt.’.Péfs_bn : Pravin Purohit - Cont. Petson : Pravin Purohit
Cont. No: 961020208 . Cont. No 1 961020208
1GSTINNumber - : 24AEPPDIT06H2ZT GSTIN Number  : 24AEPPD1706H22T _
State i . . Gujarat StateCode  : 24 [State 3 Gujarat State Code 22t
1&&&» 2 . DESCRIPTION SAC Rate . Disc Taxable cast SGST
CODE % value :
Rate | Amount Rate Amount
s | ADDITIONAL MAINTANANCE COST. 999432 | 50000 | ggp 1000000 | 600| eoood 600 | 600.00
v “No'of Membership FEET 20

| Chatge Per FEET: e g e 500

999432 90 0.00| 90.00 | 6.00 544 600 | 540

A Wi

Jnterest On &

Rs:| 105330

CH.NO.: oo

. ,_ DATE:  at\|o
Treatment Charges For the Mornth .
: _ TOTAL: s e 605.41
s . : Invoice Total B XS R T ARCE N S‘ L\ s 113010
v . . b ) \ ]
. - vy —q-—ﬂg'.t""* f—
T invsice Value fn WGrds} Eleven Thousand Three Hundred One Only ' i
Eank Narie Lol Bank ttd Remark : Effluent Treatment Charge Month Of Oct 20 With
BranchName . GIDCSACHIN Int O, ntAmt 11200/- For 16 Days
| AfcNo.. : 218705000026
Alc Type .+ Current gﬁ lﬁ 3: g:}
IFSC Code. ¢ ICIC0002187 -
CONDITIONS: RS “ 3@ Vi For, Sachin Infr{ Environment Ltd
{A) - Payment should be made before 07/11/2020 P .,
{8}  Al-DD/Cheques must be i favour of " Sachin Infra Environment Ltd " and Payable at Surat only, cH * N Q " b ! C’ ?) u&q
(C}. - Payment should be made at:Plant Office at C.E.T.P. the Company Between 10.00A.M. to 06.00 P. M. » » y
{D) " Interestwill be charge @ 18% on Déldy Payment. S QATE: e | \ l a 0O
(E)  T.DS. will be applicable for Deduction Tax at Source @ 2% for the Month of » Jagass
(F) Contact No. - Kar. Mansuiri : 97140.10011 ‘8. 00.: cvd.an |
e, Yashlok Upadbyay- - : 9714010032 : 0. S'\ * SR‘%‘ | AUTHORIBED SIGNATORY
== = - - )
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-Recelpt No 552

Recewed with thanks»'from Sahjanand Colour Yarn

Rc:-ad ﬁ nd,:
vm sum 54 2340

Date : 24192020

of NOV.20

the sum of Rupees (11301 .00) Eleven Thousand Three Hundred One Only

by CashiCheque No. 003429

in fullpart payment of our

Bill No. 514/20 21

Dated 20/11/20

drawn on KOTAK

Surat

GSTIN No. : 24AADCS3847B1Z0 * PAN: AADCS3847B

11301.00

(Receipt is valid Subject to Realization of Cheque)

Sachin Infra Environment Ltd.
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o]; uphiy Gu;arat
“'Payment Terms: Net-10

Rem Not Applicable
Pan No AADCS 3847 B

Details'of Consignee (Shipped to)

o Pravm Purchit

st plTo e
PLOT NO 5532 RDAD NO 55, GIDC, SACHIN SURAT
| Surat-394230

IN

Cont. Person  : Pravin Purohit

-Bank Name

S ACICH Bank Ltd

Remark

: 93768 *092 v Cont. No : 9376843092
: 24AEP _ | GSTIN Number : 24AEPPD1706H2ZT -
Rt 3 State Code . : 74 |State : Gujarat State Code. .24
'DESCRIPTION | SAC Rate' | Disc | Taxable CasT SGST -
R : CODE ' ’ % .| - value - : : : =
% : : e i .| Rate Amourit |- Rate |- Amount
1o | FXED OPERATH}NALCOST 999432 | 2,500.00 | 0.00 | 50,000.00 | 6:00 |3,00000| 600 | 300000
: NaoﬂnstaﬂeéFEET 20
Charge Per: FEET 2500
. *-ADD[T;ONAL MA!NTANANCE COST 999432 | 50000 | 000 | 10,000.00 | 6.00| ~600:00 600 | 60000
% :Na of Membership FEET : 20 i e | T R
Charse PemeET ke 500
' Interest On Bill - 999432 78| o000 7800|600 464 6:00 | 468
: en. NQ; Oon3%% s
|| Treatment Charges For the Month —[{UATE olpay. [ [
S e - TOTAL N L Teoorewell  3,604.68 3,604.68
: Invoice fotal - | SQ(“i Lty 67287.0C
» lnvmce Value (In Words) Slxty«Seven Thousand Two Hundred Etghty—Seven Oh}y "] Gq gg' : *01‘03 :
- e a—

uent Ire arge Month Of Nov 20 Wlth Q

| Branch Name CSACHIN - i ) _
| afcNo. 318705000026 Int On Late PaymentAmt 11200/ For14 Days -
©Afc Type: Current - . _ e
IFSCCode - lcrcoooz137 et ; ﬁﬁg ﬁ L ViR (\ 5
T F— ‘.,f T
: -CONDFHONS IRS: _ F ".,é.,a}a..m lnfrq Env.»@n

: (A) Payment should be made beﬁ:nr
B "AIFDD/Cheques must be In fa

10/12/2020 )
" Sachip Infra Envirohment Ltd N and Payable at Sumﬁw&? {‘ i
Paymient should bemade at! Plant ffice at C.E.T.P, the Campany Between 10.00. A.M. ,'ccr‘ﬂﬁ‘ﬂ&PﬂM R e

e
z

te -
- ADY - intérest will be. tharge @ 18% on Delay Payment. IATE: 3\
(E) TS will be apphcabie for Deduchon Tax at Source @.2% for the Month. of ;.*...___, 3 R -

. . e Sl S g v ot

AR Contact No. 9714010011 3 NOL o 2

waefed 5By 1

97140 10032 -

|

P e S S e




[ GSTINNumber : 24AADCS38478120

. axisPayabteOmRevemcharge.(vesiun): NO
| Invoice Number: 681!20»21
i mvolce Date 01101/2021

SW  Gujarat

'Beiai’is of Recewer (Billed to)

Details of Consignee (Shipped to) -

E .Sahlanandﬁotow‘i‘am .
PLOT. ansaz ROAD NO 55, G!

iﬁﬁﬁiﬁ , SURAT

‘Ship-To

|Surat-394230

Font. Person
Cont. No
-GSTIN:-Nuniber
| state.

. | PLOT'NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT

: Pravin Purohit
19376843092

= 28AEPPD170GH2ZT
: Giijarat.

State Code :2

ufscmpnon

Rate

Disc
%

Taxable CGST

SGST

{oo ] FIXED cpzamommosr
|- Noof mstaﬂed FEET
! v(_;harge Per FEEY
gt 4.ADﬁFﬂONALMAlN‘mNANCECﬂST |
“ ' :.No ‘of Membershsp FEET
| Charge per FEET

20

2500

1 999432
200 f
500

999432

999432 | 2,500.00 -

500.00

1008

0.00

“o00 |

0.06|

50,000.00 | 6:003,00000| 6.00 | 3,000

10,000.00 | -6.00 600:09. 6.00 | 600.0(

1008.00| 6.00| - 6048 600 | 6048

61008000 366048 3»660

e Invou:e Tota%

68329

»‘5 Tt

| BankName ~ : 10ICI Bankit
~|'BranchName _: GIDC SACH!
| azewo. R

AlcType.

N -Remark.

- Effluent Treatment Charge Month Of Dec 20 With
mt On Outstanﬂmg Amt 67’20()}- '

69
=)

_PAID

| iFsCCode 10Co

| gogp_mons } :

1 EA). j Payment shouid be‘made hefare 10[81[2021

148) :

LG Payw
'--.:(D} ntere

P

: A >ath Office at)c.E.T.P..the Company Between:ﬂ
._xll hecharge @' a%_on Deiay ?ayment

97140 10011
97140 10032

Rs@osm

%&Gﬁ? M

58%6}“

Hﬁh‘.: .

5‘” A%l 16 A S,
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nt Ltd—

Cind-x umasvm1Wmezo
SO 1 4004 : 2004 CERTIFIED COMPANY

Regd. Gf. 7 Plant - Plot No. PP/2, Road No. 2 End,

Bt Wesy Teix Pracessod., .G, SBACHIN, SURAT-394 230.
et s (0261} 29‘!0349
E-rmail 1 siel Petp@t&dﬁﬁnaﬁlcom, siel.cetp@gmail.com
Rk sle!c.etp n

v : ~ : BILL FOR! EFFWENT TREATMENT -
- | GSTIN Number : 24Amcsza47aiza | Date & Time of Supply : 01/02/2021
' Taxlﬂayahleﬂn Reverse Charge: {Yes/Nao}: NO Place OF Supply: Gujarat /T \
| Invoice Numiber: 769/20-21 Payment Terms : Net-10 &
Invoice Date : 01/02/2021 Rem Not Applicable
'State Code: : 24 | - y \
o R PanNo AAD(CS 3847 8B
| State : Gujarat
Details of Receiver (Billed to) Details of Consignee (Shipped @/
‘Sahjanand Colour Yarn Ship To
PLOT NO 5532, ROAD NOD 55, GIDC, SACHIN , SURAT PLOT ND 5532, ROAD NO 55, GIDC, SACHIN , SURAT
| Surat-394230 Surat-394230
N N
Cont. Person  : Pravin Purohit ‘Cont. Person - Pravin Purohit
| Cont. No : 9376843092 Cont. No 1 9376843092
L GSTIN Number : 24AEPPD1706H2ZT GSTIN Number : 24AEPPDI706H2ZT
State. : Gujarat State Code : 24 |State : Gujarat State Code : 24
PR NO| DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value —~
 Rate | Amount Rate Amounry
e | FIXED OPERATIONAL COST 999432 | 2,500.00 | 0.00 | 50,000.00 | 6.00|3,00000] 600 | 3,000.0
| No of installed FEET 20 A
Charge Per FEET 2500
ADDITIONAL MAINTANANCE COST 999432 | 50000 | goo 10,000.00 | 6.00| 6000d 6.00 | 600.00
| Noof Membership FEET 20
- Charge Per FEET 500
interest On Bill 999432 2016| 0.00 2016.00 | 6.00 12094 6.00 | 120.96
Treatment Charges For the Month
' TOTAL 62016.00| 3,720.96 3,720
tnvoice Totat \{ 69458.1
invoice Value {in Words) : Sixty-Nine Thousand Four Hundred Fifty-Eight Only \
BankName : ICICiBankltd Remark : Effiuent Treatment Charge Month Of Jan 21 With
BranchName : GIDC SACHIN N e A ey
Ale No.  J1BIOSE0O0I6 Int On Cutstanding Amt 134400/
AjcType 1 Current !
IFSC Code . ICH0002187 P P Azg}
CONDITIONS: RS: S0S0dy
(A) Payment should be made before 10/02/2021
{B) All DD/Cheques must be in favour of * Sachin infra Environment L3d” and tsi@anly. O \! 0
{C) Payment should be made at Plant Office at C.E.7.P. the Company Between 10.00.4 M. £5.06.08-:M:
(D) nterest will be charge @ 18% on Delay fayment. QI\T%' 003%%._
{(E} T.D:S.will be applicable for Deduction Tax at Saurce @ 2% for the Month of 3 - .
(F) Contact Ne. Mr. Mansuri 97140 10011 C{tﬁ ?
Mr. Yashiok Upadtivay 97140 10032 3 HE . o 6% -
Powered By : 'I s ( 9\'\
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_Recelpt No 809 f"'i'f_ E | - Date : 0103/2021

of Final Payment Up To Jan 21
“the stum of Rupees (205074 00) Two Lakh and Five Thousand Seventy Four Only

by Casthheque No. 003886 in fullpart payment of oul
Bill No. Final Payment Up To Jan 21 Dated 01-03-2021 ‘\wmn

L% xﬁa
drawn on KOTAK Surat / / ka\\
GSTIN No. : 24AADCS3847B1Z0 * PAN: AADCS3847B (

Rs. 205074.00 %

(Receipt is valid Subject to Realization of Cheque) Sachin Infra Envnronment Ltd.
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. B‘ FO EFFLUENTTREATMENT""

’fesrm Number 24M0c538473120
TaxIs payable On Reverse: Charge' {Yes/No) :
Involce Number: 855/20-21

NO

Date & Time of Suppw 01/03/2021
Place OF Supply: Gujarat
Payment Terms ! Net-10

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surut-394230

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230

Involce Date 01/03/2021 Rem Not Applicable \B\Sﬁv |
Stgisgade - 24 Pan No AADCS 3847 8 \ ~
State : Gujarat

Details of Receiver (Bliled to) Detalls of Consignee (Shipped to)
sahjanand Colour Yarn Ship To

iN IN
 Cont, Person : Pravin Purohit Cont, Person ; Pravin Purohit
Cont, No : 9376843092 Cont. No : 9376843092
. 1.GSTIN Rumber : 24AEPPD1706H2ZT GSTIN Number : 24AEPPD1706H2ZT
_sate : Gujarat State Code ;24 |State : Gujarat State Code : 24
ER NO. DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
. FIXED-OPERATIONAL COST 999432 2,500.00 0.00 50,000.00 6.00 3,000,00| 6.00 3,000.00
No of installed FEET 20
Charge Per FEET 2500
. ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 10,000.00 | 6.00 600.00 6.00 600.00
No of Membership FEET 20
Charge Per FEET 500
nterest On Bill- 999432 3024 0.00| = 3024.00 | 6.00 18144 6.00 | 181.44
RS: | &.3FDUE
‘ CH. NO.; oDupjus
Treatment Charges For the Month : (D RTET { L\\ Of \a‘\
WLl 2ss_Sso, s 3108
oy O¢ X 70587.00
Invoice Value {in WOrds) : Seventy Thousand Five Hundred Eighty-Sefen Only

Bank Name STATE BANK OF INDIACC Remark Effluent Treatment Charge Month OF Feb 21 With
Branch Name' SURAT COMMERCIAL BRANCH int dnOulst T OO0
AlcNo, 39982293647 n 4 % ﬁ%}
Al¢Type CASH CREDIT 7 2 \
IFSC Code SBINGOO4083 RS QN oF Ly ‘Q
CONDITIONS: FarSarhin-ndg Ironment Lid
{A)  Payment should be made before 10/03/2021 CH‘ N ﬂ < 0 g 806%6
{(B)  All DD/Cheques must be in favour of * Sachin Infra Environment Ltd * and Payable at Surat only. "
{C} Payment should be made gt Plant Office at C.E.T P, the Company Between 10.00 AM. to 06.00 P.M, DATE: o“ a 31 & \
(D) Interest will be charge @ 18% on Delay Payment, : % Bortl; :
()  T.D.S.will be applicable for Deduction Tax at Source @ 2% for the Month of Q}.f )
+ g

{F) <Sontact No. Mr. Mansuri : 9714010011 B * NO . 6%\ F[SQ\

Mr. Yashlok Upadhyay 97140 10032 . mauwmﬁeo SIGNATORY

¥
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~: BILL FOR EFFUJENT TREATMENT i

GSTIN:-Number : 24MDC538478120
Tax is Payable OnReverse Charge: (Ves/No) :
Involce Number: .950/20-21

NO

Date & Time of Supply : 31/03/2021
Place OF Supply: Gujarat
Payment Terms : Net-10

Invoice Date ‘: 31/03/2021 Rem Not Applicable
SR 2 Pan No AADCS 3847 B
State : _Gujarat - N -
Details of Receiver (Billed to) Detalls of Consignee (Shipped to)
“Sahjanand Colour Yarn $hip To- o ‘
PLOT NQ 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOTNO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
rEmt-394230 Surat-394230
IN- IN
Cont, Person : Pravin Purohit Cont, Person : Pravin Purohit
Cont, No : 9376843092 Cont. No : 9376843092
GSTIN Number : 28AEPPD1706H2ZT GSTIN Number + 24AEPPD1706H2ZT
tate ; Gujarat State Code 24 | State : Gujarat State Code 124
ER NO. DESCRIPTION SAC Rate - Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount -
. FIXED CI{ERATIQNAL COST 999432 2,500.00 0.00 50,000,00 6.00 3,000.00 6.00 3,000.00
No of Installed FEET 20
Charge Per FEET 2500
. ADDITIONAL MAINTANANCE COST 999432 500.00 0.00 10,000.00 | 6.00 600.04 6.00 600.00
- ‘No.of Membership FEET 20
Charge Per FEET 500
terest On Bill 999432 1008  0.00 1008.00 | 600 6049 6.00 | 6048
RS: | &a.hag
{ =]
CH. NO.: oouius
Treatment Charges For the Month : NATE* ~ j‘ ‘-’v\'- d} XN
’ T 11h G 61008.00 3,660.48 3,660.48
3. Nidaite Total ¢ %QS *—{‘7—. 68329.00

invoice Value {In Words) : Sixty-Eight Thousand Three Hundred Twergtv-Nme Only m g '3 Y

A

{8)

All DD/Cheques must be in favour of * Sachin Infra Environment Ltd " and Payable at Surat only.

Bank Name STATE BANK OF INDIA CC et rrsm—— atment Charge Month Of March 21
‘Branch Name SURAT COMMERCIAL BRANCH i 7940/-
A/cNo. 39982293647 o |
AfcType . CASHCREDIT p A I m
{FSC Code SBINODO4083 RL
D
CONDITIONS: R Eac.Sackin infra Environment Ltd
(A)  Payment should be made before 10/04/2021 CH. NO 2

(C)  Payment should be made 2t Plant Office at C.E.T.P. the Company Between 10.00 A.M. to 06.00 P.N D ATE_
{D) Interest will be charge @ 18% on Delay Payment. .
(E}  T.D.5. will be applicable for Deduction Tax at Source @ 2% for the Month of
{F} Contact No. Mr. Mansuri : 9714010011 8. NO.:
Mr. Yashiok Upadhyay 97140 10032 AUTHORISED SIGNATORY
Powered By : » |
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~¥

Tel. : (0261) 2910349

www.sielcetp.in

. OFE [ Plant - Plot No. PP/2, Road No. 2 End,
@x Procesgsors, G.LD.C., SACHIN, SURAT-394 230.

P siel _cetp@rediffmail,com, siel.cetp@gmali.com

i o ~: BILL FOR EFFLUENT TREATMENT : ~ - AN
GSTIN Number : 24AADCS3847B1 Date & Time of Supply : 30/04/2021 U
Tax Is Payable On Reverse Ch NO Place OF Supply: Gujarat ‘
lnvoi;e-:Nu!};ﬁe{ 083, Payment Terms: Net-10 -
Inyoicgvaat‘?*':: ‘ Rem Not Applicable
State Code . Pan No AADCS 3847 B
State: . Gujarat ST - :
. Details of Receiver (Billed to) Details of Consignee (Shipped to)
_;Sahjéri_an_d-tofdur Yarn Ship To
PLOT NO'5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat:394230 Surat-394230
N IN
Cont. Person . : Pravin Purohit Cont. Person  : Pravin Purohit
Cont. No - : 9376843092 Cont. No :'9376843092
A GSTIN Number : 24AEPPD1706H22T GSTIN Number : 24AEPPD1706H22T
o= weSfB - : Gujarat State Code 24 |State : Gujarat State Code ;24
‘.FR NQ[ - DESCRIPTION SAC Rate Disc Taxable CGST SGST
R 1 CODE % value
e Rate [ Amount | Rate | Amount
) FIXED OPERATIONAL COST 998432 2,500.00 0.00 50,000.00 | 6.00 3,000.00 6.00 3,000.00
1 |:Noof installed FEET 20 /
© | Charge per FEET 2500
; | '+ | ADDITIONAL MAINTANANCE COST 999432 | 500.00 | oo 10,000.00 | 6,00| 600.000 6.00 | 600.00
i | | NoofMembership FEET 20
= - | Charge Per FEET 500
|nterest On Bill 999432 3024 | —6-864 :3024.00 | 6.00 181441 6.00 | 181.44
W o :
£ 5 H
N . i ] S
= | 1 A ?
‘ . Treatment Charges For the Month ; . o QDR
TOTAL B NGL T 63024.00 3,781.44 3,781.44
o * Invoice Total T . 70587.00
Invoice Value (In Words) : Seventy Thousand Five Hundred Eighty-Seven Only L.:rqm S Qb'f '1'% y e \Q{ﬁ
g:::cgﬁ’;; . g&%%% ’82 é‘é%\gmw Remark . Effluent treatment Charge Month of April 21 With 44
AfcNo. | 39982293647 Int On Outstanding Amt 201600/- s
AfcType - CASH CREDIT
IFSC Code. SBINO004083
CONDITIONS:
(A} Payment should be made before 15/05/2021
(B} AlDD/Cheques must be in favour of " Sachin Infra Environment Ltd and Payable at Surat only.
{C)  Payment should be made at Plant Office at C.E.T.P. the Company Between 10.00 A.M. to 06.00 P.M.
{D) Interest will be charge @ 18% on Delay Payment.
(E) "7.D.S. will be applicable for Deduction Tax at Source @ 2% for the Month of
(F} Contact No, Mr. Mansuri 97140 10011
Mr. Yashiok Upadhyay 97140 10032
Powered By ; g
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Teol.

acoa T CIN ¢ U29197GJ1998PLC033820
B - o IS0 14007 ;2004 CERTIFIED COMPANY

| fregel. OFf. [ Plant - Plot No. PP/2, Road No. 2
BN Key Tox Processors, Gid.D.C., SACHIN, SURAT-394 230.
(0261) 2910349

End,

(G.ED.

E-rnall ; siel__cetp@rediffmall.com, siel.cetp@gmait.com
WWW.

slelcetp.In

) ~: BiLL FOR EFFI.E| NT TREATMENT : ™ LY
GSTIN Number : 24AADCS3847B120  Date & Time of Supply : 31/05/2021 a \
Tax Is Payable On Reverse:Charge: (Yes/No) : NO Place OF Supply: Gujarat ,
involce Number: 168/21-22 Payment Terms : Net-10 O’&
|nvolc_e-l:ate : ‘31/05/22021 Rem Not Applicable
stste Coee 4 Pan No AADCS 3847 B
State : Gujarat
Details of Receiver (Billed to) Details of Consignee (Shipped to)
Sahjanand Colour Yarn / | shipTo
PLOT NO 5532, ROAD.NO 55, GIDC, SAClHlN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230 Surat-394230
IN IN
Cont, Person : Pravin Purohit Cont. Person : Pravin Purohit
Cont. No : 9376843092 Cont. No : 9376843092
~~eT{N Number - 24AEPPD1706H2ZT GSTIN Number : 24AEPPD1706H2ZT
'w'-;e : Gujarat State Code 24 |State : Gujarat State Code 1 24
R NO. DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
. ADDITIONAL MAINTANANCE COST 999432 1,000.00 0.00 20,000.00 6.00 1,200.00 6.00 1,200.00
No of Membership FEET 20
Charge Per FEET 1000
nterest On Bill 1.00 | 999432 3024.00 0.00 3024.00 | 6.00 181.44 | 6.00 181.44
5 I B
{ %"L N A0 W\ \’LS
- ‘ aye [
S oy
Treatment Charges For the Month : P 1 Q‘SCL qQ9n. 0O £ ’7\
TOTAL 23024.00] . 138144 1,381.44
Invoice Tota! " i 6% 25787.00
T ~ g e omeee) F—
Invoice Value (in Words) s Twenty-Five Thousand Seven Hundred Eighty-Seven Only
Bank Name STATE BANK OF INDIA CC Remark Effluent Treatment Charge Month Of May 21 With
Branch Name SURAT COMMERCIAL BRANCH | B
nt On Qutstanding Amt 201600/-
AfcNo. 39982293647 9
Alc Type CASH CREDIT
IFSC Code SBINC004083
CONDITIONS: For, Sachin Infra g nment Lttd
(A}  Payment should be made before 10/06/2021
{8) Ali DD/Cheques must be in favour of " Sachin infra Environment Ltd “ and Payable at Surat only.
(C)  Payment should be made at plant Office at C.E.T.P. the Company Between 10.00 A.M. to 06.00 P.M.
(D) Interest will be charge @ 18%on Delay Payment.
(E)  T.D.S. will be applicable for Deduction Tax at Source @ 2% for the Month of
(F) Contact No. Mr. Mansuri 97140 10011
Mr. Yashlok Upadhyay 97140 10032 AUTHORISED SIGNATORY
Powered By :
Hard*nSoft Consulancy
T M S MARASENENT SOLUTIDNE
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150 MW‘! 2W CERT?&D COM‘P&NY

: Regd, Oft. / Piant - iot No. PPI2, Road No 2End.
: B&nﬁw Yszx Pmcessow, GLD.C., &h'ﬁm sm?wzm

RECEIP ‘

Rece“"”‘“""’ﬂ i o - B — " Date: 16/06/2021
sahfanand cﬁiﬂur‘(am o

Reaewedmthﬂtanks fo
. of UpToMay2i |
(22 _'398 00} Two Lakh Twenty Seven Thousand Three Hundred Nmety Eight omy

?'hy CasNCheque No. acms SR e __in fuwﬁartpayment of our

5 "m'ua‘ mmsmmxzo * PAN: AADCS3847

227:,‘398 00

| to Rea[:zatmn of Cheque)
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" Sahianand Co!ourYam' :
1 | PLDT NG 5532, ROAD NO 55, GID

g Al = ) e N b e

VLOT NC ‘3532 ROAD N{} 55 G DC SACFQN SURAT
5\10‘8’(-394230 . )

; A
gk it
i NoofinstalledFEET - 10

S | chargeperrEET 200071

[ sssamz | o000 | 000

* . - ] - spoo

§ [B.N0: Qs R e

‘R
'+r

:'C!SANCH ST rqatment Charge Mbnﬁ 2
3 i BmmentAmt 224001~ Fnr_

v ‘tu

For, Sachin

@)

<
) - _.-_r
o - =L
qn By 5 ; -



&agt& Off / Plant 1- F

h Key Tox Processors, Gi ACHIN, t}m 'r«zs&m

Date : 1300712021

_ecezved:w:ﬂx fhanks fmm Sah;anand Cotour Yam

: of June21

e fby CasWCheque No. 904235

E ithe sum af Ru;:ees (44 0g8. 00) Foufty FOU" T"“’“S&“" Nm{y Engt Oniy

| _in full!part payment of our

, _Edrawn on KOTAK

achin lﬁffé‘Eﬁvimnmfent Ltd
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nfra Enmronmn t::‘L%" S

Cim: 0291,97@1998?%332@ .
18C 14001 :RO04 TERTIFIED GOMPANY :

C Regd. Off. / Plant :- Plot No. PPI:, Road No. 2 End, :
B/h Key Tox Pro@ossors GILO.CLSACHIN, SURAT-SM 230.
Tel. : (D261) 2910349
E-sraait o sle& cctp@rwdiﬁ‘maﬂ comn; siel. cetp@gmaﬂ com
T NS sie!catpdn

]

e

iR :BILL F(}REFFLUENT mmmem. £ i
m&ﬁmdm 31;07!2021

T e r AT A i - o)

GSTIN Number : 24AAADCS3847B1Z0
Tax is Payable On Reverse Charge: (Yes/No) :
{avoice Number: 340/21-22 : :
invoice Date - 31/07[2321
. |swteCode :. 24 .
.o | State :

NO

S Pmr'foasaz aoma NO 55, Gmc, sAch SURAT
, Sumt~394230 ,
N

Surat-—394230
L

: Pravin Pu;?ozy_it
93?5343&92

Cont Persan

State Code

State Code 2’

'-5--".SAC :

-'Ta’xab&e 1

cesT‘. sesr

value~

‘:._I,c‘ons,, SRR SN |
(R R [ Rate [ Ariount Rate : Amount

% sao.oe

/| osm32 | 25,000.00 {6.00 | 1,500.00 | 6.00

20,000.00 | 6.00| 1,200.00 {6:00 | 120000

1,00000 | 000 |

1999432 |

8700 | 0.00 1"

270522 | :_ T2 705.22
T 50497.0(

M!'Q& TJTAL ; m

o vowe Tatai

UL, HMQG Nin¢

B r ChargeMan of Juiy 21 Wit
IntOn. Late payment Amt 44800/-For 3 Days
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I o 2 e e i -—w#ar’iwuwmmm—»wwy:_ R N L, s e et e — e,

180 14001: ma c&smma caumw

Regd. Off. / Plant :» ~Plot-No. PPi2, Road No. 2 End,

th Kay Yex Processors, GLD.C - SACHIN, mmu 230,
- Tel. : (0261) 2910349

Eamaii “Siat mtp@:w&ffma&com, siel.cetp@gmall.com

RECEIPT

| Receipt 116 - | Date : 26/08/2021
Recewedthh ﬂ;anksfrmn ‘Sahjanand Colour Yarn

‘ - _ of July21
the sum of Rupees (48 595 00) Fcurty Nme Thousand Five Hundred Nmety Five Only

by CaswCheque No. 0943?2 , in fulllpart payment of our
Bf" No. 349/2142 S | | , Dated 25-08-2021 =

%ﬁmen KOTAK L _ Surat
Gs‘nn Nova,mmssmrmza  PAN: AADCS3B47B

49 595 oo j

Page 95



- Rogd.
. B/b Key Tex Prococsor. G.I.D.C., SAGHIN BUR

E-mall - siel._cetpe@rediffmail.cont, nio!,matp@g at

ot pmni - Piot Mo, Pptz,hoau"rcm 2 End,

Tol. : (0261) 291034

R caadad slelcotp in

Aﬁr«aga zso T

B BILL FOR EFFLUENT TREATMENT £

1 Gan Number 24AADC538473120

Tax Is Payable On Reverse Charge: (Yes/No)
Invoice Number: 425/21-22

mvmce Qate 31{08/2021

" }‘:,-1 Place OF Supply: Gujarat
PavmentTerms “Net- FR
©o[Rem i NotApplicable - -
- |panNo :mADCS 38478

Date & Time of Supply : 31}08]2021

Details of Receiv “{

'Sahjamnd Colour Yarn -

" | surat-394230
s

Pravm Purohlt .

i "‘Cont, Persen
¥ 9376843992

| PLOT NO- 5532, ROAD MO 55, Gmc SACHIN ] RAT

ravin Purohrt
937&843092
¥ 24AEPPD I?OSHZZT
Gu;ara’

Cont. Person
Cont..No
| GSTIN Number
|State

o State Code 134

| Rate Disc | Taxabte

I CGST 3v

SGST '

value-

I Rate

Amount

" Rate :

Amount

No of lnstaﬂed :
: Charge Per FEET

{
[

~No of Membership FEET
: '_ivli:iharge PerFEET

| Avoimonat Mmfmxaﬂmci COST

| 999432 | 2,500.00| 0:00 | 50,000:00

6.00
il o

20
2500 , |
| 999432 | 1,000.00 | 0.00 | 20,000.00

peet i Ol

| Interestonmii

999432

6.00 |

52000 600

1,200.00 |

3120

ﬁoo

6.00

600 |

3,000.0¢
1,200.0¢
) o

-31.2

i 4,231 21

: .‘78982 ]

in Infra Envrronment Ltd . and Payable at Surat only
t C.ET.P. the. Company Between 10 OBA M: t6:06.00 P. M

AUTHORISED SIGNATORY

maﬁﬁmn}wr t‘;auum re¥

n 59& Cﬁmunmw _




7 n-Infra Enmrortmentﬂj

Regd. Off. / Plant - Plo Na PPI: Raad No. REmb g
-8 Key Tex chesm 1.D.C., SACHIN, SURAT-394 230,
- Tel.: (0261) 2910349
E-mau siel cetp@mdiﬁmaﬁ.com sieicetp@gmaitcom

RECEIPT

Date : 141012021

:_.’Recewed w:th thanks'fmm Sahjaﬂand calour Yam
‘ ' of Aug2t

. f‘v_ifl': ‘_the sum of Rupees (‘Z? 522 QG} Seventy Seven Thausand Five Hundred Twenty Two Only

_:._}}'\:by Cash!Cheque N& 065060 e , o ____infullpart payment of our
- | Bill No. 42512122 . = Dated 10-10-2021 |

| drawn on KOTAK - ~ Surat

ééTm Ne.: zmncsmmmo +  PAN:AADCS3847B /

B 7520 | o
' Sachin Infra Environment Ltd.

(Recelpt is vahd Subjact to Reahzaﬁon of Cheque‘)
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":’..acﬁln-:l nffa ‘Enmronment"b% : 5

CIN e U29197611998PLC033820

G, SACHIN,

mall.com,

e
Al ';sia| cetp@vﬂdtff
s wwwekﬂcetp J4n

IS0 14001 2004 CERTIFIED COMPANY
: Pgt No. PP/I2, Road No. 2 E

3URAT-394 230.

. siel cetp@gmall.com

. - ~ ; BILL FOR EFFLUENT TREATMENT : ~
e "NNumber 24AADC53847BIZO [ pate & Time of supply : 30/09/2021 PURU.
._: ax ,Pwablean Reverse Charge: {Ves/No) : NO Place OF Supply: Gujarat A
| nvolce Number:. 514/21-22 payment Terms  Net-10 SR.NO.
Involce Date :30/09/2021 Rem Not Applicable ENT
S‘B@&CM& 24 * et e
o Pan No AADCS 3847 B
§tates o :Gujarat :
. Details-pf"’ReceiVer (Billed to) Details of Consignee {Shipped to)
‘sahjanand Colour Yarn Ship To ’
| BLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
| surat:394230 Surat-394230
i AN IN
| ’Cb_rpt._Person 1 Pravin Purohit Cont. Person : Pravin Purohit
| Contito : 9376843092 Cont. No : 9376843092
,‘,,sme'ﬂumber : 20AEPPD1706H2ZT GSTIN Number  : 24AEPPD1706H2ZT
Stk‘e . : Gujarat stateCode ¢ 24 State : Gujarat State Code 124
LR NO.|: DESCRIPTION SAC Rate Disc Taxable CGST SGST
, ' CODE % value
: Rate | Amount Rate Amount
| mﬁovsaﬁﬂdum cosT 999432, | 200000 | 000 40,000.00 | 6.00 | 240000 |6.00 2,400.00
& ¥ 20
_Chafge Pef FEET a 2000
O Anbmoﬂ‘ml Mmﬁfbiﬂmceco'st 999432 1,00000 | 0.00 2000000 | 600| 1,20000 | 600 | 1,200.00
No-of Membership FEET 20
Charge Per FEET 1000
riterest.On Bill .00 | 999432 156900 t—008 re5ET U 00 94.08 | 6.00 94.0
: e P T
S ) A
P, RS:| Q¥4as
- =y
e DATE: I ltolan
- Treatment Chakges,;a?ﬁmMonth : i |
4
ToTAL B. WUy esea00 3,694.08 3,694.
) Invoice Total {= a ‘a 68956,
Invoice V&_lm tin Worvd;).-ibsli'xty-Ei_gBt‘ Thousand Nine Hundred Fifty-Six Only I -
Bank Name STATE BANK OF INDIA CC Remark Effluent Treatment Charge Month Of Sep 21 With
Branch Name SURAT. COMMERCIAL BRANCH ;
. A n tstanding Amt 7 -
20957203647 Int On Outstanding 8400/
CASH CREDIT
:  SBINODO4QGS3

for, Sachin Infra Environment Ltd

1T, ML ARRBAGENENT B UL IDHE

{A) Payment should be made before 10/ 10/2021

{8).. - All DD/Cheques must be f favour of * Sachin infra Environment Ltd * and Payable at Surat only.

{C) - Payment should be made at gm Office at C.E.T.P. the Company Between 10.00 A.M. to0 06.00 P.M.

{D}  interest will be charge @ 24%0n Delay Payment.

(B} T.DS willbe applicable for Deduction Tax at Source @ 2% for the Month of

{F). Gontact No. Wir. Mansuri ;9714010012

< Mr. Yashlok Upadhyay . 9714010032 AUTHORISED SIGNATORY
powered By e ;
' “T05=125
- .

s , VA é ?72;5
Consultangy ve \::‘
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D i et T S bt 7t e s iy T N o i Y A B T Pt o St e e

1S0 14001:2004 CERTIFIED COMPANY

< .
0 14007 o Regd. Off. / Plant :- Plot No. PP/2, Road No. 2 End,
B/ Key Tex Processors, GLD.C., SACHIN, SURAT-394 230.
Tel. : (0261) 2910349
E-mail : siel_cetp@rediffmail.com, siel.cetp@gmail.com

. o 'RECEIPT
Receipt No : 1569 Date : 25/10/202°

Received with thanks from Sahjanand Colour Yarn

of Sep21
the sum of Rupees . (67,725.00) Sixty Seven Thousand Seven Hundred Twenty Five Only
by Cash/Cheque No. 005156 in fullpart payment of ou
Bill No. 514/21-22 Dated 23-10-2021
* sawn on KOTAK Surat
' GSTIN No. : 24AADCS3847B1Z0 * PAN: AADCS3347B
REN 2 67,725.00 F

Sachin Infra Environment Ltd.

(Receipt is valid Subject to Realization of Cheque)
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T

e e S (0261) 210349 » » "

et 0291976.)1998PLC033820 :
1SO 14001 : 2004 CERT'F'EQ COMPANY

e “Fegd. O, 7 Plant :- Plot No. PP/2, Road No. 2 End,

- au-. oy 'l'ex Pracesuom G1.0.C;, BACH!N, BURATI394 230,

E«mm — skx! catp@redtﬂmaﬂ R, siel catp@gmau com
e ST wwwaietcetp.i e

3 BILL FOR EF!:LUENT TREATMENT T

! ‘Payment Terms : Net-10 . -
.. | nvoice Date : 31/_10/2021 Rem Not Applicable
{ State Code 24 B » Pan No AADCS 3847 B
State. .. Gujarat . . - : =
: - ' Deta ilied to) v . Details of Consignee (Shipped to)
*I'Sahjanand Colour Yarn _ v {shipTo

| PLoT NO 5532,

N

: -Corit. Person

ROAD NO-S-S - GfD

:‘Pravin Purohit

CHIN,SURAT /

Cont. Person

: PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
“Fsurat-394230 B Surat-394230
IN

: Pravin Purohit

- | Cont.No- 19376843092 Cont. No - 9376843092
-7 GSTIN Number : 24AEPPD1706H2ZT GSTIN-Number : 24AEPPD1706H2ZT
) f"“’{éflStatg , Gujarat State'Code : 24 |State .. Gujarat State Code” :2
“brnol DESCRIPTION SAC Rate Disc | Taxable casT SGST
| S CODE” % value
RO ; e : Rate | Amount | Rate Amout
.| s+ | FXED OPERATIONAL COST 999432 | 200000 | 0.00 | 40000.00 |6.00 | 2400.00 |60 | 2400.0
| | Noof Instalied FEET 20 '
] 4 “Charge Per FEET =~ 2000
s . 'ADD!TIGNM.MAINTANAN'C:E:CQSTL'v 1999432 | 1000.00 | 0.00 20000.00 | 6.0 [ 1200.00 )5:09 1200.
‘|- No of Membership FEET 20 ' . :
| Charge Per FEET “1000
Interest On Bill © 100 | 999432 | 56400 | 0.00 564.00 | 6:00|  33.84 | 00 33
‘ - BPAYLD
| RE 66 6B ] \
\# ’ C oo :—_—,a‘éy
R N T 15 R RNENGE.s, s r@n-\ 1\\.&1
..} Treatment:Charges FortheMonth | -... - .
e e [ rome [ 0T -] 60564.00 3633.84 3633.
777 Invoice Total 67832

’!nx’i_ ,' : Value {in , ° ,__”s) Slxty-SevenThouLJ__d £ight Hundred Thicty-Tw qu

— G666 Q|

:an: c:Tvme s ,STATE Bégd“l; la; éﬁ?;ifacgmcu ‘Remark Effluent Treatment Charge Month Of Oct 21 With
ranch Name : y .

AfeNo. 2703647 /r ,O 5-3 . Int On Late Payment Amt 67200/- For 13 Days
AfcType - CASH CREDIT ' | AR

IFSC Code © SBINQO04083 7

QQNDITIONS .

(A) Payment should be made before 20/11/2021
{B) Al DD/Cheques miust be-in favour of " Sachin Infra Environment Ltd " and Payable at Surat only.
{C)  Payment should be made atPlant Office at C.E.T.P, the Company Between 10.00 A.M. to 06.00P.M,
* | (D) “Interest will:be charge @ 24% on-Delay Paymerit.

1@

1y Contact No.

T:D;5. will be: apphcable fo !

duction Tax at Source @-2% for the Nonth of

97140°10031

97140 10032

AUTHORISED SIGNATORY

Powered By :
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@ —

finlifra Endironment T

' tse Mwi W\CER’RF{E& cmwwv

‘No. PPI2, Road No. 2 End,
. SACHIN, SURAT-394 230.

Tel. 1 (
: E-mait : s«iet,_ce%p@ndiﬂma& , siel.cetp@gmail.com.

RECEIPT [

B : ;Race!pt NO 1 4% e Date : 20-14-2021

,-Recewed w:th thanks 'from Sahjanand cotonr Yamn.

: | ~ of Oct21
fupees (6662? ga) Sixty Six Thousand Six Hundred Twenty One Only

by Cash/Cheque No. 005284

in full/part payment of ou
‘Bill No. 607/21-22 Dated 20-11-2021

| Grawnon KOTAK Surat

'| \sTIN No. : 24AADCS3847B1ZO * PAN: AADCS3847B (\

T e6621.00

| {Receipt is valid Subject to Realization of Cheque) Sachin Infra Envi ronment Ltd.
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Blh t‘:ay ’Tox Processo

DT, IPMD

EMai‘!

slol cetp@rud

Tel., 3 (0

2910349
Fhmall, com, siel. c:etp@gmail com
sielcetp.in

] BILL FOR EFFLUENT TREATMENT e

Date & Time of Supply : 30/11/ 2021

any”

- 'Place OFSuppfy Gujarat : —
o f i ymentTerms Net-10 SRoeer —
g :Rp‘m g Not Applicable
Gujarat o PMNO. : | :-, DS e E'u" _--—_-—-—
Detans of-iaecewer (Bilied to) ‘ ﬂetai!s of Consignee (Shipped t0)
& ’Sahjanand.tolour Yam g ShipTo

o] PLOT NO 5532,:ROAD NO 55, GIDC, SACHIN , SURAT _ PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Srat: 394230 (/ Surat-394230 NO ~
‘ e U N '0" e
Pravm Purohit Cont. Person : Pi‘-avin Purohit SR‘NO
g : 9376843092 Cont. No 9376843002 ————
. 'L GSTIN.Number  : 24AEPPD1706H2ZT GSTIN Number  : 24AEPPD1706H2ZT
> T : Gujarat State Code : 24| State : Gujarat State Code 124
SAC Rate Disc Texable CGsT .. SGST.
CODE. % value i
: Rate | Amount Rate _Amount
:‘thED QPERATIONAL cost 999432 | . 2000.00 0.00 4000000 | 6.00 | 2400.00 |6.00 3400,00
“1-No ot Installed: FEET 20
Ch ge Per FEET 2000
| ‘ADDITIONAL MAINTANANGE COST 999432 1000.00 | 0.00 2000000 | 600 120000 | 6.00 1200:00
Noof Membership FEET 20 ! e | )
Charge Per FEET 1000 F‘" A I D
a8
P GGan
e LQQ.SUW
( Drie. ashallg
4 | BINO.. 2qd\al-
0. aglal-a)
[l Treatinent Charges For the Month :
T TOTAL” 60000.00 3600.00 | 3600.00
Invoice Total 67200.00
et Thousand Two Hundred Only
STATE BANK OF INDIA CC Effluent Treatment Charge Month Of Nov 21

* SHRAT COMMERCIAL BRANCH
: 39982293647
CASH CREDIT

: 5. SBINOOMOSE

Remark

iDg = /Z@O‘

mt= 66000

i

j jdé before 10/12/2021

'(F) Contact.No.

e’m favaw of ' Sachm lnfra Environment Ltd " and Payable at'Surat only.

97140 10011

9714010032

For, Sacfin lijffa Environment Ltd

AUTHPRISED SIGNATORY

- PoweredBy.:-

"W S oft Consul

ST ARG SN RN SO DL

dﬂm‘

U
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-
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fSB ‘!4&0‘! 12004 mﬁﬁEﬁ CGMPA“Y

: Ragd . £ Plant :- Plot N
;am Key Tex Processors, GLD.
' Tel.: {0261)

b 9o
: ﬁmﬂ s:ai oetp@remftmaﬂ com, siel.cetp@gmail.com
RECEIPT

Recelpt No 1601

: Recmved w&th thanks “ i-‘_i‘f:ﬁ: '_‘,:::“ﬁ hjanand Colour Yarn

Road No. 2 End, :
HIN, SURAT-394 230.

Date : 24/12/2021 |

of  Nov21

ime sum of Rupm (66 eﬂﬁ 00) Sixty Six Thousand Only

by CashiCheque No. 005414

in fulllpart payment of our|

‘B No. 69212122

‘Dated 25-12-2021

Surat-

drawnon KOTAK

Sachmlnﬁ‘aEnv:ronmentLtd |
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i Eragaed . €T

2. / Plant - Plot No
Koy Tox Processors. CR4.0.C

2. Hoad Mo, 2 End,
SACHIN, SURAT-394 230.

i 7 Tet. 3 (€ 4y 29 o349 e 2 .
il .hl__»cc_tp@rcdmﬂ..aom_ _sldl.cet’pﬂ@gmalt.ca‘m
~ ; BILL FOR EFFLUENT TREATMENT : =
"7 pate- & Tiiwie-of Supply : 31/12/2021 4 b .
- po.NO. (MM KIAE .
. NN i
‘payment Terms.; Net-10 e L
State Cod 2 Rem Not Applicable SR.NO. _ :
Siste e 5 Pan No AADCS 3847 B
-| State _Gujarat . R < o )
3 - Details of Receiver (Billed to) Details of Consignee (Shipped to)
' e = ship o
e PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230
N
Cont. Pefson _ { Pravin Purohit Cont. Person : Pravin Purohit
- | cont:No ‘ : 9376843092 Cont. No : 9376843092
T |esmy Number . -+ 2AAEPPD1TO6H2ZT GSTIN Number  : 24AEPPD1706H2ZT
istate +Gujarat State Code ;24 | State : Gujarat state Code 124
DESCRIPTION SAC Rate Disc Taxable €GST SGST
CODE % value
Rate vAmount Rate Amount
| #iXep OPERATIONAL COST 999432 2,00000 | o000 40,000.00 | 600 | 240000 [600 | 240000
- | Noof istalled FEET 20
" ¥ Chatge Per FEET 2000
15| abDIMONAL MAINTANANCE €OST 999432 1,000.00 | 0.00 20,00000 | 6.00| 1,20000 | 600 1,200.00
| No.of Membership FEET - - 20
rﬂt&fest Op-Bi ; —+-04 | 999432 607.00 0.00 607.00 | 6.00 36.42 | 600" : 36.42|.
DATE. oo Ol ~2C i 4
“Treatment B
' ’ v TOTAL 60607. 3,636.42 3,636.42
invoice Total 67880.00
Invoice Value (in Words} ¢ Slxty—Seven Thousand Eight Hundred Eighty Only
Bank Name ‘. §TATE BANK OF INDIA CC Remark Effluent Treatment Charge Month Of Dec 21 With
BranchName SURAT COMMERCIAL BRANCH Int On Late Payment Amt 67200/~ For 14 Days
AjcNo. 39982293647
AlcType CASH CREDIT T e , |
IFSC Code SBIND004083 MK =12 ,L: W - 6 50/5{
Qﬂbﬁlﬁﬂ. S: For, Sachif |nfra Environment Ltd
(A} Payment should be made before 10/01/2022
(B) Al DD/Cheques saust be In favour of Sath_n,!nfra Environmerit Ltd * and Payable at Surat only.
(C) Payment should be:made al Plar Office:at GET:P. the Company Between 10.00 A.M. to 06.00 P.M.
(D) Interest willb& harge @ 24% on Delay Payment.
(&) 1.D.5. will be applicable for Deduction Tax at Source @ 2% for the Month of
(F) Contact No. ‘M. Mansuri 97140 10011
Mr. Vashiok 97140 10032 AUTHOYISED SIGNATORY
Powered By : l
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a fbnmronmnt-ﬁt — |

180 14001: 2004 cmo COMPANY e H
R&ngﬂ*lP!:mt - Plot No. PP ‘_N{&Zﬁﬂd R s
“Tex Processors, GLD.C, SA svmsmsa 230

R Tel. : {0261} 291‘ R

: sist cmp@redifhmuomn siet cotp@gmait com

RECEIPT

Date : 131012022 |

'“Recewed with thanks frnm Smanand Colour Yam

i TS o v U of De021
: ‘.,,.ihe sum ofRupees (66668 00) erty Su ‘I‘housand Szx Hundredszxiy‘&:ght {)niy

* by CashiCheque N*f'_’} i R _ mmwartpavmem otaur
BillNo. 7782122 - Dated 08/01/2022

Surat

drawn gn KOTAK ik

(Rec.e;pt is valid Subject to Realization of Cheque)

Sachin Infra Environment Ltd. |
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i B 1

g .
E m:ﬂ ok siet cetp@rediffmau,com. Siet. cetp@gmau com
- www sielcetp g

vz, Road NG 2 En .
s OﬂlN SURAT—394 230,
ZO10349 S

= BILL FOR EFFLUENT TREATMENT ~

: ‘GS’HN Nui = ber 24AADf 3847812@ B | pate & Time of Supply : 31/01/2022
i e Charg, (Yes/No) Place OF:Supply: Gujarat
Payment Terms: Net-10
Rem Not Applicable
‘Pan'No ™~ AADCS 3847 B
F ;Bﬁiéd to) TN Details }f,,Censignee (Shipped to)
janand ¥ | , Ship To
e TYNO 5532 ROAD NO 55 GIDC SACHIN SURAT s ‘ PLOT N0‘5532, ROAD NO 55, GIDC, SACHIN , SURAT
1 Surat-394230 | - | Surat-394230
L IN l ! IN -
;_Cbni;? Person  : Pravin Purohit ‘ Cont. Person  : Pravin Purohit
ont: Ne 19376843092 Cont. No : 9376843092
GSTIN Number ;’::24AEPP01706H'22T_' , GSTIN Number. : 24AEPPD1706H2ZT
| State "’:-Gu;arat " ‘State Code 24 | State : Gujarat State Code :24
s‘_i’z‘Nd DESCRIPT!ON j: SAC Rate Disc | Taxable CGST SGST
CODE % value -
s B _ Rate | Amount | Rate [ ‘Amount
« | FIXED OPERATIONAL COST 999432 | 2000.00 | 0.00 40000.00 | 6.00 | 2400.00 |6.00 | ~2400.00
|- No-of Instafted FEET 20 &~
| Chiarge Per FEET 2000 -
+ | ADDITIONAL MAINTANANCE COST 999432 1000.00 | 0.00 20000.00 | 6.00| 120000 |6:00 | ‘1200.00
No bf‘Member‘s}i‘vi'}'}"I—;EET 20 ¢
| Charge Per FEET 1000 A
: -/Ifn-té‘res.t On Bill 1.00 99i?432i 477.00 ;.«a-orh —| | 477.00] 6.00 28.62 | 6.00 28.62]
. 55 1 ] ) AI D
& | |
//ﬂ/ S _degeul-
<1
P M poses ]
O R 22 g2
Treatment Charges For the Month < )
- TOTAL 2 e 41/21:59437.00 362862 |~ 3628.62
S L Invoice Tptal o \ 67734.00
' Invoice Value {in Word :

$ix§y§Seveh Thousand Seven Hundred Thitty-Eaur Qnly

Effluent Treatment Charge Month Of Jan 22 With

- Payment should be made before 10/02/2022

E}..

{A)

o

{D}... Interest will-be charge @ 24% on Delay Payment.
{

RV Contact NO.

M, Mansun ;
Mr. Yashlok Upadhvav

| Bank Name STATE BANK OF INDIA CC Remark

_--_.__g;?cnlgg_'“ame ?,Lg’ggj%%wmc'M BRANCH ‘ Int On Late Payment Amt 67220/- For 11 Days
rb, L samoooioss | TDS 1210 66,82y |-y
COND'TIONS ‘

. Al BD/Chegues miust Be in-favour of * Sachin Infra Envnronment Ltd "-and Payable at Surat.only.
Payimenit should-be made: at-Plant Office at C.E.T.P. the Company B&tween 10.00 A.M. to 06.00.P.M.

T.D:5: will be appllcable for Deduction Tax‘at Source @ 2% for the Month of

97140 10011
9710 10032

AUTHORISED SIGNATORY

‘Powered By :
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336 14001 20&& GERT!FQEQ COMPANY

U Regd. OH. ¢ Plant :- Plot No. PPf2, Road No. 2End,

'Bm Key ?&x Processors, GL.D.C., SACHIN, SURAT-394 230.
. : Tel. : (0261) 2910349

: E-maii siel wtp@redtfﬁnaﬂmm, siok. cetp@maﬁ.m

RECEIPT

3 Recewed mth thaﬁks fmm Sahiaﬂaﬂd Colour Yarn

S DR B . _ of Jan22
g the sSum (;f Rupees {66 524 ﬁﬁ) S:xty Six 'fhousand FWB Hun{freci Twenty Four Only

;-. f ' bY Cashfcheque Ho. 635653 - _in fulllpart payment of our
- Bill No. 8672122 Dated 22-02-2022

| drawnon komAK ] | L o Surat

Sachin Infra Environment Ltd,
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: nega C)ﬂ P mant > mot No. P2
Kcy Tax Frocam:orsx [=% & o B N0 4

—maﬁ s-el cetp@md!iﬁnam
; : : wwwnéel

o BH.L FOR EFFLUEN

T ama&rmafmw.1ﬂu2/zozz
mtsPavab!eOnRemmm) NO P ‘ mmwgmﬁt

| invoice Number: 88&}21‘22 S | Payment Terms:: Net-10

lnvmcg Date © R . : Emt U Mm:Apphcahie

|PanNo - Mncssmm

: YState T Guj&@t"

D ails cri' Rweiver (B_ led m), | - . - Detalls uf Cons;gnee (Shipped to)..

= |porno 5832, ROAD NO 'S5, GIDC, SACHIN , SURAT {rLoTNO® 532 ROAD NO 55, GIDC SACHIN, ‘SRAT
| |surat:394230 -394

';Pr;&;’_n;éugohit " .| Cont.Person  : Pravin Purchit
e  937¢ L {ContNo 9376843092
B ssnm Piﬁmher zawvamsnm : L mmmm : 24AEPPDI706H2ZT ‘
- Gu;a?at i StateCode : 24 |State . cGujamt | . stateCode | :24
ntsck-mncﬂ - SAC Rate | Disc | Taxable | cGST |- o sesT
CODE - % value ' e

::Ra’sej Amount | Rate Amount

‘o | Development charges (109 .~ | 999432 | 1,00000 | 0.0, 1 0 | o000

g

et dodag

:""TOTA'LV | - T :
L : Invorce Total '
E&evm‘ﬂ':ousaﬂd Fwo Hundned Onty

’ lnvo:ce Va!ue ({n Wor }

_Invoice Fer Bmi:ed Chamber ( PerFeet@ 1006!—):’f
- Total 30 Feet - 20 Feet Billing = ‘Pending 10 Feet

Bfi%égmnmﬂfdanzz V/{“ y,C]"QO>

For, Saé‘g(n n’fra Enwronméqt L’c

: -"nmmam. 0 06.00PM.

T » atSourae@BéﬁnrmeManthé

97140:10011: : ’
9714010032 - : S AUTHULRXSILD .IGNMORY
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ISO 44001 1004 GERT!FIED GOMPANY

fo s Plant - me Ny, sz, Road NG. Z-End,
saﬂ-l“s DG AQH‘N SLIRAT-394 230.
G1): a9

= BilL FOR Emusmmmrmem o '
. m&ﬁmufsm zsfazmzz va NO. ({;_z' ;E

jarat
: , | Payment Terms: Net-10- - SR.NO. DAz lyyive
h‘\VOlﬁe Date 28!62; 2622 ) IRom - Not wmze
|StateCode .24 f PanNo  : AADCS38478 ENT.
N ” Derta 0{Rm:eiver (Bﬂi" 4 tw B i s pgtﬁils--«gf_c?nsignee (Shipped to)_
PLOT N05532 ROAD NO 55 GlDC SACH!N SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
1 .Surat~394230 Surat-394230
W e N
{Cont. Person Pravm Purohrt ‘Cont. Person-  : Pravin Purohit
Cont, No 9376843092 Cont. No 19376843092
GSTHSS Number ZMEPPDI?QSHM | GSTIN Number : 2Z4AEPPDITO6H2ZT
‘State. - : Gujarat StateCode : 24 |State : Gujarat State Code  :2
SR NO| DESCRIPTION SAC Rate Disc | Taxable cast | SGST
i : CODE % value —
Rate | Amount |'Rate | ~Amou
. ADDITIONAL MAINTANANCE COST 999432 1,000.00 | 0.00 (zﬁ,"omcxc 600 1,200.00 | 6.00 1,200.
“ No of Membership FEET 20
,ChargePerFEET : - 1000 e T e
i *aeve:opmemct:arges (10 090432 | 100000 | 000 |, 1000000 |600| 600.00|6.00 | 600.00
Interest On Bill 100 | 999432 | 62400 | 000 62400 6.06|  37.44 | 6.00 37
18
. A Y Y
¥ Wi : e
., | |l aolsHig
— e , e I PR el it
Treatment Charges For the Month : =119 gallaslan ||
AL | [ N lac —IezavOy @ 183744 | 1837
Invoice Tdge SR E ' 34299
invoice Value (In Words) : Th#w%urfheusand Twuﬂundre&hﬁﬂen{-lﬁe oy Q{7 o TS 2 6 /o).
BankName STATE BANK OF INDIA €€ Remark -  Effiuent Treatment Chaf@e Month of Feb 22 With
Branch Name - SURATCOMMERCIAL BRANCH intOn Late Payment Amt 67200/- For 13Days

| alcne. : 39982293647
AlcType  :  CASH.CREDIT
AFSCCode  : SBINDOO4083

| coNDITIONS:  —Tpy e, - cle RAGCTF [~

{A} Payment should be made before 10/03/2022
{B)  All DD/Chequies must be in favour of " Sachin lifra Environment Ltd” and Payable at Surat only.
{C). -Payment should be made at Plant Office a1 C.E.T.P. the Company. Betwaeﬁ 1G€!ﬁA.M. 1o 06.00 P.M.
(D} Interest will be charge @ 24% on Delay Payment. :
{E) T:BS: wﬁibeapp%&cabiefwbedummfaxat%ume@ Z%formeManthof
(F) Contact No. m.m:ﬁ - mmmx

M;. ?aﬁﬁo& upadiway ;" 9714010032

- Powered By.:

PEOnsulilancy
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®

ISO 14001:2004 CERTIFIED COMPANY

14001 % Regd. Off. / Plant :- Plot No. PP/2, Road No. 2 End,
B/h l(ey Tex Processors, G1L.D.C., SACHIN, SURAT-394 230.
Tel. : (0261) 2910349
< E s‘ﬁl m‘p@mm& cm’ w‘ ot

RECEIPT

| ReceiptNoz1822 N Date : 10/03/2022

_‘"';"'IRet;ewed with tﬁanks fmm Sahfanand Coiwr Yarn

o SR uf Feb22

-1 the sum of Rupees (44 58’6 00} Fﬁurty Fouf Thﬂusand Stx Hundfed Esghty Sm Onfy

bY Qashlt”;heque NO 995?*3 S in fullpart payment of our
I "am No.. 884/21-22 & 967%21»22 Dated 09-03-2022 /7«0

b_ : drawn Qn KOTAK - S Surat
| ss'nﬁ No. - zmsawmzo * PAN: AADCS3S47B g

e .Saﬁﬁin Infra Environment Ltd.

1o Realization of Cheque)
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Regd. O/ Fia 3 § Srow od o Rbad No. 2 E=nd
Eln ‘Key Tex F‘roces e DGy SACR!N SURAT—~394 230
el v (0261 2910349
E‘n:ail s!ai cptp@rediffmarl o, siel. cetp@gman AT
: | WV s:etcctp in

- B!'.L FOR EFF&.UE NT. TREATMENT ~
‘| Date & Time of Supply : 31/03/2022
‘Place OF Supply: Gujarat
| Payment Terms : Net-10
I - 'Rem : Not Applicable *~
' -l 'PanNo : AADCS 3847 B
"celve‘r (Biﬂ'éd to) . - ’: Details of Consignee {Shipped to)
; Sahjanand Cclour Yarn , o g . Ship To
:JPLOT NO 5532 ROAD NO 55 G1BC SACH]N SURAT ( . N PLOT NO 5532, ROAD NO-55, GIDC, SACHIN , SURAT o/
Surat 394230 f Surat-394230
N ‘ ! IN
| Cor_‘t; Person - Pravin Purohit -Cont. Person : Pravin Purchit
Cont. No. : 9376843092 { Cont. No : 9376843092
GSTIN Number 1 24AEPPDI706H2ZT- ) GSTIN Number . 24AEPPD1706H2ZT
State - : Gujarat State Cod 24 | State : Gujarat State Code ;24
‘iR NO: DESCRIPTION SAC Rate Disc Taxable €GsT SGST
CODE % value
Rate | Amount Rate Amount
;;
I ,
. | - ) .
o | ADDITIONAL MAINTANANCE COST d/ | [ 994432 | 1,000.00 4 0.00 |}~ 20,0000 | 600 1,200.00 6od | 120000
i -
‘No of Membershyp FEET !3p 4
1 ’ 5
1| ‘Charge Per FEET . Hoqo P
‘Development Charges (10"} éﬂ ‘ 994432 1,000.00(-" 0.00 10,000.00 6.00 600.00 6:00 660.00
PAID |
o ) e . B
RS 33ovo / —
Nl! é’ \,\[ 22 A
o Tredtment Chargelmn B \ Uﬁ =
TOTAL 30000.00 1,80000 | 1,800.00
) Invoice Total 33600.00
Invoice .V_aiué_f(._ln Wbrds)i Thirty-Three Thousand Six Hundred Gnly ; ‘T’E;U 2 — 6 o
Bank Narie : STATEBANK OF INDIA €C Remark : Effluent Treatment Charge Month of March22——— 7}
Branch Name : SURAT.COMMERCIAL BRANCH N v
AfeNo. ! 39982293647 3%, /
-AfcType ) . CASH CRED[T‘ |
IFSC Code © .SBINOOD4OS3 -~ Pl | |
— E ? 3 1 |
CONQ{IIONS e - -
A v D
(A)" Pagient should be-miade before 10/04/2022 Lo
(B} Al DD/Cheques must be in favour of "Sachin infra Envuronms!nt Ltd " aniid Paya[bte &t Surat'only.
{C)  Payment should be madeat. Plant Office at CET.P. the Company Betwﬁen 10,00 AM. to 06: 00 P.M.
(D). " intérest wilt be charge @ 24% on: Belay Payment i |
(). T.D:S.willbe apphcabte for Deductton Tax-at Source @ 2% for the Month of |
(F} Contact No. . Mf Mansun e 9714“ 10011
Mr Yashlok Upad yav Cioo T 9714b30032
o T
‘Poweréd By : ]
, .3
%m; i
3 ?x 1

ft .  ',vf<'-'  ;_f1i, Page111



"o mm mcsamn COMPANY
Regd. Off. / Plant :- Plot No. PP12, Road No. 2 End,

e Bih Key Tex Processors, G.D.C., SACHIN, SURAT-394 230.
- Tel. : {0261) 2910349
Emaii giol cetp@rediﬁmmt com, siel.cetp@gmail.com

RECEIPT

‘ReceiptNo: 1901 " Date : 07/04/202
Recewedw;ththanks from Sahjanand Colour Yarn

g » » of March22
| *the sum of Rupees (33 m ‘Jﬂ) Thirty Three Thausancf Only

| by Cashicheque Na. : 305835 | | in fulipart payment of o1
Bill No. March 2 e ‘Dated 06-04-2022

".drawrwn KQTAK o Surat

URansint ie valid Suhiant tn Raalizatinn af Chasial
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ra-Environment Lt

! 'fjwmQrt-:
Régal. O 7 PTEr

't i~

I
2‘9m¢}:76;x’998m.6033820
2004 CERTIFIED COMPANY |
Mot Mo, PR/2, Road Nb. 2 End,

L B ey Tex | Bibcesdors] GI.D.C., SAGHIN, SURAT-394 230.

Te
E-rmail 4

H siml_netp@red

ffmail.com,
www.sielcetp.in

i :é {0261} 2910349 i

siel.cetp@ugmall.com

™. BILL FOR EFFLUENT TREATMENT ; ~

GSTIN Number : 24AADCS3847B120 .
Tax15 Payable On Reverse Charge: (Yes/No): NO
“Invoice Number: 081/22-23

Date & Time of Supply : 30/04/2022
Place OF Supply: Gujarat
Payment Terms : Net-10

Surat-394230
IN

Cont. Person

lnvoice Date : 30/04/2022 Rem Not Applicable
State Code 24 Pan No AADCS 3847 B
State : Gujarat
Details of Receiver (Billed to) Details of Consignee (Shipped to)
Sahjanand Colour Yarn Ship To

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT

: Pravin Purohit

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230
IN

Cont. Person  : Pravin Purohit

Cont. No : 9376843092 I Cont. No : 9376843092
GSTIN Number : 24AEPPD1706H2ZT i ; [ . JL GSTIN Number 24AEPPD1706H2ZT
State : Gujarat ;E State C de 24 |State : Gujarat : State Code :24
Y H i | ‘
“~ER NO DESCRIPTION !E | SiAC Rate Disc | Taxable CGST SGST
i o CGDE % value
o ! Rate | Amount Rate Amount
|
. ADDITIONAL MAINTANANCE COST \/"' 999432 1000.00 | 0.00 (/ZOOO0.00 6.00 {/1500.00 6.00 I 1200.00
<
No of Membership FEET 20
Charge Per FEET 1000
Development Charges (10"} YF/ 999432 V/IOOO,OO ~ 0.00 K:l/(;OO0.00 6.00 Y@OOYOO 6.00 £--600.00
' (
Treatment Charges For the Month :
TOTAL 30000.00 1800.00 L 1800.00
invoice Total - 33600.00
Invaice Value™in Words) : Thirty-Three Thousand Six Hundred Only = Al i
G )
AckNo : 162211795567299 . RS 22ma0 |.-
__ Ack Date :30/04/2022 N CH.NO. @QS% &z;_
Irn No & adb?7d730336cﬂaabaec096546deeb0ﬁ§%: : (o 123c§1383808f46e1[ﬁﬁ?5. \;}\ﬁ S*‘ (ZZ
I | I
i h | BNO.. o [ po- 03
Bank Name STATE BANK OF INDIACC | " | Remark : | Effluent Treatment Charge Menth Of April 22
Branch Name SURAT COMMERCIAL BRANCH 1
Afc No. © 39982293647 | !
A/c Type T CASH CREDIT
IFSC Code :* $BINO004083 STENVEN
P F YA,
Y s Lo
QQ,ND&TIO’:_Q B For, Sachi @ nvironm o,\\n
A) #Payment should be made before 10/05/2022 {e

(A) 1

(B)  All Dﬁ/Cheques must be in favour of " Sachin infra Environment Ltd " and Payable at Surat only.

(C) Payment should be made at Plant Office at C.E.T.P. the Company Between 10.00 A.M. to 06.00 P.M,
(D) Interest will be charge @ 24% on Delay Payment.

(E) T.D.S. will be applicable for Deduction Tax at Source @ 2% for the Month of

(F} Contact No. 97140 10011

: 9714010032

Mr. Mansuri
Mr, Yashlok Upadhyay

AUTHORISEDIG

NATORY

Powered By ;
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®

5 ?:" 'u‘mi Th %,nmronment‘f;t =4

180 14001:2004 csm‘men COMPANY

Rogcf Off_/ Plant :- Piot No. PP/2, Road No. 2 End,
Bmm;y Tex Processors, GLD.C., SACHIN, SURAT-394 230,
Tel. : (0251)29103#9
E-mail : siel cetp@redﬁfmaﬂm siel.cetpfdgmail.com

RECEIPT

| Receipt No : 2005 Date : 09/05/202:
Received with thanks from Sahjanand Colour Yarn

| of April22
the sum of Rupees (33000.00) Thirty Three Thousand Only
by Cashfﬁheque Nﬁ. 313598? in full/part payment of ou
Bill No. 081/22:23 | | Dated 07-05-2022

| drawn on KGTAK Surat

- GSTIN No. : W&Z@ * PAN: AADCS3847B

& 33000.00

(Receipt is valid Subject to Realization of Cheque)

Sachin Infra Environment Ltd.
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o »-\;',;;.’/‘Pb*
SO a0 2 ik
DU ey Y7 Biias

B)’h ey TG}F" roOTent

g

t - Prot Mo owz Road No. 2 End,

ors, G1.D.G., SACHIN, SURAY-384 230
H{0261) 29?0349

siel. cetp@grnan CorY

E rnail : sigl cetpdrediffmail. SOy,
| i sne!cetphin
B ey : BILL FOR EFFLUEN’! TREATMENT ~
GSTIN Number AAT 5_33473120 Date & Time of Supply : 31/05/2022
Tax Is Payable On'Re ‘Charge: (Ves/ No) : Place OF Supply: Gujarat
DOC NO: 204 ¢ Payment Terms : Net-10
nvoice Ntmber: 170/22-23 Rem Not Applicable
Invoice Date : 31/05/2022 Pan No AADCS 3847 B
State Code 24 State : Gujarat
Details of Receiver (Billed to) Details of Consignee (Shlpped tu)
Sahjanand Colour Yarn Pl Ship To ———
PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN ; SURAT
Surat-394230 Surat-394230 .
IN IN
Cont. Person : Pravin Purohit Cont. Person  : Pravin Purohit
Cont. No 19376843092 Cont. No 1 9376843092
GSTIN Number : 24AEPPD1706H2ZT GSTIN Number : 24AEPPD1706H2ZT
State : Gujarat , StateCode |: 24 |State : Gujarat . State Code @24
HR NQ DESCRIPTIC:)N i SAC Rate Disc Taxable CGST SGST
Lo i | CQDE % value
E | i Rate | Amount Rate Amount
« | FIXED OPERATIONAL COST | ; | odoazz | zo0e0q | o000 | 40000.00 | 600 | 2400.00 [6.00 | 2400.00
. i -
No of Installed FEET 20 ! !
Charge Per FEET 2000
® ADDITIONAL MAINTANANCE COST 999432 _,’1,000.00 0.00 20000.00 | 6.00| 1200.00 |6.00 1200.00
No of Membership FEET =20 -
Charge Per FEET 1000
e
Development Charges (10%)’“‘”” 999432 w]_,,QO0.00 0.00 10000.00 |&100 600.00 | 6.00 600.00
] Treatment Charges For the Month :
TOTAL .. 20600.00| 4200.00 4200.01
‘ {nvoice Total 78400.0
Invoice Value (In Words) : Seventy-Eighf Thousa!:wbl Four!Hw'dred‘ Only — | (—l 00
o 4
Ack No : 162211930900514 | Ak l)ftte : 2‘31/95/_2 022 F3685
Irn No : 35270c3fca2{8d9a707f9c7670437264d:: 1bd907fc|t79e adb160563bag48b6c pee———
Bank Name STATE BANK OF INDIACC || Remark : Effluent Treatment Charge Month Of May 22
Branch Name SURAT COMMERCIAL BRANCH! |
A/c No. 39982293647
A/c Type CASH CREDIT ’
IFSC Code SBIN0004083 4
7 .
CONDITIONS: \ PAID ’
{(A) Payment should be made before 10/06/2022
(8) All DD/Cheques.must be in favour of " Sachin Infra Environmerit B&' and Pjﬁﬁ%t G\QQQ)
(C) Payment should be made at Plant Qffice at C.E.T.P. the Compdiy BErWeerm+8:66-AA4-£a 06 00 P.M.
(D) Interest will be charge @ 24% on Delay Payment. é H. q.
(E) T.D.S. will be applicable for Deduction Tax at Source @ 2% for pha-bdanih of %G LS '3
(F) Contact No. Mr. Mansuri 97140 .8
Mr. Yashlok Upadhyay 97140 L[[EETLE g-38 22 AUTHORTSED SIGNATORY
Powered By : B.NO L ’:fé) [2&1.‘&3
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Fan

\=Sachir-Infra Environment Lid—

SO 14001:2004 CERTIFIED COMPANY

Regd. Off. / Plant :- Piot No. PP/2, Road No. 2 End,
Bih Key Tex Processors, GI.D.C., SACHIN, SURAT-394 230.
Tel. : (0261) 2910349
E-mail : siet_cetp@redifimail.com, siel.cetp@gmail.com

RECEIPT
Receipt No : 2102 Date : 10/06/202

Received with thanks from Sahjanand Colour Yarn

of May22
the sum of Rupees : (770&000} SBVSHW‘ Seven Thousand Oniy

by Cash/Cheque No. 006133 in full/part payment of o
Bill No. 170/22-23 Dated 09-06-2022

drawn on KOTAK ' Surat
GSTIN No. : 24AADCS38: I7B1Z0 *  PAN: AADCS3847B // £
4

| (Receiptis valid Subject to

'Sfa_chiﬁ}nfra Environment Ltd.
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T uzszananmpamssaza PO Nﬁ _@m

SO ¢00’! 2004 CERTIFIED COMPANY

o ST S L T T B PR BRI RS Y 2. SRANO. _mmmﬁ“‘f
2 (DZ61) 2910349
E»rnaii wiesk uatp@radifanaii.eom, -giel.cotpgbgmail.com
} L wwwstetcetp.in ENT'
EACS % : BILL FOR EFFLUENT TREATMENT : ~ v
‘GSTIN Number - 24AAD€S38475120 o . Date & Time of Supply : 30/06/2022
Taxfsf’av hieonsevem harge: : {Yes/No): NO | Place OF Supply: Gujarat
OCT -Pa!fmem“l’erms Net-10
Rem :  Not Applicable
PanNo @ AADCS38478B
2 State: Gujarat .
Detmls of Receiver {Billed m\ Details of Consignee (Shipped to)
Sah;anand Colour Yarn (’ - Ship To
PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT ) PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
Surat-394230 Surat-394230
IN N
Cont.Person  : Pravin Purohit re - Cont. Person.  : Pravin Purohit
i Cont.ﬂe 1 9376843092 Cont. No - 9376843092
@S’RN Number : 24AEPPD1706H2ZT GSTIN Number : 24AEPPDITOGHZZT
tate : Gujarat State Code  : 24 |State : Gujarat State Code  :24
SR NO PESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount | Rate Amount
e | FIXED OPERATIONAL COST 999432 | 200000 | 060 40000.00 | .60 | 2400.00 |6.00 2400.00
Nerof installed FEET w20
Chiarge Per FEET 2000
o | ADDITIONAL MAINTANANCE COST 999432 | 1000.00 | 0.00 20000.00 | 6,08 120000 [6.00 | 1200.00
No of Membership FEET w20
- Charge Per FEET 1000
Development Charges {13‘}& .. 999432 1000.00 | 0.00 10000.00 ) }am 600.00 | 6.00 600.00
o Treatment Charges For the Month : C\]
< rTom | 76000.00 4200.00 4200.00
invoice Total ; 78400.00
Invoice Value {in Words) : Seventy-Eight Thousand Four Hundred Only — 1400
Ack No : 162212072287668 Ack Date : 30/06/2022 #V Ftooo
Irn No : 76ef48453de07hb908dal0bdclecfatd5632189cdd5445851159a405143395e5
BankName  : STATE BANK OF INDIA CC Remark : Effluent Treatment Charge Month Of June 22
Branch Name : SURAT COMMERCIAL BRANCH
AfcNo. 1 35982293647
Afc Type . CASH CREDIT - PAID
IFSC Code o SBINOO0Q40S3 RS: ‘-]E':T" w.-_,.ﬂ.o N =N
CONDITIONS: 00 I For, Sachin Infra En
(A) Payment should be made before 10/07/2022 CH. KO.: Qog 2O
(B} Al DD/Cheques must be in favour of ™ Sachin infra Environment tid
{C) Payment should be made at.Plant Office at C.E.7.P, the Company Btwmﬂ LODA. 06.00 P M
{P) Interest will be tharge @ 24% on Delay Payment.
{E) T.D.S. will be applicable for Deduction Tax at Source @ 2% for the
(F) Contact No. . M. Mansuri . 9714010011 d. 0.: 28% }22~25
WUNM : 97140 10031 : ; Al AUTHORISED SIG
Powered By : | v mm%! v
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(912, I U29197611998PLC033820
- tSQI 14001:2004 CERTIFIED COMF‘ANY
Hegd, O /Plant - Plot No. PP/2, Road No. 2 End,
Bin Key Tex: P‘rocessors G DS, SACHIN SURAT-394 230.
Tel. 1 {0261) 29‘! 0349
: Gfed (‘etp@redifﬁ'ﬁaﬂ com, siel.cetp@gmait.com

E«mail
5 www. sielcetp . in

5 "’..:}BRJL FOR EFFLUENT TREATMENT : ~

v}.«‘ - Date & Time of Supply : 31/07/2022
‘Place OF Supply: Gujarat
Payment Terms : Net-10

il invcvice N‘hv'm'ér:’ 4 Rem Not Applicable
“| tnvoice Date : 31/07/2022 Pan No AADCS 3847 B
‘State Code 24 State : Gujarat ,
Details of Recewcr (Bll!ed to) Details of Consignee (Shnppml to)
. Sah;anand Colour Yarn . o - Ship To

PLOT NO 5532, ROAD NO 55, GIDC, A(,HfN SURAI

Surat- 394230
N

Cont, Petson

PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
. | Pk 1 Surat-394230
S P IN
: l

i
Cont.[Person

: Pravin Purohit : Pravin Purochit

‘Cont. No : 9376843092 . Cont.No : 9376843092
¢ !
‘GSTIN‘Number 1 24AEPPDL706H2ZT i GSTIN Number : 24AEPPD1706H27ZT
,State . Gujarat State Code 24 |State . Gujarat State Code  : 2/
SR NO DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amoun
. FIXED OPERATIONAL COST 999432 fZOOO‘OO 0.00 40000.00 [ 6.00 | 2400.00 |6.00 2400.0¢
No of Installed FEET 7”20 i 1
Charge Per FEET 2000
. ADDITIONAL MAINTANANCE COST 999432 1000.00 | 0.00 20000.00 }00 1200.00 | 6.00 1200.0(
No of Membership FEET 7~ 20 i/
Charge Per FEET 1000
Development Charges (10;); 999432 100000 | 0.00 10000.00 @.6’.00 600.00 | 6.00 600:00
¢ y.
|/
- }
_ - IO
Treatment Charges For the Month : NN ) |
’ TotAL ! ~ 706800.00 4200.00 4200.0
invoice Total 4 78400.(
Invoice Value (In Words) : Seventy-Eight Thousand Four Hundred Only *m)g - ’L{OC

Ack No : 162212220036759 Ack Date - 31/07/2022

~ FFOO0

irn No : 6e05b6bIfa3el364ddb5a5cc2a456803411a93788dIRN353604A24.RE207 1297
Bank Name STATE BANK OF INDIACC | " PAID:« . Hhuent Treatment Charge Month of July 22
Branch Name SURAT COMMERCIAL BR Ak ez
Afc No. 39982293647 R _ A
Afc Type CASH CREDIT RS:  <5.,000°20D
IFSC Code SBINO004083 . PR
’ GH-NO=: @@é&%\uh[
CONDITIONS: e

) Payment should be made before 10/08/2 vDATE:
) All DD/Cheques must be in favour of " Sacl
) Payment should be made at Plaiit Office a
) Interest will be charge @ 24% on Delay Pa
)
}

&- S
% Surat only.

G- TN’ghe Company Betyveen 10'00 AM. t0 06.00 P.M.
'|en1 i o

(A
(B
{C
(D
(E
(

T.D.5. will be applicable for Deduction Tax gl Source o Tor the Month o
F) Contact No. Mr. Mansuri 97\.11 10 10011
Mr. Yashlok Upadhyay . L
Powered By : »
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' : ----- L L # ; : * \“"/ : —Z—-—-——-—
| =Sachin-Infra-Environment Lid—
| ISO 14001:2004 CERTIFIED COMPANY
-Regd. Off. / Plant :- Plot No. PP/2, Road No. 2 End,
Bih Key Tex Processors, GLD.C., SACHIN, SURAT-384 230.
Tol. : (0261) 2910349
E-mail ; siel_cetp@rediffmail.com, siel.cetp@gmail.com
s RECEIPT
Receipt No : 2254 Date : 09/08/2022
Received with thanks from Sahjanand Colour Yarn
of July22
the sum of Rupees (77000.00) Seventy Seven Thousand Only
by Cash/Cheque No. 006341 in fullpart payment of our

Bill No. 345/22-23 Dated 08-08-2022

drawn on KOTAK Surat

GSTIN No. : 24AADCS3847B1ZO * . PAN: AADCS3847B ) _

| ﬂ 77000.00 ‘
(Receipt is valid Subje m ization of Cheque) Sachin Infra Environment Ltd.
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ey, OFf. ./ Plant 25 Piot Ny, sz Road No, 2 Ern

B O'Qéy Tex Processom GLEDLGL, SACHIN. SURAT—394 230

Tel: 1 (0261). 2910349 -

P“ . gm

“SR.ND. _\f_\/\ﬁ.ﬁﬂiﬂm:

E-manl :osiel cetp@rediffmaﬂ O, siel.cetp@gmau com.
: - www.sielcetp.in .
~: BILL FOR EFFLUENT TREATMENT : ~
‘GSTIN Number : 24AADCS384781Z0 Date & Time of Supply : 31/08/2022
Tax Is Payable On Reverse Charge: (Yes/No) : Place OF Supply: Gujarat
POCNO: 496 Payment Terms: Net-10
Invoice Number: 431/22-23 Rem Not Applicable
Invoice Date : 31/08/2022 Pan No AADCS 3847 B
State Code 24 State : Gujarat
Details of Receiver (Bllled to) Details of Consignee (Shipped to)
Sahjanand Colour Yarn < Ship To <
PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT PLOT NO 5532, ROAD NOQ 55, GIDC, SACHIN , SURAT
Surat-394230 Surat-394230
IN IN )
Cont. Person : Pravin Purohit (/ Cont. Person  : Pravin Purchit /
Cont. No 9376843092 Cont. No 19376843092
GSTIN Number : 24AEPPD1706H2ZT GSTIN Number : 24AEPPD1706H2ZT
atate : Gujarat State Code 24 |State : Gujarat State Code :24
5R NO DESCRIPTION SAC Rate Disc Taxable CGST SGST
CODE % value
Rate | Amount Rate Amount
e | FIXED OPERATIONAL COST 999432 _}0@0.00 0.00 40000.00 6.2(1 2400.00 |6.00 2400.00
No of Installed FEET w20 =
Charge Per FEET 2000
. ADDITIONAL MAINTANANCE COST 999432 j{QO0.00 0.00 20000.00 .,(;.6‘.00 1200.00 | 6.00 1200.00
¢ Noof Membership FEET \./"20
Charge Per FEET 1000
Development Charges (10:)«#"” 999432 1000.00 | 0.00 10000.00 ,&@O 600.00 | 6.00 600.00
- ' ﬁ
o =
Treatment Charges For the Month :
TOTAL #0060.00) 4200.00 4200.00
Invoice Total 78400.00
Invoice Value {In Words) : Seventy-Eight Thousand Four Hundred Only TPs « (HOD
—
Ack No : 162212365195874 Ack Date : 31/08/2022
Irn No : a4ee89156127bc2ce9387e003fe2411638519205329e9d40fd38973¢6465330 > =
Bank Name STATE BANK OF INDIA CC Remark Effluent Treatment Charge Month of Aug 22
Branch Name SURAT COMMERCIAL BRANCH
Afc No. 39982293647
Afc Type CASH CREDIT PA I D
IFSC Code SBINO0D4083 ’ .
CONDITIONS: e
(A} Payment should be made before 10/09/2022 CHNG. 0C uu
{B) All DD/Cheques must be in favour of " Sachin Infra : only.
{C) Payment should be made at Plant Office at C.E.T.K, Empany Betwgen 10,00 A.M. to 6.00 P.M.
(D) Interest will be charge @ 24% on Delay Payment. BAI& (,E a %
(E) T.D.S. will be applicable for Deduction Tax at Sourdge gs for the Month of
(F) Contact No. Mr. Mansuri 010011 3 | [29 A%
M. Yashlok Upadhyay 97140 10032 AUTHORISED SIGNATORY

Powered By :
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- $m5adty~lgﬁ; a-Environment Lid-
» iSO 14001:2004 CERTIFIED COMPANY
‘Regd. Off. | Plant :- Plot No. PP/2, Road No. 2 End,
B/ Key Tex Pracessors, GLD.C., SACHIN, SURAT-384 230.
Tel. : (0261) 2910349
E-mail : siel_cotp@rediffmail.com, siel.cetp@gmail.com

Y

RECEIPT

Receipt No : 2303 Date : 07/09/2022

Received with thanks from Sahjanand Colour Yarn

Of Aug 22
the sum of Rupees (77000.00) Seventy Seven Thousand Only
by CashiCheque No. 006441
Bill No. 431/22-23

drawn on KOTAK

GSTIN No. : 24AADCS38478B1Z0 * PAN: AADCS3847B

"~ 77000.00

Sachin Infra Environment Ltd.

eceipt is valid Subject to Realization of Cheque)
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CACHNE R 029197611998PLC033820
- IS0 140012004 CERTEF‘GED COMPANY
g CRegd. O/ Btant 1~ Plot No. PP2, Road No. 2 End,.
Blh K&y Tax Procassars, GG, SATHIN, SURAT—394 230
.Tal. (0261) 291 0349 .
s siel cetp@rediffman SCEITY, slal.cotp@gmau Com
wwwsietc.etp in .

= BILL FOR EFFLUENT TREATMENT : ~

Date & Time of Suppiy 30709/2022
Place OF: Supply Gujarat’
- _Pavment Terms : Net-10 -
| tvoice Number 523/22-23 - BRE : Rem : Not Applicable
“Invoice bate 30/09/2022 e Pan No : AADCS38478B
_|'StateCode : 24 tate: - Gujarat - - i PR
: [ Detalls of b_ece, er (Bﬂled 10). Details of Consignee (Shipped to)
' ’_*;“Sah;anand Colour Yarn - ~ Ship To
FPLOT NO 5532 ROAD NO 55 GiDC,'- CHIN +SURAT PLOT NO 5532, ROAD NO 55, GIDC, SACHIN , SURAT
of:Strat-394230 T Surat-394230
fnec IN
Cont. ‘Pérsun :Praﬁiﬁ%ﬁuédhit» Cont. Person  : Pravin Purohit
| cont:No: 19376843092 Cont. No 1 9376843092
'r';GSTlN Number : 24AEPPD1706H2ZT GSTIN Number : 24AEPPD1706H2ZT _
S State 2. i Gujarat State Code : 24 |State : Gujarat State Code :24
ERNO| - . DESCRIPTION SAC Rate Disc | Taxable CGST SGST
) Code % value SR
Ty o Rate | Amount Rate Amount
E ,.,‘_:.FixED‘OPERATIGNAL COST 8999432 3299.00 0.00 40000.00 | 6.00 | 2400.00 |6.00 2400.00
.1 No-of installed FEET ' 20 '
| Charge Per FEET 2000
) ADDITIONAL MAINTANANCE COST | 999432 )900.00 0.00 g)/OO0.00 6.00| 1200.00 | 6.00 1200,00
“No of Membership FEET 20
Charge Per FEET ~ 1000
Development Charges (1;»7// 999432} 1006,00 | 0.00 1/0099:’00 6.00| 600.00 |6.00 600.00
] ?fea‘t_nﬁenf Charges For the Month -
' TOTAL _70000.00 4200.00 4200.00
T _ Invoice Total & 78400.00
Invoice Value (in Word_j Seventy-Eight Thousand Four Hundred Only . —Yo)
Ack No : 162212523475996 Ack Date : 30/09/2022 +1eon
irnNo: d79bf450€958§105f7e»5e622279!049560f33a4b6c877’c08a6b3'd99a6feawe89
Bank Name  : STATE BANK OF INDIA CC Remark : Effluent Treatment Charge Month of Sep 22
B;anch'Nam'e 1 SURAF COMMERCIAL BRANCH =
Afc No. 1 39982293647
AlcType  : CASHCREDIT ° ; P AlID
IFSC Code : SBINOOD4083 !ﬂ's
' CONDITIONS: i ET“:FP)(‘.‘D@LGQ Environment Ltd
{A) Paymentshould be made before 10/16/2022 - lCﬂ, "B_ : ‘L '
{B). - Alt DD/Cheques must be in favour-of * Sachm Infra FAMEOGMED able-at Surat ,P
“(C) -Payment should be'madeat Pla E.T.P aa?tnpany Between 10 OA M. to 0§ ‘
(D) - Interest will be charge @ 24% on Delay Payment. r— Qr'Z,?_
THE) T-DSowiltbe applicable for Deduction Tax at Sourc; bbby :
(F) ContactNo. ~  Mr Mansui iﬂ,eﬂm:mun , / ~
= L Mr. Yashl "k,Upadh,yav > 523 22 % RISED SIGNATORY
Powered By 1 R J
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Ragd. Off. f Wotno PPlz Roadm ZEM B
%Kay 'rex Pm ssors, GLD.C,, SACHIN, si;sm'mzsu s
- " Tel, 1 (0261) 2910348 i
Eumtu ssel cetp@ diffmail.com, siel. t:atpmmaamm

RECEIPT

] 3:’idrawn Qn KO

|ReceiptNo:2303 - Date : 101012022

| Received with thariks Sah;anandCoin Yarn

"the sum of Rupees f;,_(??ﬁﬂﬂ 00) Seventy Seven Thousand Only

' | by Casthheque No. 006612 B ) in full/part p-aymeﬁ-t of our
- | Bill No. 5232228 . _ Dated8/102022

'GSTW No : 24AAIJC‘S3847B120 *_PAN: AADCS384YB

B 7700000

| (Receiptis valid Sub;ectto Realization of Cheque)
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Annexure - H

SAHJANAND COLOUR YARN

e

ad No. 55, GIDC Sachin, Surat - 394 230, Gujarat (INDIA)

GPCB ID: 67510 Date : 07/01/2022

Gujarat Pollution Control. Board,

338, Belgium Square Typical Fitst Floor,
Silver-Plaza Cpniplex,

Opp. Linear Bus Stand, Ring Road,
Surat - 395 003.

Sub.: Reply of Observation and suggestion given by the board during the Inspection of our unit.
Ref.: Notice of Entry and Inspection on dated 06/01/2022

Respected Sir,

GPCB officers were visited our unit on dated 06/01/2022 and have noted the below point

during the time of inspection, our reply along with compliance are as under. ..

1. During time of Inspection, waste water generated from production activity Is
dispose without any treatment. Hence require to stop immediately.

Reply: - . |

Please note that, we are a member of CETP operated by M/s. Sachin Infra Environment Ltd.
and our entire effluent is sending to CETP through underground pipeline. During time of
inspection our effluent transferred pump was trip due to electric issue hence entire effluent
was directly flowing to CETP of M/s. SIEL without any treatment, please noted that there is
no any kind of effluent is going to outside the premises. Copy of membership certificate of
CETP of M/s. SIEL is enclose herewith for your ready reference.

2. - Require to strictly comply the CCA condition given by the Board.
Reply: -

We assure to board that, we will comply the CCA condition given by the Board.

We hope above is as per your requirement.

Thanking you. G.P.C. Board
o SURAT.
Yours sincerely,
- For, Sahjanand Colour Yarn
For SAHJANAND COLOUR YARN
Vijay Dobariya
———-Propretor— - — ietos e e ——

Encl: CETP certificate from M/s. SIEL
CC to: Smt. Shivani V. Bhargava (Deputy Engineer, Unit Head, Surat)
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— S Sty - — ; — — A ||
=Sachin-InfraEnvironment L
‘ CiN : U291 97GJ1998PLC033820 18O 14001:2004 CERTIFIED COMPA!

Regd. Off. / Plant :- Piot No. PP/2, Road No. 2 End, B/h Key Tex Processors,
G.I.ch,, SACHIN, SURAT-394 230., Tel. : (0261) 2910349
E-mait ; sie!_cetp@rediffmai!.com, siel.cetp@gmail.‘com, www.sielcetp.in

Ref. No. §l€L’lL’v€/ ?/03.2/ Date 24 / (0 120 2¢

O
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discharged effluent should not exceed 140 KL/DAY.

from the GPCB,

THIS CERTIFICATE 1§

R SACHIN INFRA ENVIRONMENT LTD.

o . T

Validity of this certificate is subject to su
No Due Certificate from CETP,
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'Anhexure - |

. '_ ' ONTROL BOARD
= GUJARAT POLLUTION (F:'ARYAVARAN S AVAN

-10-A, Gandhinagar-382 010
Secter Phone : (079) 23226295
oren . Fax . (079) 23232156

opcs Website : www.gpekegov.in

REVENTION AND
DIRECTION UNDER SECTION 33(A) OF THE WATER (P

CONTROL OF POLLUTION) ACT-1974 [HEREINAFTER REFERRED TO AS THE
“WATER ACT”] AS AMENDED FROM TIME TO TIME.

WHEREAS you are having an industrial plant at Plot No: 5532, Road No: 55, Sachin-395007,
Tal: Chorasi, Dist: Surat..

AND WHEREAS the Gujarat Pollution Control Board has granted Consolidated Consent and
Authorization (CC & A) under the provisions of the Environmental Acts/Rules by its

Consent Order No. AWH-110757 which was valid up to 31/10/2025.

WHEREAS your ind was visited on 06/01/2022 undar Section (23) of The Watgr
&N:)vemion and Coilrol of Il:ztlll'yutim) Act-1974 by authorized officers of the Board, during said
visit it was observed that;

1. Distance of this unit from the location where the tanker No. - GJ 06 ZZ 6221 had
carried out illegal discharge of liquid waste (near Vishwaprem Dying & Printing
Mill) is about 800 Meter on the upstream side).

3. Sample of untreated waste waterbeing discharged outside premises through
unauthorized outlet leading to open surface drain of GIDC estate — Sachin is
collected. Physical characteristic of sample collected during visit are as : pH@ 4 on
pH strip, Temperature - 3§ Deg. centand Colour -Greenish,

4. As per Consent & Authorization obtained {Condition No- 3.7 &3.8) unit has to
dispose waste water in to underground drain of M/S Sachin Infra Environmenta]
Ltd (SIEL), CETP.

5. However, unit is found discharging untreated industrial waste water outside
premises in unauthorized manner, leading to open surface drain of GIDC Estate -
Sachin, hence violation of Condition No. 3.7 & 3.8 of obtained Consent &
Authorization,

AND WHEREAS Pay Rs. 25 lakks a5 Interim Environment Damage Compensation by
RTGS/NEFT immediately in following A/C:

A _ | Name of Payee GUJARAT POLLUTION CONTROL BOARD ]

B _ | Bank Account Number 10325062238

C__| Type of Account CURRENT

D [ Bank STATE BANK OF INDIA

E | Branch GANDHINAGAR ZONAL BRANCH ]

F | Branch Address SECTOR-10 /B, IN FRONT OF NEW"
SACHIVALAYA, GANDHINAGAR.

G IFSC Code SBIN0001355 & AR-352010 ]

ID-67510 Page 1 of3
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3) nuh-gpcb-sura@gujarat.gov.in

EBIIDE.R THE CIRCUMSTANCES, 1, Smt S. V. Bhargava, Unit Head, Surat of the Gujarat
ol lutlmf Control Board is directed to issue the direction under Section 33(A) of The Water
(Prevention and Contro} of Poltution) Act-1974 as under:

1) To prohibit you from the above said manufacturing activity.
2) Toclose the operation of your industrial plant on the above mentioned premises.
3) To prohibit any kind of manufacturing activities through Captive Power Plant
and/or D. G. Sets
4) To direct the concerned authority to stop supply of electricity (except single phase)
and water with immediate effect.
If the above directions are not complied, you are liable for prosecution under Section 41(2) of
The Water (Prevention and Control of Pollution) Act-1974 which provides punishment with
imprisonment for a term not less than one year and six months and may extend to six years and
with fine.
This order is issued after approval of competent authority.
For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

o\
%Bhargﬂn}

&)
Unit Head, Surat
NO: GPCB/CCA-SRT-2288/1D-6751%/ Date:
To: -
M/s. Sapjafiand Colour Yarn
Plg#i¥0: 5532, Road No: 53,
chin-395007,
Tal: Chorasi, Dist: Surat.
COPY TO:
1. Managing Director.
Dakshin Gujarat Vij Co. Ltd.
Nana Varachha Road,
Kadodara, Surat-395 006,
DHSLSURAL. . covvranermesnseesee With a request to disconnect the supply of Electricity(except
single phase) with immediate effect to industrial plant M/s.
Sahjanand Colour yarn,Plot No: 5532, Road No: 55, Sachin-
395007, Tal: Chorasi, Dist: Surat. and intimate to us
accordingly.
5 The Executive Engineer, (O&M)
Surat Rural Division,
DGVCL,Surat-R Dn.
. Nana Varachha Road,
Nr. Gajjar Petrol Pump, )
Dist] SUTAL .oovivrnseraenrrsnnes With a request to disconnect the supply of Electricity(except
single phase) with immediate effect (0 industrial plant Mfs.
Sahjanand Colour Yarn,Plot No: 5532, Road No: 55, Sachin-
195007, Tal: Chorasi, Dist: Surat. and intimate to us
accordingly.
Page 2 0f3
1D-67510
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

~ Sector-10-A, Gandhinagar-382 010

Phone :(079) 23226295

Fax : (079) 23232156

Website . www.gpcb.gov.in

3. The Manager,
GIDC, Sachin,
Surat......ceeiieeerernneenseenns You are requested to disconmect the Water supply and drainage
connection with immediate effect to industrial plant M/s.
Sahjanand Colour Yam,Plot No: 5532, Road No: 55, Sachin-
395007, Tal: Chorasi, Dist: Surat. and intimate to us
accordingly.
For and on behalf of
GUJARAT POLLUTION CONTROL BOARD
o
(Smti S. V. Bhargava)
Unit Head, Surat
Page 3 of 3
D-67510
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SACHIN NOTYFIEDAREA AUTHORITY
Office of the Chief Offiger,

Unnati Building, Plot No.5719,

Road: No.6, G.1lD.C.

ity 394:230,

o L Blsiet siztel 350 . ueiole setR alel, \lle k. 5532 ML Well Yaldl TR
sasram o BRAL GGl
decl- 1) WA Unt-ol-1D-67510/7014/2022, <1..21/01/2022,
2) 2. YLaflloll; -l A oi. GPCB/CCA-SRT-2288/ID-67510/621467, clL.20/01/2022.
3) AL ERERA unt of. AL /AL /allet/230, <U1.24/01/2022.
wdoisl,
oz WA BUAS BN dal deol oad weuacls] ¥, AU UFHY R olidel s
$ul5: GPCB/GCA-SRT-2288/10-67510/ 621467, A.20/01/2022 oll gEHoll UUIA N, Uepole 562 2o,
QoL 553275 o8 QLA dallet BB Asaie] Wl Asig A ues oL, 30793 B, A dll. 24701/2022
ol Ao G2 1:15 U HULcd Sl WA B. ¥ wuell el 3.
yigfloj Bstat At FstML HUUM WAA &d.
ayMi wieR oGes Fal% selsdlel SLUl W wiell 529 gal dedls ddetl wadll A wallet gosl
RocadNez yel. RLEAU), wlat A spaucicltil WUAE B, WA AR SIRL HER §ol% sasalol ol scllell

e selcudl secuMl e 'Y wuuell gt e
UEUR Ue. auell Ry

4

et A sEs AL,
gLl wla

Aset uate Toltell-
1) opeRict- ug N Pleisg éls, walldiee et Qs e-10-R, odetolz-382010. - REER RN

2) wt@ls AAw23l, ».vu8 Ll Yrel.. —r 128 0L U3
oABE et~

1) otteiel sidwas gzl @, p.2u8.8Lall, uallet ~-- 2% B W3,
2) B, uentele S6ER e, elle ol 5532, 3As ol 55, w.2u8. 8L, wdllol. - R WML US.
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SACHIN NOTIFIED AREA AUTHORITY

Office of the Chief Officer,
Chief Officer, Unnati Building, Plot No. 5719,
Sachin Notified Area, G.I.D. — Sachin. Road No. 6, G.1.D.C,
Email:- naosachinl@gmail.com Sachin 394230, Dist.- Surat.

Ph. & Fax No. (0261)2399 825

No. C.O0./N.A./SCN/256 Date.25-01-2022
To,

Regional Officer,

Guijarat Pollution control Board,

338, Belgium square, first floor,

Silver plaza complex, in front of linier bust station,

Ring road, surat-395003.

Subject: Under the Pollution Control Act M/s, Sahajanand Color Yarn, Plot no. 5532 in the matter of stopping
water supply and drainage connection

Reference: 1) Your letter no. ID-67510/7014/2022 on dated 21/01/2022.
2) GPCB’s letter no. GPCB/CCA-SRT-2288/1D-67510/621467 on dated 20/01/2022

3) Here office letter no. C.0./N.A./Sachin/230, on dated 24/01/2022

Respected Sir,

With reference to the above subject and reference, as per the Gujarat Pollution Control Board's vide
letter no. GPCB/CCA-SRT-2288/ID-67510/621467 dated 20/01/2022 M/s, Sahajanand Color Yarn, plot no 5532,
GIDC, Sachin, industrial unit water connection whose customer no. is 30793. It has been deducted on 24/01/2022 at
1:15 pm.

Water connection was provided in fixed connection.

Moreover, the office has informed Sachin Industrial Environment Pvt. Ltd. (CETP), Sachin by the
vide letter reference-3 below for cutting the underground sewer connection. And action has been taken by them to

stop the drainage connection. Which for your information.

Thanking you, Yours faithfully,

Chief Officer
Sachin notified area,
GIDC, Sachin.

Copy to Courtesy,
1) Gujarat Pollution Control Board, Paryavaran Bhavan, Sector-10-A, gandhinagr-382010
2) Regional Manager, GIDC, Surat.

Copy to,

1) Deputy Executive Engineer (A.P.), GIDC, Sachin.
2) M/s, Sahajanand Color Yarn, plot no 5532, GIDC, Sachin.
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DAKSHIN GUJARAT VIJ COMPANY LIMITED
CIN U40102632003$GC042909
Rond &Corp omoe‘UrjaSadan",Nana Varachhakoad,xapodm Char Rasta,Surat-39sol)6

, IND! SUB DIV
"~ ROAD No.3, G.!.OC,SACHIN TA : CHORYASI, DIST : SURAT
Te!ephone. (0261} 239733& ‘Website: www.dgvcl.com
SCN/OBM/TECH/NO. §7 3.9 Date; 31.01.2022
Executive Efigineer(O&M)
Suratind Div
Pandesara
Surat

Sub:-Discorinection of power supply s per GRCB lefter..
Ref:<1.GPCB/CCA-SRT-2288/ID_67510/621467 DTD. 20.01.2022

Respected Sir,.

As per GPCB Letter ti, GPCB[CCA—SRT—EZBS/!D 87510/621467 DTD. 20,01, 2022, We have
diséorinect power supply of M/S SAHAJIANAND GROUP CONSUMER NO: 4296 in name of M/S
SAHAIANAND COLOUR YARN Plot no;5532 ROAD-NO:SS GIDC Sachin, ldstreadi figs-before disconnection
of power supply is here as.under

1 Date 31012022 |
(Time [ 1487 ]

[Kwh_____|238692 |
wath {4842 |
K 1382 i

This is for information and needful action please,

.sAcmN wb S/D

THWCSto
1. The Executive Enginger (O&M) SURAT IND DIV,
-2 M/5 SAHAJANAND COLOUR YARN, PL NO. 5532 GIDC SACHIN
3. GPCB GANDHINAGAR

For SAHJANAND COLOUR YARN

Lﬂfﬂ ‘g
Pl‘O} ieto :

https://mail.google.com/mail/u/0/#inbox/FMfcgzGmvLMGQzzxzlvBShThjdMZNp Tk ?projector=18&messagePartld=0.2 P 1/;|
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Annexure - L

Gujarat Pollution Control Board

ZaZ Closure Revocation Application
is P s
174
GPCBID: |67510 Legal No : |621467 InwID & Date:  |5000495 - 03/03/2022
Industry Name & Address : SAHJANAND COLOUR YARN SAHJANAND COLOUR YARN, Category:
RED / SMALL,
PLOT NO:,

plot no. -5532 road no.-55,, sachin gide, surat,

SACHIN - 394230

Contact Person: VITAYKUMAR DHIRUBHAI DOBARIYA, Mob:9376843092,
Ph:N.A

DIST: Surat, TAL: Chorasi, SIDC: Sachin

GENERA.L DETAILS

SAIUANAND COLOUR YARN SAHJANAND COLOUR
YARN, Category: RED / SMALL,

PLOT NO:,

plot no. -5532, road no.-55,, sachin gide, surat,

SACHIN - 394230

Contact Person: VIJAYKUMAR DHIRUBHAI DOBARIYA,
Mob:9376843092, Ph:N.A

DIST: Surat, TAL: Chorasi, SIDC: Sachin

PCBID 67510
3. |[Closure Direction issue letter No 621467

L. |Name and Address ofUTnt

3A.|Closure Direction Issue Date

3B. |Effect of Closure Direction

3C. |Closure Direction issued under which Act

4, |Power Disconnected by competent Authority Yes

4A. |Date of disconnection of Power 31/01/2022

5, '|Water Disconnected by competent Authority Yes ’
5A.|Date of disconnection of Water 24/01/2022

6. |Sealed by local Authority Not Applicable

6A. |Date of Seal

T Measures taken for control of Pollution

S.N | Reasons for Closure Direction Measures taken

1|Q-1. “Distance of this unit from the location where the |* We would like to inform you that we have not carried out
tanker No. — GJ 06 ZZ 6221 had carried out illegal any illegal discharge of liquid waste near our premises area
discharge of hquld waste (near Vishwaprem Dying &  |and the above said tanker is not ours. We assure you that we
Printing Mill) is about 800 Meter on the upstream side.” |are trying our level best to comply all environmental rules and
Regulations.

Print Date : 03/03/2022 02:41 PM Pagel of 3
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‘ 2/Q-2. “During visit it is observed that provided ETP units |+ We would like to inform you that, during visit our cffluent
are not in operation. Generated industrial waste water | transferred pump was trip due to electric shock so that our
from the manufacturing processes is being discharged  |ETP unit was not in operating condition hence entire effluent ]
through unauthorized outlet, in to open surface drain of [was directly flowing to CETP of MJs, SIEL without any |

GIDC estate — Sachin, which ultimately meet to Unn treatment. » We are discharging our treated industrial
Khadi.” Q-3. “Sample of untreated waste water being  (wastewater into CETP of M/S. SIEL through underground
discharged outside premises through unauthorized outlet |drain, We are discharging the same only after getting GPCB
leading to open surface drain of GIDC estate — Sachin |specified norms,

is collected. Physical characteristic of sample collected
during visit are as: pH @ 4 on pH strip, Temperature —
38 Deg. centand Colour — Greenish. Q-4. “As per
Consent & Authorization obtained (Condition No- 3.7 &
3.8) unit has to dispose waste water in to underground
drain of M/S Sachin Infra Environmental Ltd (SIEL),
CETP.” Q-5. “However, unit is found discharging
untreated industrial wastewater outside premises in
unauthorized manner, leading to open surface drain of
GIDC Estate- Sachin, hence violation of Condition No.
3.7 & 3.8 of obtained Consent & Authorization,”

/8. |In case, pollution contrel measures could take more |Not Applicable
than 7 days, Submitted notarized undertaking (on
Rs. 300 stamp paper) shall have to be submitted
stating which measures will be taken and still which
| [date measures will be implemented?

8A. [Submitted notarized undertaking (on Rs. 300 stamp {Yes
paper) assuring compliance will be carried out under

Air,Water and EP Act

9. |Bank Guarantee Submitted? Yes

9A. |Bank Guarantee Number 08841GP220004198

'9B. [Amount of Bank Guarantee Submitted 200000.00

9C. [BG Submitted of which Bank KOTAK MAHINDRA BANK

9LD' Transaction Number of BG Deposited 08841GP220004198

9E. |Bank Guarantee issue date 24/02/2022

9F. |Validity of BG ' 31/03/2024

10. |Existing CCA and its validity AWH-110757/31/10/2025

11. |Any dues pending with board? No ]

12. |If your location falls within water scarce area? Not Applicable

12 |Source of Water

A.

13. | Details of closure direction issued by board within last two years

14. {Whether latest mon thly patrak(February-2022) Yes
submitted?

15. |Whether latest Annual Return(2021-2022) (Form-21) | Yes

| |submitted? _

16. [Environment Audit Scheme Applicability Not Applicable T

17. |Whether Environment Statement (Form-V)
submitted?

18. (Undertaking (Rs. 300) for liability of trial run
revocation expiry

19. |Environment Damage Compensation (EDC) None

119 |Date of EDC Submitted

A,

Print Date : 03/03/2022 02:41 PM Page2 of3 e
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f 19* Aﬁiount of EDC Subm”i—tted

0.00

‘19 |Name of bank (from which EDC is submitted)?

19 |Transaction Number of EDC Submitted

_Page3

of3
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|
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® Sahjanand
- Colour Yarn

Sahjana nd Manufacturers of : All Type of Dyed Yarn

Colour Yarn
March, 2022 GPCB ID: 67510
A7

To, G.RC. Boar

The Member Secretary, SHIRAT. \p'\,\'
Gujarat Pollution Control Board, RN T T & \6\
Paryavaran Bhavan, Sector-10/A < "ﬁ”-— / W el
Gandhinagar- 382010. i e 27 ~c2Z - 2 M%@a v

' ) A TP
SUB: REQUEST TO REVOKE OUR CLOSURE ORDER - A & 7 a&" o
REF.: YOUR DIRECTION UNDER WATER ACT, 1974 VIDE LETTER NO.: GPCB/CCA-SRT-ZZSS!ID- \Ni’i‘%_ WO s .&*}0«

67510/621467 DATED: 20/01/2022 e %ﬁf@‘ %s N
»;':%“ &S\q&

Respected Sir, G

With reference to the above subject matter, we have received referred closure order from the Board & noted
the content mentioned in it. In this connection, we would like to clarify & comply with your each direction as
under...

During visit on 6* January, 2022 officials of the Board found...

Q-1. “Distance of this unit from the location where the tanker No. - GJ 06 ZZ 6221 had carried out illegal
discharge of liquid waste (near Vishwaprem Dying & Printing Mill) is about 800 Meter on the upstream
side.”
e We would like to inform you that we have not carried out any illegal discharge of liquid waste near
our premises area and the above said tanker is not ours.
e We assure you that we are trying our level best to comply all environmental rules and Regulations.

Q-2. “During visit it is observed that provided ETP units are not in operation. Generated industrial waste
water from the manufacturing processes is being discharged through unauthorized outlet, in to open
surface drain of GIDC estate —- Sachin, which ultimately meet to Unn Khadi.”

0-3. “Sample of untreated waste water being discharged outside premises through unauthorized outlet
leading to open surface drain of GIDC estate — Sachin is collected. Physical characteristic of sample
collected during visit are as: pH @ 4 on pH strip, Temperature — 38 Deg. centand Colour — Greenish.

Q-4. “As per Consent & Authorization obtained (Condition No- 3.7 & 3.8) unit has to dispose waste
water in to underground drain of M/S Sachin Infra Environmental Ltd (SIEL), CETP.”

Q-5. “However, unit is found discharging untreated industrial wastewater outside premises in
unauthorized manner, leading to open surface drain of GIDC Estate- Sachin, hence violation of Condition
No. 3.7 & 3.8 of obtained Consent & Authorization.”

e We would like to inform you that, during visit our effluent transferred pump was trip due to
electric shock so that our ETP unit was not in operating condition hence entire effluent was
directly flowing to CETP of M/s. SIEL without any treatment.

e We are discharging our treated industrial wastewater into CETP of M/S. SIEL through underground
drain. We are discharging the same only after getting GPCB specified norms.

For SAHJANAND COLOUR YARD
M/s. DGVCL has disconnected our electricity supply on dated: 31/01/2022 and water supply disconne ..
by GIDC on dated: 24/01/2022. We are herewith attaching copy of the same as per Annexure-l. )

P No. 5532, Road No. 55, G.1.D.C. Sachin, Surat. i
M. : 93768 43092 - 98790 70368
E-mail.; sahjanandcolouryarn@gmail.com Pa ge 135
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Moreover, we are herewith enclosing Revocation Application including Undertaking, Bank Guarantee,
form-20 and form-21.

We hope you will be satisfied from above progressing steps & may humbly request you to revoke the
closure order & oblige us.

Thanking You,
Yours faithfully,

For, SAHJANAND COLOUR YARN

(AUTHORIZED SIGNATORY)
Encl: Annexure I, Revocation Application with Undertaking, Bank Guarantee & Form-20 & 21,
CCTo,

The Regional Officer,

Gujarat Pollution Control Board,

338, Belgium Square, Ring Road,

Surat-395003.

For SAHJANAND COLOUR YARN

Proprietor _

P No. 5532, Road No. 55, G.1.D.C. Sachin, Surat.
M. : 93768 43092 - 98790 70368
E-mail.: sahjanandcolouryar@gmail.com Page 136
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ANNEXURE -

<=1

DAKSHIN GUJARAT VIJ COMPANY LIMITED

CIN U40102632003$GC042909
1 Regd & Corp om-‘u:jasman ,Nana Varachhaaoad,i(apom Char Rasta,surat-39sooa

‘ : ROAD N0.3, G.! D.C.,SACHIN, TA CHORYASI DIST SURAT
Télephoue' (0261) 2397338 Website: www.dgvel.com

- et e e e e = i o s -

SCN/OBM/TECH/NO.. 5732 Date; 31.01.2022

To

Executive Engineer(OBM)
Suratind Div.

Pandesara

Surat

Sub:-Disconniection of power supply 3 per GPCB letter.
Ref:~1.GPCR/COA-SRT-2288/ID_67510/621467 DTD. 20.01.2022

Respected Sir,.

As per GPCB Letter nig, GPCB/‘CCA&QT-E 28810 6‘?510/621467 DI0. 20 012022, We have
disconinect power ‘stipply of M/S SAHAJANANB GROUER CDNSUMER NO. 64296 inniame of 8475
SAHAIANAND COLOURYARN Plot no 5532 ROAD NO:55 GIDC Sachin, lastreadings before disconnection
of power supply is here as.under

[Date  |3101:2022 __ |
|Time {1487

| Kwh | 288692 g
[xvarh  _TaBa2
| Kw 1388 4

This s for information and needful action please. 8y
Deput¢Engineer
DGVCL
SACHIN IND $/D

TFWCS Lo

1, The Executive Engineer (O&M) SURAT IND DIV.
-2 M5 SSHATANAND GOLOUR YARN, PL NO. 5532 GIDC SACHIN
" 3, GPCB GANDHINAGAR

For SAHJANAND COLOUR YARN

M <

.‘/
Propgieto

https://mail.google.com/mail/u/0/#inbox/FMfcgzGmvLMGQzzxzlvBShThjd MZNpTk?projector=1&messagePartld=0.2 P 111
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SACHIN NOTEFIEDAKEA-AUTHGRITY
Office of the Chief Officer,
Unnau Buxldmg, Plot No.5719,

t. 2‘5’}-—- o1~ Q,QT

Qe pgusPRisee sl Bea L devole s Al \Ae ol 5532 M wiell y2adl wel dal
~olsRlet Gl B0 GGl
aE6L- 1) VU ot ol ID-67510/7014/2022, <lL.21/01/2022.
2) ®.Lalloll;- A uat ol. GPCB/CCA-SRT-2288/ID-67510/621467, <iL.20/01/2022.
3) WAL EARA U of, WA /Aot A /ullet/230, ll.24/01/2022.

g,

ooz il Gudlset Qe dat deel wuod walctcle] ¥, xR YEN [alagl oot xias
EATE GPQB/GCA-SRT-Zzss/lD ~67510/ 621467, £1.20/Q1/2022 ol gHlL uqama N, Meele. 562 AL,
gl 5532 g, lifS. mn. aznat ARG Asie] Wl BsY Bl Jes ol 30793 B, QA cl. 2470172022
ol Ao G2 1:15 oD Sulel sl WA B. ¥ uuell e 3.

wiglle] RstgL-fat sl el WAA &,

i 2{e? YBos FA% Solsalel stuc W el 528 s deel-3 adet wadl A uflot Gosl
Rocadiez el (LA U, udlet A wQuaar WA B, wR A2 g2l HER do 3R ol sallell

e At secus vdet B.'P wusll gL W3,

RR U6, Biusll ta%u;j{_:
z&s‘%‘»ﬁﬁée
uallet A Es A,
-~ - U Aall, il
ASE 2 a(aotu Lol |
1) ojrRlel- UgNRl Petsior 6§, ualévy viest Aseee10-4, oiEflelo12-382010. -+ 2y U HR
2) w@s Notoresll, %9.oue LAl Yacl.. - R QL HE.
A5G 2toll:-
1) otz siwes Swazsll (@ L 5 % e, ., w2llet, - cR% W W3,
2) B usete setR 2el, \Ale ot 5532, 2 sl. 55, o016, 8Ll ot - 2% R U3,
I 5AHJANAND COLOUR YARN
S
Pmp&/ﬁ:\{or .
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Colour Yarn

APPLICATION FOR PERMENANT REVOCATION OF CLOSURE ORDER

1. Full Name & Address of the Unit M/s. SAHJANAND COLOUR YARN,
Located at; Plot No.: 5532, ROAD No. 55, GIDC Sachin-
| 394230, Tal: Chorasi, Dist: Surat.
2. | GPCBID NP 67510 S
3. | No. & date of Closure order for which the One -
revocation is sought for [ YOUR DIRECTION UNDER WATER ACT, 1974
VIDE LETTER NO.: GPCB/CCA-SRT-2288/ID-
B i 67510/621467 DATED: 20/01/2022.
4, | Date of Disconnection of electric supply 31/01/2022
| 5 | Date of Disconnection of Water supply 24/01/2022 ]
6. | Remedial measures taken to control the pollution -

I (in the table mention bellow) [

Sr. Reason of closure Remedial Date of | Where the compliance requires
' No. measutes taken completion more than 7 days time likely
‘ - | of the measure | date of its completion

L Distance of this unit | We have not carried out any - —
| from the location | illegal discharge of liquid |
where the tanker No. | Waste near our premises area |
— GJ 06 Z7Z 6221 had | and the above said tanker is
not ours.

carried out illegal |
discharge of liquid
waste (near
Vishwaprem Dying &
| Printing Mill) is about
800 Meter on the
upstream side.

|

7 Where remedial measures to mitigate pollution are likely to last | Please refer Undertaking as per Annexure-A.
more than 07 days, an undertaking (on stamp paper of Rs. |
100/- duly signed & sealed by the notary) shall be submitted to |
GPCB stating the measures & likely date of their completion.
[ In addition to this the company shall also undertake to
| complete with all provision of the Water Act-1974, Air Act-
1981 & Hazardous Waste (M &H & Transboundary

| RS- — - ‘_—- —

For SAHJANAND COLOUR YARN
‘.\@t\/(%ﬂ%,
P No. 5532, Road No. 55, 6.1.0.C. Sachin, Surat. foprietoT

M. : 83768 43092 - 98790 70368
E-mail.: sahjanandcolouryarn@gmail.com Page 139
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Colour Yarn
sahjﬂ nand Manufacturers of : All Type of Dyed Yarn

Colour Yam

movements) Rules 2008 & shall also comply with the
conditions stipulated in the consolidated consent &
Authorization {CC&A | by the Board,

8. ‘Letter of Bank guarantee if require

Please refer Bank Guarantee as per Annexure L )

9 Status of CC&A along with Date of expiry. CCA Consent Order No. AWH-110757 Date of
Lissue:-24-12-2020 valid upto 31-10-2025

10 Up to which period the Watercessis paid. | Not Applicable
11. | Are the samples analysis charges paid? ___ | Shall be paid time to time .
12 If the unit is in critically dark zone area, What is the source of | Unit is not in Dark Zone.
| water? If bore well is in use can it be sealed? Explain with
| reasons. S .l
13 Closure order (s) issue to the Unit by the GPCB in last two GPCB/CTE-SRT-3995/ID-67510/570523 Dated:
years. 20/10/2020
14 Status of Monthly Report form Industry (from -20). Please refer Annexure-C.
| 15 Status of Annual Report from Industry {from-21) " Please refer Annexure-D, B
16 Status of Environment Audit Repori(If Applicable) Not Applicable
(17| Statis of Exv, Satement (FormV, EPAAct) | Please refew Avmiexuze-E.
Date: 01/03/2022 for SAHJANAND COLOUR YARN
Place: SURAT (AUTHORISED SIGNATORY)

For SAHJANAND COLOUR YARN

— .
- él’rognetor

P No. 5532, Road No. 55, G.1.D.C. Sachin, Surat.
M. : 93768 43092 - 98790 70368
E-mail.: sahjanandcolouryarn@gmail.com
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- ANNEXURE “ﬁ]o”gg@fzog;_\

INDIA NON JUDICIAL -
Government of Gujarat
 Certificate of Stamp Duty.
Certificate No. © IN-GJ05560690003078U ‘
Certificate Issued Date " 10-Feb-2022 06:40 PM
Account Reference 322851 1/ SURAT/ GJ-SU
Unique Doc. Reference £85249203734U
Purchased by - SAHJANAND COLOUR Y.
Description of.D,ocum Article 5(‘h)-Ag>r_eement (not otzlvwe:: ."”e provided for)
Description UNDERTAKING | ..
Consideration Pric 0
(Zero). R
First Party SAHJANAND COLOUR YARN
Second Party NA
Stamp Duty Paid By SAHJANAND COLOUR

Stamp Duty Amount(Rs.)
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We undersigned,

UNDERTAKING

SR | = T B e
_ - NO NAME OF PROPRIETOR l RESIDENTIAL ADDRESS CONTACT DETAILS PAN NO.
T ' f Mobile No.: |
! Mr. Viiaykumar Dhirubhai B-1103, shyam Luxary, Nr. Jolly [ ' 93768.43092
‘ 1. + Yijaykuma Residency, AagamArcade, Vesy, | Emailld: AEPPD1706H
Dobariya Surat. sahjanandcolouryarn
[ @gmail.com
| S FIe — = e b

Proprietor of M/s. SAHJANAND COLOUR YARN (PCB ID: 67510), located at Plot No.: 5532, Road No.: 55,
GIDC Sachin, Tal.: Chorasi, Dist.: Surat-394230. do hereby undertake as under...

N

e 8
QO 2

> We will not provide any unauthorized outlet/by pass line in ETP.

> We will not discharge any kind of Effluent /liquid waste water into underground drain.

&
o W\\‘? We will operate our ETP Plant regularly and efficiently.
A a h We will maintain Zero Liquid Discharge.

P (U; ; ‘Upo'n violation of Water Act-1974, we hereby agree to forfeit our Bank Guarantee of Rs.
T v~ ¥ ,%"
N/ Q/ 2,00,000=00 (Rupees Lakh Only) under all your rights.

A Two

Y . . . .
q\f% "~ >  We will try our level best to comply all condition mentioned in the CC&A of the Board.

What is stated hergtip above is true to the best of our knowledge and the same we believe toﬁ S

Solemnly affirm on: 29/01/2022 Place: Surat

For, Sahjanand Colour Yarn

> We will comply with all directions of the Board in future.

» We will try our level best to follow all the Environmental guidelines.

A
| S

1. Mr. Vijaykumar Dhirubhai Dobariya
(Proprietor)
L N TP GRET M3 |
f/* éo ﬂ:‘? 'K\ N f,:.' ) < - - .
x (& LN\ | ARGHDRE M. SURATI  NARENDRA/H. SURAT:
AR . iy 1o ADVOCATE & NOTARY
GOVT. OF iINDIA - 101, Shree Darshan Society,
\\ P P 'jr :.Qad sr NO-' e 55—' gznhuun m. LD. SChQOL Neaf $hyeeﬁ‘
‘ f)r Qf . < “:;*.e'. USY 2‘“62.6 ' Row-House, Station Road,
":TQ““_‘-&_-. AN eERS v ssuavsresloaneun vahéﬁ, SHRAT~‘$9423$
;o . 98380 11199
By ‘:; ] “V { : »
| { 7y Commissfon Expxres§
. {_11th November 2023 |
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 Sr.No.__ 853 2 0f 20 22
lDate: ol

INDIA NON JUDICIAL
Government of Gujarat

~ Certificate of Stamp Duty

Certificate No. ‘' IN-GJO5561111934980U
Certificate Issued Date " 10-Feb-2022 06:41 PM

Account Reference 28511/ SURAT/ GJ-SU

Unique Doc. Reference 2 2 2651296950

Purchased by - SAHJANAND COLOUR Y

Description of Docum Article 5(h) Agreement (not ot‘he' iéfe provided for)

Description UNDERTAKING
Consideration Price 0
(Zero).
First Party SAHJANAND COLOUR YARN "

Second Party NA"

Stamp Duty Paid By, SAHJANAND COLOUR

Stamp Duty Amount(Rs.)

s/

p el
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contents of certificate car be verified an  authenticated wo
of the any
lection center at www.shcil free of ?

to this certificate renders 1t invalid. Use of an alterea
it all the security features could constitute a criminal offence.”
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UNDERTAKING

I VUAYKUMAR D. DOBARIYA (PROPRIETOR) of M/s. SAHJANAND COLOUR YARN located at Plot No.:
5532, Road No.: 55, GIDC Sachin, Tal.: Chorasi, Dist.: Surat-394230. hereby undertake that in case of
revocation order granted by the Board for a shot term period, 1 shall apply for revocation well before
expiry of time limit. In case of revocation will not be extended further and time limit of revocation
expired. | shall stop operation in compliance of closure Fu and inform the Board, failing which
all responsibilities lies with the undersigned and we & 3 ction/penalty by the Board for the

Same. e
" VIJAYKUMAR DHIRUBHAI DOBARIYA
(PROPRIETOR)

B i k) g " oy (AT
o o B DI T N}.\fﬂEND?&\ M. SURAT
ADVOCATE & NOTARY

Ay SURATI 191, Shree Darshan Society,
SURAT Opp. L.D. School, Néar Shreeji-
GOVT. OF INDIA Row-House, Station Road,
Hagd.Sr_No,:,,_gg?&-gﬁmu.m Sachin, SURAT-394230
Datete.... jol2! o ?L-n Mo. 98980 11199

4

.
My Cor‘mission Expires‘
11th November 2023 X
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ANNEXURE -B

kot: Kotak Mahindra Bank

3 Date: 24" Febraary, 2022
To,
The Member Secretary,
Gujarat Pollution Conirol Board,
Paryavaran Bhavan, Sector- 10/A,
Gandhinagar - 382 010

Dear Sir, ‘
‘ ~ - Bank Guarantee No, ( 0884!'(21’2200041‘)8 Dnted-24 Feb42022

We are forwarding heiewith our BG No. 11884IGI’2200()4198 dated 24-Feb-2022 for T 2,00,060/
(Rupees Two Lalkhs Only) issued on behalf of the applicant SAHJANAND COLOUR YARN.

‘We confirm that the sig,natones to the Bank Guarantee are authorized to'do so on behalf of the bank.
Please note lhat all the Lone‘;pondcnce related to this Bank Guarantée should be addressed to:

Branch Manager, Kotak Mahindra Bank Ltd. -
Shop No.1 To 6, Surya Plaza, Near Udhna Darwaja, Rm;, Road, Surat- 395002, Gtuamt Indla

- Please note that confirmation message has transmitted through SEMS to STATE hANk ()l« INl)lA
(1ESC Code SBIN0D001355), you are. :cquusl«,d to take confirmation of bank g guarantee STA'T £ BANK
OF INDIA (IESC Code ‘QBENQOOB%) and issuing bank C()llhlll’ld“(m can be obtaingd through below
mentioned E-Mail ID.

Trade Finance — CPC Trade,

Bank Guarantece Dept v

Tel no ~660567§7/660§673I/660§67'l4 and Fax no. 022 66466‘341
E-mail addiess: BGCONFIRMA I'IC )Nl)[__(((_f_lx(_}ﬁ[_,A_i_i_(‘ ,g)_M

Claims if any, under this guarantee should-be made in writing and reach in or iginal at the branch address
and a copy of the same to be sent to Bank: Guarantee Dept., Corporate Banking Operations (CPC), 5th
Floor, Kotak Infiniti, Zone 4, Buddmg No. 21, Infinity Park, Off Western Express I—llghway, (Joregaon
‘Mualund Link Road, Malad (E), Mumbai — 400 097 on or befone 31-Mar-2024 (lndua.we of claim
period) after ‘that date all your rights under this guarantee will cease and we will be released dnd
dise harged of our lldblhty forever.

Thanking you,
Yours faithfully,

For Kotak Mahindra Bank Ltd

Authorised Signatory
Bank Stamp

Kotak Mahindra Bank Ltd.
CIN: L85110MH1985PLCO38137

) Registered Otfice:
Gr. Floor, Plot No 414/1 27 BRC, € 27, G Block,
Gide industrial Estate

Road No 4, Sachin ) . Bandra (B}, Mumbai 400051,
Surat - 394 230, Gujarat, India waww . kotak.com Mahareshtra, India,

Bundra Kurla Coinpiex,
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Sr No.: BG 466245

BG No: 08841GP220004198
Date of Issue: 24" Feb, 2022
Date of Expiry: ZZJF eh-2023
Amount; 3 2,00,000/=

To,

The Member Scuetaxy, ;

Gujarat Pollution Control Board,

Paryavaran Bhavan, Sector- 10/A,

Gandhinagar — 382 010.
BANK GUARANTEE

In_consider atnon of the chairman,: Gujarat pollution Control Board , Paryavaran Bhavan, Secior: 10A,
Gandhinagar - 382010 (hereinafter referred to as Board) having agreed to the unit. M/s. Sahjamnd
Colour Yarn located at Plot No.: 5532, Road No.:'55, GIDC Sachin, Tal.: Chorasi, Dist.: Surar-394230
(hereinafier referied to as fi |m/umt/company ) proposed compliance under Envuonmcnt {Protection)
Act, 1974, Water Act- 1974 and Rules made there under as well as following pomls

1. Unit shall have 1o operate ETP efficiently & regularly.

2, Unit shall have to maintain Zero Liquid Discharge.

3. Unit shall have to comply all condition mentioned in the CC&A of the Board.
4. Unit shall have to mainfin GPCB Specified norms under Water Act, 1974,
5. Unit shall. have to comply Environmental Rules and Regulations.

(1) We, KOTAK MAHINDRA BANK, a banking company ‘incorporated and registered under
Companies Act 1956 and having license to carry on banking business under the Banking Regulation
Act, 1949 having its registercd office at 27 BKC, 27, G Block, Bandra Kurla Complex, Bandra (E),
Mumbai, Maharashtra - 400051 and its one of branch office at Shop No.1 To 6, Surya Plaza, Near
Udhna Darwaja, Ring Road, Surat- 395002, Giujarat, India (hercinafter referred (o as the Bank) at the

M\ i request 01{]1(’ said firm/unit. Do hereby undertake to pay the Board an amount not exceeding %
‘;{ “2 ,00 000/4{Rupee‘; Two Lakhs Only) due to noncompliance of Consent conditions or dnec‘rmni AT - .
| ilssue LA, i-wie by the board from time to time for damage to the Environment by reason in breag - SIS
;,L ,«L( ﬂu “usd Act, Direction, Notice, instructions (,tc by the said company / unit. ’ c\ s
(IB i : Kotak Mahind: ""*nmr & ;
S AICA CIN LSTIOMT9B5PLE!
TRANCH MANACE Registered Office - 278KC, € 27, & Block, Bdn‘rﬁ Kuriz roml  Bandra (E). Mumbal 400 031 Indiz W

tak.con
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Sr.No.: BG 466246

(2)
Bank Gllgglgyggwu)884'[(lPZ_’.’.(N_HM]‘)B Dated 24-17ch-2022

(2) We, _'KQTAK»MAHIND’RA BANK, Suraft do hereby undertake to pay the amout due and payé_hl’e‘

under this Guarantee without any demure merely on a demand fromi the board that the amount claimed
is due for the reagons of non-fulfilment of any undertaking or violation of the Consent Conditions or
“any provision of the said Acts. The Bank shall conclusive as regards the amount due and payable by the

Bank under this guarantee shall be restricted to an amount not exceeding X 2,00,000/-(Rupees Two
Lakhs Only). » Y _

(3) We, KOTAK MAHINDRA BANK, Surat undertake to pay to the Board any money to demanded
but not exceeding Z 2,00,000/-(Rupees Two Lakhs Only)notwithstanding any dispute of disputes
raised by the said Company / Unit in any suit or proceedings pending before any Court or Tribunal or

Board against the Board relating thereto. Our liability under this being absolved or irfevocable.

(4) 'The payment so made by ?s under ‘this agreement shall be valid discharge of® our liability and
Company / Unit shall have no claim against us for making such payment. ;

(5) We, KOTAK MAHINDRA BANK, Surat further agree that the guarantee herein do'not remain in
full force and effect during the period that wpuid be taken for the purpose of the undertaking, notice
letter etc. and that itself continue to be in force till all the dues of the Board in or by virlue of the said
undertaking, notice; lelter etc. have been fully paid and its claim satisfy or discharge:or till.the Board
Certificaie with the terms and conditions of the directions, undertaking, notice, letter in provision of
relative laws have been tully and properly carried out and completed by the said Company / Unit and
‘accordingly discharge this guarantee or till expiry date whichever is earlier, unless the payment or claim
under ihis guarantee is made on us in writing on or before 31-M ar-2024, we shall be discharged from
all liability under this guarantee hereafter. '

(6) We, KOTAK MAHINDRA BANK, Surat further agree with the Board-shall the fullest liberty

without our consent and without affecting in any manner our obli gations hereunder to vary any of the

terms and conditions of the said Direction / Undertaking / Notice / letter etc. or to exchange time of

compliance by. the said company / unit from time to time or to postpone for any time or from time to
time any of the power exercisable by the Board against the said Company / Unit and to forebear or
enforce any of thé terms and conditions relating to the said consent / conditions / undertaking /- notice/

letter etc. and we shall not be relieved from our liability by reasons of any such variation or extension . .

being granted to the said Company / Unit or any forbearance, action, commission on the part of the

Roard or any such matter or thing whatsoever under ‘the law Relating to suretics would, but for this.
provision, effect of no relieving®is . o '

(7) This Guarantee will not be discharged due to the change in the contribution of the bank froin
company/ Unit,

(8) We, KOTAK MAHINDRA BANK, Surat nndertake not to révoke this guarantee dlit’illg:its currency
‘expect with the previous consent of the board in writing. -

(9) Not withstanding what has been stated above, our guarantee shall remain in force until date unless:
‘a demand or 1cla»im under this guarantee is made in writing on before 31-Mar-2024 . All your rights
ugider this ;ifn'antee shall be forfeited and we shall be released and discharged from all liabilities ungder

] i - guarap) l"“_(t,l}éfehflcr dated. Rolue
},Lv" ‘L(;/:i/// gk m : A} ~ e L
< o= | e . BRAKCH OF w0030
" : - 2 I"._"-' .‘.E KO«KWEH..L{I‘E' K LG [,I f“» :
Al Al 2IN L65110MH1985PLC038137 G AN
'f»-‘;'-ge@ered Office : Z7TBKG, C 27, G Block, Bandra Kurls Complex, Bardra (E), i anfef Al o iR e
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St No.:BG 466247

3)
Bank Guarantee No. 08841GP220004198 Dated 24-Feb-2022

Notwithstanding anything to "‘i;hé- contrary contained herein —

i. Our ”li‘abilityA under t__l}iék (‘;pam'meg shall not exceed ¥ 2,00,000/-(Rupees Two Lakhs Only)

ii. This Guarantee shall be va"li_dfup to ",22—Feh-'2023 (be,illg 1‘hevdatc.0’l‘ expiry date of the Guarantee)
iii. The beneficiary’s right as well the Bank’s liability under this Guarantee shall stand extinguished

unless a written claim or demand is made under this Guarantee on or before completion of one year
from expiry date1.e. 31-Mar-2024

/

/ '| 'xec’ute‘(l&hﬁ'.s 24" day of Feb, 2022 at Surat
5 L‘

m MAHJNDRA BANK LTD.

AR wb i b eaba B

' b
PR s h s T

w N B

3RANCH MANAGER - BRANCH Cri il
SJAU THORIZED SIGNATORIES ©EMP Gt SRR

‘Bank Seal KOTAK It LR BANK

Kolak Mahindra Bank Ltd
CIN L65110MH1985PLC038137
Regstered Ofice | 27BKC, © 27, G Block, Bandra Kurla Complex Bandra £, Mumbai 400 051 india.
www.kotak.com '
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INDIA NON JUDICIAL
Government of Gujarat

__Certificate of Stamp Duty

Certificate No. ' IN-GJ09277907605664U

Ceriificate Issued Date * {7-Feb-2022 03:58 PM

Account Reference : 113319611/ NANPURA/ GJ-SU

Unique Doc. Reference SUBIN-GJGJ1331 69967889741

Purchased by * . SAHJANAND COLOUR YAR
Anmle 5(h) Ag,réeniént (not othery

Description of Document” e provided for)

Description LETTER FOR APPROPRIATION A

Consideration Pridé_: ) "0

First Party 'KOTAK MAHINDRA BANK LIMIT

Second Party GUJARATPQLLUTDN CONTR
Stamp Duty Paid By -‘

Stamp Duty Amount(Rs.)

BANK @ UARANTEE N0 08

0 2L
7 SRANCH MANAGE
" " EMP. CODE-26010

RS
\IZAK AHALED

Statutory Alert:

1. The authenticity of this Stamp certificate shouid be verified at ererw sheilestamp.com’ or using e-Stamp Mobile App of Stock Holding,
Any discrapancy in the delails on this Certificate and as avaitabie on the website / Mobile App renders it invalid,

2. The snus of checking the fegitimacy is on the users of the certificate.
3. In case of any discrepancy please inform the Competent Authority.

-3

L TED W OTAR Iaf PSR SANY LMITLE ROT3R IAHINDRA BANK LYATED WOTAR MAHIMDRA BANK LIHTED KUTAL MadghL

b g, EISETIEh VO SEANDR BARK LIITED ROTAK ARIDRA DA
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ANNEXURE -¢

Monthly Report from Industry Form No D2
Gujarat Pollution Control Board January , 2022
1. Name & address of Industry : SAHJANAND COLOUR YARN, _PCBID: 67510 |
PLOT NO. -5532, ROAD NO.-55,SACHIN GIDC,
SURAT,

SACHIN - 394230
DIST : Surat, TAL : Chorasi, SIDC : Sachin

2. Phone No.: N.A

3. Date of commencement of Manufacturing process :  15/02/2019

4. CTEs No. & Date : CER-110385,18/11/2025

5.CCA No & Date of Expiry : AWH-110757, 31/10/2025

6. Water Cess (with Interest) paid up to which Period :

7. Laboratory charges pending ifany : 0

8. Water consumed during the month (by all sources )Jin KL.:  Meter Reading=0,Kilo Litre=876
Water Cess Cooling Boiler/Dom/BIO Degrable/Non BIO Degrable : 0/30/846/0

9. Electricity consumed in PRODUCTION : 106086 ETP/CETP: 0 APCM: 0

9A. Stack attached to : Boiler

10. Fuel consumed during the month ; Coal

11. Produets : dyed yarn

12. Work of Contrel Measures In Progress :  Nothing in Progress
13. Upgradation / Addition of PCM is Required : Nothing Suggested

14. HAZ Waste Disposal(in Metric Tonne):

Return NOT Entered

. Type | Code | Name ‘Qty-Unit Remark

_FUE | COA (oal o | zeoMT '"
GAS | ~ NoOx e _ 50.000--- ___Eso_x_iSO ppm |
GAS o2 _ | 100.000-— """ko2<100 ppm |
GAS om T 150.000— pm<150 mg/nm3 |
PRD | 368723 \yed yarn o - &000MT | _d
Bl B} Date: 01032022 171 Company Seal Authorised Signatory

Yours Faithfully

L3
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ANNEXURE -D

Form No. 21

GUJARAT POLLUTION CONTROL BOARD

“Paryavaran Bhavan”, Sector - 10 A,

GANDHINAGAR - 382 010.

ANNUAL REPORT FROM INDUSTRY

(To be submitted Online (XGN) by each industrial unit on or before 31* March in respect of Calendar
Year ended on previous 31 December)

1.

2,

GPCB ID No.

Name & Address of the Unit

Phone Nos.

CCA No., Date & Validity (Copy of

The CCA should be enclose

Production  :

: 67510

: M/s. SAHJANAND COLOUR YARN,
Plot No.: 5532, Road No:55, Sachin-395007,
Tal: Chorasi, Dist: Surat.

: (M) 9879070368
: CCA Consent No: AWH-110757 Date of issue: 24-

12-2020 valid upto 31-10-2025
Please refer as per Annexure-i

|

Sr.No. | Name of the | CC&A  applied | Total produced during the | Name  of  the |
Products Quantity per | previous year (January- | supporting \

| month 2021 to December-2021) | document or
SO |1 | | — | record. |

1. 2. 3. ) 4 1 5 |

1. DyedYem | 160MTMonth |  1500.99 MTYear | gfiﬁgﬁ:ﬁl |

Raw Materials {(RM) :

' Sr.No. | Name of the Raw | CC&A applied quantity Total consumed | Name of the supporting
| Materials per month during the year document or record
| ; (January-2021- to
. . ___ | December-2021} o
R i 2. - 3. L 4 il 5 ]
1. | PolyesterYarn | 220 MT/Month_ 11500.99 MT/Year __ Please refer as per
2. __SbBL . 868 Kg/Month 6435.51 MT/Year Annexure-ll
3. 1 DAN | 1280 Ko/Month 12007.95 MT/Year |
4. | ‘DFT 340 Kg/Month  3168.81 MT/Year
& Formic Acid 640 Kg/Month | 6003.98 MT/Year:
- WS Powder | 340 Kg/Month | 3189.61 MT/Year
b7, HYDRO 1280 Kg/Month | 12007.95 MT/Year L

For SAHJANAND COLOUR YARN

. “\éz%gg{’i(

Proprietor |
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116 Ka/Month_ 1088.22 Mt/Year i

{: 8. | _ Caustic _'{_ 640 Kg/Month |~ 6003.98 Mt/Year
9

" ForLight Shade
__ ForDark Shade

7. Utilities :

2400 Ka/Month 22514.91 MT/Year |

{"Sr.No. | Name of the Utility | CC&A applied Quantity | Total produced | Name of the supporting document or
per month. during the year record (January-2021 to December-
(January-2021 to 2021}
I | R December-2021) | . |
1. 2. ! _ 3. . 3 1 D o
1. | Electric Power |-~ e |
2. | Captive Power - e N 1
3. |Water  |58KLDay | 16571KLYEAR |- ,,__{
4. | Bio Coal/Coke |- e - o
5. Coal/Lignite 2 MT/Day 450.3 MT/YEAR | — |
| OrLDO | - ! ]
6. |Baggas - . - I |
7. | Oil{Name) |-~ = - -
8. | Gas(Name) i - o
9. | Others. {Diesel) — _ - - .
8. Wastes Generation & Disposal during the year :
Sr. | Name of State CC&A Total Quantity of wastes Type & Out side Total
No' | the Waste | (S,L,G) | applied generated reused and treated capacity of | Disposal Wastes
Quantity | during the year | Treatment | facility for disposed
Generated | Reusedat | Tre | facility at 3 treated during the
(January'21- | site ated | site (ETP, | waste (place | year.
December'2 | (January’2 APCM etc.) i of disposal) | (January'2
1) - 1- 1~
December December
— . : 2) g . 2y |
1.1 2 3 4. 5 | 6 |7 8 - BT S— D
1. | ETP Sludge | Solid 4 MT/Year | 3MT/Year | Nil | Nl | Nil_ __| TSDF site | Nit
2. | Used Ol Liquid 0.055 0.043 0.043 Nil | Nil Reuse as Nil
' MT/Year MT/Year MT/Year Iubricant |
"3, | Discarded | Soiid 0.8 0.60 Nil Nii | Nil Decontamin | Nil
Containers MT/Year MT/Year ] ator
& PP
| |Bagsiners | § M | |
9, Details of Disposal of Treated Effluent :
| Sr.No. = Name ofthe | ____Total quantity of treated effluent disposed during the vear
I | Waste stream | Disposed on land by | Directly disposed to } Disposed to CETP by
1" GIDC or municipal
Gardening Disposal outside | drain or Sea. Tankers Pipeline
l etc. (January'21-
( : Lege oy December21; | = leees o [o _
2

For SAHJANAND COLOUR YARN

‘?ﬁprgetor .
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1 2. T 3 T 4 5 e i 7
[ 1. | Effluent | Nil_ Nil N Nl | Ni -
10. Details of Solid/Gaseous wastes after treatment :
1T ~ Total Quantity digposed during the year o o
' Sr | Name of | Sent for co- | Sentto Incunerated at | Evaporatedat | Vented Vented |
| No | the processing TSDF or | Own | Common | | Own ] Common through through
Waste Re- site | facility site | -facility | flue gas process gas
' ~ o cycler N I | | stack | scrubber
1. 2. 3. 4, 5. N 9. 10. ¢
Steam | -— - - ‘ - - .
Boiler
L @TPH) | 1 l I
11. Details of Disposal of Spent Solvents, Acids or Alkalis after use : *Not Applicable
| Sr.No. | Name of the Solvent, N Total Quantity disposed during the year.
Acid or Alkali Solvent distillation at Spent Acid or Alkali Re-use or
N o | treatment at
Own | Other | Sale to Actual Own Other | Saleto Actual |
B site site Users Site | site users |
1 2. 3. 4. 5. 6. | 7. 8. |
1. - B e , -- - - -
2. | 1 — i Jf
12.  Other Details :
(1) CETP Membership No., Date, Place & booked quantity (membership certificate should be
attached): Please refer as per Annexure-lil.
2) TSDF Membership No., Date & Place (a) Please refer as per Annexure-iV.
(b)
(c)
(3) CHWI Membership No., Date & Place (a)
(b)
()
(4) Consent No. & Date of Reuser/Recycler etc. .
l—_rN Name, Address & Phone | Consent No. & Date from | Total Quantity senttothem |
i Nos. of Reuser/Recycler etc. | GPCB/CPCB./ Other SPCB (For | o B
| transboundary movement) " Name of Total Quantity
| | the Waste | sentduring the
L - S b - . = i year.
N 2 - T 5.
(1 1= - RO N | Kl
For SAHJANAND COLOUR YARN
Aot :

I’raopr*“etor §
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(5) Wastes’ Transporters Details : Not Applicable

[Sr | Name, Address Vehicle 1 Usedto carry Having | GPS | Online Log-
No | & Phone Nos. | Registration wastes | Authori | system manifests | book
of the Nos. of Name | Tocarry | zation implemen | implemented? | maintai
Transporters Trucks/ of the | atwhich | from ted? ned?
| Tankers & waste | place for | GPCB?
- | capacity disposal |
1 2, _ 3. 4. | s 6 7 8. e
1, | - - - - - - - -

13.  Need of Upgradation, if any :

Looking to the above production and wastes generation or/and future planning to increase production,
mention any up gradation or addition of pollution control measures necessary in respect of —

ETP
Fuel change or use
APCM

Noise control.
Solvent Recovery Unit
Any other

NN

Scrubbing system for process gases

@fgf
(Signatdre)

Name & Designation.

Note : Any false information or suppression of information may lead to cancellation of all types of permissions

from the Board.

For SAHJANAND COLOUR YARN

.
1 G};‘,w;w{m
4 e

Pilop;%‘etor
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ANNEXURE -T

o GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN

W}/ Sector-10-A, Gandhinagar-382 010
Y

GPCB

Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

By RPA.D

In exercise of the power conferred under section-25 of the Water (Prevention and Conirol of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under rule 6(2) of the Hazardous And Other Waste (Managemem and Transboundary)
Rules, 2016 framed under the Environmenta) (Protection) Aci-1986. This Board i$ empowered to Grant

CC&A.

And whereas Board has received consolidated consent application letter no, 184713 daided 03-
11-2020 for the Consolidated Consent and Authorization (CC & A) of this Board under the provisions
/ rules of the aforesaid Acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTHORISATION:

(Under the provisions /rules of the aforesaid enwronmental acts)

To, .
Mls. nganand Colour Yarn

#o: 5532, Road No: 58,
DC Sachin-394230,
Tal: Chorasi, Dist: Surat.

1. Consent Order No. AWH-110757 | 10757 Date of issue: 24-12-2020.
2. The consents shall be valid upto ve valid_upto 31-10-2025 for the use of outlet for the discharge of treated
effluent and emission due 1o operation of industrial plant for manufacturing of the following

items/ products:

| Sr.No. | Product |

Quantity |

{1 |DyedYam | 160 MT/Month _

Subi ific :

1. Industry shall manage Solid Wastes generated from industrial activilies as per Solid Waste
Management Rules-2016 {solid waste as defined in Rufe-3(46)).

2. As per provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed o make
an arrangement in utilities to replace at least five percent (5%) of your solid fuel requircment hy

‘refused derived fuel®.

3. Unit shall adhere to stringent air pollutants standards i.e. 80 % of existing flue gas and process
emission standards in the CPA (For critical parameter PM). This standard shall be reviewed

periodically, -

4. Following air pollytion control measures shall be provided for the flue gas emission sources like

Boiler, Thermic Flu d Heaters ete. {As Applicable)

‘Stipuiated APCM in Red / Orange category industrisl unitsof CPA/SPA |
Stegim generation Type of APCM

_capacity (in TPH) o ,

lf0<3 - | Multi Cyclone + Water Scrubber ]

5, The uptt shall adhere to Sector spccaﬁc gmdehnes/ SOP published by GPCB / CPCB from time
toime for effective fugitive emission control. (hke guidelines for: Stone crushing uaits, Coal

handlmg units, spent solvent handling and
“ Decontamination of drums, containers etc.)

M/s. Sahjanand Colour Yarn {(ID-67510)

managemeni, spent acid management,
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Unit shall take adequate measures to control odour nuisance from the industrial activities which
may include measures like- use of masking agent with atomizer system (water curtain), closed /
automatic material handling system, containment of the odour vulnerable areas etc,

Unit shall not use Pet-coke, furnace oil, LSHS as a tuel,

Unit shall adopt sectoral Best Available Technology-BAT(Like Use of Induction Furnace,
Clectric Arc Fumace instead of Cupola furnace in foundry industry, Caustic Recovery Svstem in
Cotton Textile units etc.)

Unit shall provide green belt of 40% of the plot area, using concept of the social forestry and
development of green belt outside project premises in adjacent areas.

10. Unit shall provide Wall 10 Wall carpeting in vehicke movement areas within premises 10 avoid

dusting,

I'1. Unit shall only use treated effluent for preparation of lime and other slurry in ETP. No fresh

water sheil be utilized in ETP,

12. In the case. if the Industry is not a member of CETP and domestic waste water generation is

more than 16 KLPD, industry shall instal) STP of adequate capacity and treated sewage shall be
reused ’ recycled to the maximum extent,

13. If the water consumption of the unit is more than 50 KLPD. Unit shall submit detailed water

harvesting plan (off site).

14. The unit shall explore Techno-Economic feasibility of Zero Liquid Dischérge (ZLDy and if

feasible, ZLD should be adopted.

15. Unit shall strictly carry out handling, storage and disposal of fly-ash, slag, red-mud, de-inking

sludge etc, (High Volume- Low Fiffect Wastes) as per prevailing guidelines and its disposal at
designated locations approved by the Board.

16. Industry shall dispose its hazardous wastes through co-pracessing, pre-processing 1o the extent

possible prior its disposal to incineration/ landfill as per provisions of Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016,

17. Industry shall strictly comply with all the measures specified in guidelines for spent solvent

management, spent acid management, and other guidelines/directions published from time 10
time by GPCB and/or CPCB, etc.

18. Unit shall carry out transportation of hazardous wastes through GPS mounted vehicles only.

3.

3.1

33,
34,
3s.
36,

37

CONDITIONS UNDER THE WATER ACT:
Source of Water: GIDC,

. The quantity of the fresh water consumption for domestic purpose shall not exceed 2 KL/Day.

The quantity of domestic waste water shall not exceed 2 KI /Day.

Domestic effluent shall be disposed off through septic tank/soak pit system.

‘The quantity of the fresh water consumption for industrial purpose shall not exceed 56 KL Day,
The quantity of the;jndustrial effluent to be generated from the manufacturing process and other
ancillary industria) operations shall not exceed 32.5 K1./Day. :

The applicantshall operate effluent treatment system efficiently so that effluent from the industrial
unit shall @fbrm to the CETP inlet norms mentioned below however the final discharge of treated
eﬁluent,-_@’om CETP shall adhere to the prescribed standards for CETP of M/s. Sachin infra

Fnvirgfricntal 1 4d(SIEL). _

> (PARAMETERS " CETPINLET NORMS
PH 67-5_T98-5j
Temperamre ] .40
Colour {pt.co.scale) in units | 100 unitsj

Page 2 0f 8
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010

Phone : (079) 23226285
Fax : (079) 23232156
| . Website : www.gpcb.gov.in
_ Suspended Solids 300 mg/l
OilandGrease | _10mgh |
| Chiorides B 600 mgy/i
Phenolic Compounds Imgh
| Sulphides _____ . 2mgl
Ammonical Nitrogen 50 myy!
Total Chromium. - ____ 2mgl
Hexavelent Chromium __0.1mgd |
BOD (5 days at 20°C) 400 mg/1 |
oD __ . 1000 mg/t
Total Dissolved Solids 2100 mg/ |

3.8, The final eated effluent confirming to the above standards shall be fully conveyed into CETP of
M/s. Sachin Infra Environmental Ltd(SIEL). through underground drainage system of SIEL & in
no case effluent shall be discharged in to Environment by any means.

3.9. In case of failure of CETP, applicant shall have to treat the trade effluent of their unit fully so a5 to
achieve the quality of the treated effluent from their industrial premises as per the GPCB norms

3.10.

3.4,
3.12.
313,

mentioned below:-

PARAMETERS | GPCB NORMS
PH ’ 6.5TO8.5
Temperature - - 40°C
Suspended Solids 100 mg/! |

| Oil and Grease - ~ 10mpl ]
Tota! Dissolved Sofids 2100 me/1 |
Phenolic Compounds I mg/l |

| Sulphides 2.0mg!
Ammonical Nitrogen 50 mpi
Total Chromium ) 2 mgf|
Hexavelent Chromium O.1mgl |
BOD (5 days at 20°C) 30 mg/i
cOD 100 me/l |
Chilorides ) 600 mg_J_l__l
Sulphate 1000 mg/1 |

OR

The applicant shall either stop or curtait its production activities if the effluent is not adequately
treated by the CETP of SIEL to conform to the standards specified by G.P.C.B.

05

The applicant shal}®

A
be responsible for conveyance of entire treated effluent to the CETP of M/s.

SIEL & due carg shall be taken to avoid any leakage or spillage of effluent during conveyance of

treated effluent through drain.

Unit shal] provide flow meters at inlet & outlet of ETP & maintain its record,

The

applicant shall inform renewal/termination of CETP membership well in advance to GPCB.

The applicant shall be required to make storage facilities to store the primary treated effluent for at
least 48 hours by providing acid proof brick lined impervious tanks/HDPE tanks.

Ms. Sahjanand Colour Yamn (ID-67510)

Clean Gujarat Green Gujarat
ISO - 8001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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3.14. The applicant shall make fixed arrangement for loading the effluent after primary treatment (o the
CETP. The umit shall not keep any by-pass line or system or loose or flexible pipe line for
discharging effluent into the under ground drainage system of SIEL.

3.15. Leachate from the hazardous solid waste, if any shall also be connected into a collection tank
through leachate collection facilities and shall be conveyed alopgwith industrial effluent to
the CETP of SIEL.

3.16. Magnetic flow meters shall be installed at the inlet & outlet of effluent collection tanks/ETP
to measure the quantity of effluent discharging in to underground drainage system of SIEL.

3.17. The ENTIRE quantity of industrial effluent shall have to be conveyed by SIEL. In no
circumstances the effluent either treated or untreated shall be discharged any where else.

3.18. Disposal system for storm water shall be provided separately. In no circumstances storm water
shall be mixed with the industrial effluent. :

3.19. SIEL member unit have to modify / improve petformance of existing Effluent treatment
facilities for efficiency & adequacy in orderto comply with prescribed in let standards.

3.20. The applicant shall keep accurate reconds of quantity of production of each product, quantity of
water consumption, quantity of effluent generated and consumption of electricity on day
to day basis and required to submit the  complied record of one month to GPCB & SIEL on
or before fifth day of the succeeding month,

3.21. In case of shut-down of plant for more than three days for any reason, the SIEL unit member
shall intimate to SIEL authority & GPCB well in advance for the better operation &
management of CETP, -

3.22. The authorized representative of SIEL may have right of entry at any time for the purpose
of inspection and monitoring the effluent collection facilities/ETP (if required) of the
applicant,

3.23, If the SIEL authority terminates the membership of the applicant for CETP, the SIEL member unit
shall have to close down the manufacturing activities/industrial operation of the process plant
immediately until the SIEL membership is resumed.

324, The applicant shall put upat the entrance a board displaying SIEL membership number & date
of joining of SIEL, the name of unit, particulars of the products/ process and the name of
proprictor/partners /directors of the unit and the electricity consumer number as on the record of
GSECL,

4. CONDITIONS UNDER THE AIR ACT:

4.1 The following shall be used as a fuel in Steam Boiler,
Sr.No, | Fuel

T T Quantiy |
Briquette/Imported Coal/Wood | 2MT/day |

|
‘“‘*""‘;T’T““

s
42. Ihe‘_applican;.s;i‘aﬂ-install & operate comprehensive adequate air poilution control system in

order to achigyvs prescribed norms,
43. The flue- g_as_"‘emission through stack attached to Steam Boiler shall conform to the following
sandardss” o
Stack |, Stack |Stack | Air Pollution | Parameter | Permissible |
No. \jattachedto | heightin | Controlsystem | Limit |
| o 1 | Meter |_ i [ S
5 | Steam Boiler | 30  Multi " Cyclone | PM 150 mg/NM'
L (2 TPH) | Separator, Bag Filter | SO, 100 ppm
b ; | andScrubber | NO, | 50 ppm
Page 4o 8
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- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

=Y 15 Sector-10-A, Gandhinagar-382 010
h\ 1/ 4 Phone : (079) 23226295
GPCB Fax : (079) 23232156

Website : www.gpcb.gov.in
44. There shall be no process emission from the manufacturing process as well as any other ancillary

process.

45. Industry shall take adequate measure {0 control dusting due io storage., transportation & handling
of Coal/Lignite & fly ash.

46. Industry shall comply with Coal handling guidetine of the Board.

47. Industry shall comply with fly ash notification 1999 as amended from time to time.

48 The concentration of the following paramelers in the ambient gir within the premises of the
industry and a distance of 10meters from the source) other than the stack/vent) shall not exceed
the following levels.

[PARAMETERS | PERMISSIBLELIMIT ]

| PM 10 100 Microgram/M3 ]
PM25 60_Microgram/M3 _l
SO; 80 Microgmm/M3
NOx 80 Microgram/M3 _

49. The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board’s swaff. The
chimney(s) vents attached to vatious sources of emission shall be designed by numbers such as S-
1, S-2, etc. and these shall be painted/displayed 1o facilitate identification.

4.10. The industry shall take adequate measures for control of noise levels from its own sources within
the premises so as 10 maintain ambient air quality standards in respect of noise to less than
75dB(A) during day time and70 dB (A) during night time. Daytime is reckoned in between 6a.m.
and10 p.m. and nighttime is reckoned between 10 p.m. and 6 a.m.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND
TRANSBOUNDARY) RULES, 2016 Form-2 [Seerule6(2)]
Forr for grant of authorization for occupier or operator handling Hazardous waste
6.1 Authorization order No:- AWH-110757 date of Issue: 24-12-2020.
62 Mis. Sshianand Colour Yarn is hereby granted an authorization to operate facility for

following hazardous wastes on the premises situated at Plot No: 5532, Road No: 55, GIDC

_ Sachin-394230, Tal: Chorasi, Dist: Surat. ~
Sr. No. | Waste ’ Quantity | Schedule-l/ Facility ‘_

i MT/Year | Category

1 " Chemical Siudge from | 40 | 353 Collection, Storage. |
| waste water treatment “Transportation and disposal at
N R o | GPCB nuthorized TSDF Site.

2 T Used or Spent Oil 0.055 51 | Collection, smmgﬂ

i transportation and disposal by |

, ] 'selling to Registered re-
,{11?\/ ! refiners. ]
3 Empty Garrels/containers/ X 331 | Collection, storage |
liners, contaminated with | transportation and disposal 10 \
hazardous chemicals/ l | authorized decontaminator |

o wastes | e ]

5
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6.3 The authorization shall be valid up to 31-10-2028,

6.4 The authorization is subject to the conditions stated below and such other conditions as may be

specified in the rules from time to time under the Environment (Protection) Act-1986.

6.5 The authorization is granted 1o operate a facility for collection, storage within factory premises
" transportation and ultimate disposal of Hazardous wastes as per condition n0.6.2 to the industry

having valid CCA of this Board. :
7. TERMS AND CONDITIONS OF AUTHORISATION

1. The applicant shall comply with the provisions of the Environment (Protection) Act-1986 and the
rules made there under, _

2. The authorization or its renewal shall be produced for inspection a1 the request of an officer
authorized by the Gujerar Pollution Control Board.

3. The persons authorized shall not rent. lend. sell. and transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the Gujarat Pollution Control Board.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the
authorization order by the persons authorized shall constitute a breach of this authorization.

5. The person authurized shall implement Fmergency Response Procedure (FERP) for which this
authorization is being granted considering all site specific possible scenarios such as spillages,
leakages, fire cte. and their possible impacts and also carry out mock drill in this regard at regular
interval of time;.

6. 'The person authorized shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on ‘*Implementing Liabilities for Environmental Damages due to Handling and
Disposal of Hazardous Wastes and Penalty™”

7. It is the duty of the authorized person to 1ake prior permission of the Gujarat Pollution Control
Board 1o close down the facility.

8. An application for the renewal of an authorization shall be made as laid down in rules 6(2) under
Hazardous Waste and Waste Rules, 2016. _

9. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.

10. The record of consumption and fate of the imported hazardous and othcr westes shall be
maintained.

i1. The hazardous and other wastes which gets penerated during recycling or reuse or recovery or
pre-processing or utilization of imporied haverdous or other wastes shall be treated and disposed
of as per specific conditions of authorization.

12. The importer or exporter shall bear the cost of import or export and mitigation of damages if any.

13. Aoy other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to time.

14. The waste generatog.shall be totally responsible for (i.e. collection, storage, transportation and
ultimate disposal) tfie wastes generated.

15. Records of wa:\t_‘;‘lﬁ‘generaﬁon, its management and annual return shall be submitted to Gujarat
Pollution Coptrol Board in Form-4 by 30" day of June of every year for the preceding period
April to March.

16. In case ofgny accident. details of the same shall be submitted on Form-11 to Gujarat Pollution
Control Board.

17. A.s.Qéb“‘Public Liability Insurance Act-91” company shall get Insurance Palicy. if applicabie.

18. Empty drums and containers of toXic and hazard material shall be treated as per guideline

published for “Management & Handling of discarded containers”. Records of the same shall be

O toaintained and forwarded to Gujarat Pollution Control Board regularly.

For SAHJANAND COLOUR YARN Page 6 of 8
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. GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

= 13 Sector-10-A, Gandhinagar-382 010
N Phone : (079) 23226295
GPCB Fax . (079) 23232156

Website : www.gpcb.gov.in

19. In case of transport of hazardous wastes 10 a facility for (i.e. treatment, storage and disposal)
existing in a State other than the State where hazardous wastes ate generated, the occupier shall
obtain ‘No Objection Certificate’ from the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists.

20. Unit shali take all concrete measures to show tangible results in waste generation, reduction,
avoidance, reuse and recycle. Actions taken in this regard shall be submitted within three months
and also along with Forn-4,

21. Industry shall have to display the relevant information with regards 10 hazardous waste as
inidicated in the Hon. Supreme Court’s Order in W.P. No.657 of 1995 dated 14® October. 2003,

22. Industry shall have 1o display on-line data outside the main factory gate with regard to quantity
and nature of hazardous chemicals being handied in the plant, including wastewater and air
emissions and solid hazardous wastes generated within the factory premises.

8. GENERAL CONDITIONS: -

8.1.Any change in persannel, equipment or working conditions as mentioned in the consents
form/order should immediately be intimated to this Board.

8.2. Applicant shall also comply with the general conditions given in annexure L

8.3. Whenever due to accident or other unforeseen act or ever, such emissions occur of is

10 occur in excess of standards laid down such information shall be forthwith
reported to Board. concemed Police Station, Office of Directorate of Heaith Service, Department
of Explosives, Inspectorate of Factories and local body.

8.4.1n case of failure of pollution control equipments, the production process connected to it shall be
stopped. Remedial actions/measures shall be implemented immediately 10 bring entire situation
normal.

8.5. The Environmental Management Unit/Cell shall be sclup to ensure implementation on and
monitoring of environmental safeguards and other conditions stipulated by statutory authoritics.
The Environmental Management Cell/Unit shall directly report to the Chief Executive of the
organization and shall work as 2 focal point for internalizing environmental Issues. These
cells/units also coordinate the exercise of environmental-audit and preparation of environmental
statements. _ _

8.6. The Environmental audit shall be carried out yearly and the environmental statements perlaining
10 the previous year shail be submitting to this State Board latest by 30th September every year.

8.7.The Board reserves the right 1o review and/or revoke the consent and/or make variations in the
conditions, which the Board deems, fit in accordance with Section 27 of the Act.

8.8.In case of change of ownership/management the name and address of the new owners'
partners/directors/proprietor should immediately be intimated to the Board.

8.9.Industry shall have to display the relevant information with regard to hazardous waste as
indicated in the Hon, Supreme order in w.p. no. 657 of 1995 dated 14™ October 2003.

9, ECI NDI -
' a’

9.1.The auﬁmrig:q&-;.cnml user of hazardous and other wastes shall maintain records of hazardous and
otfer wastos purchased in a passbook issued by the State Pollution Control Board along with the
authoriZation.

9.2. Hangling over of the hazardous and other wastes to the authorized actual user shall be only afler
n%kiitg the entry in the passbook of the actual user.

' )
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9.3.1n case of renewal of authorization. a seif-certitied compliance report in respect of effluent,
emission standards and the conditions specified in the suthorization for hazardous and other
wastes shall be submitted to SPCB.

9.4. The occupier of the facility shall comply Standard operating procedure/guidelines published by
MOEF&CC or CPCB or GPCB from time to time. .

9.5. Unit shall comply provisions of E-Waste Managcment Rules-2016.

9.6. The disposal of Hazardous Waste shall be carried out as per the waste Management hierarchy.

9.7.The occupicrs of facilities shall not store the hazardous and other wastes for a period not
exceeding ninety days. Prior permission of the Board shall be obtained for extension of the
storage period.

9.8. The occupier shall maintain the records of generation, sale. storage. transport, recycling. co
processing and disposal of hazardous waste and make available during the inspection.

9.9.The transportation of the hazardous waste shall be carried out in GPS mounted dedicated

vehicles.
For and on behalf of
Gujarat Pollution Conirol Board
G Trivedi).
Deputy Chief Environmental Engineer
NO: GPCB/CCA-SRT-2288/1D-67510/ Date:-
Issued tos

\ __-Wys Sahjanand Colour Yarn
Plot No: 3532, Road No: 55,
GIDC Sachin-394230,
Tak Chorasi, Dist: Surat.

For SAHJANAND COLOUR YARN

Proprietor
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Il SHREEJI i

Sahjanand

Colour Yarn
Manufacturers of : All Type of Dyed Yarn

RS-

ANNEXURE-II

MONTHWISE PRODUCTION AND RAW MATERIAL CONSUMPTION

[MONTH | PRODUC | RAW MATERIAL CONSUMPTION o ]
TION - - g
" Dyed | Polyest | SDBL DAN t DFT | Formic | WS | HYDRO | Caustic | For l For Dark |
yarn {mMT) | erYam (KG) (KG) {KG) Acid Powder (KG) {KG) Light | Shade
{MT) (KG) (KG) Shade (KG)
. _ o = __.[ N e
Jan-21 | 15400 | 154.00 | 660.28 | 1232.00 | 327.25 [ 616,00 | 327.25 | 1232.00 | 616,00 | 11165 | 2310.00
__F_gb—_z_l__ 137.00 | 137.00 | 587.39 1096,00 | 291.13 | 548.00 | 291.13 | 1096.00 | 548.00 99.33 | 2055.00 N
| Mar-21 | 12800 | 128.00 [ 548.80 | 1024.00 | 272.00 | 512.00 | 272.00 | 1024.00 | 512.00 | 52.80 | 192000
L Apr-21 | 151.98 151.98 | 651.59 | 1215.80 l 322.95 ; 607.90 | 322,95 | 1215.80 | 607.90 | 110.18 lA_‘_2_2__79._53_I
| May-21 | 4268 | 4268 | 182.98 | 341.41 | 90.69 | 170.71 | 9069 | 34141 | 170.71 | 3094 | 640.15 |
| Junai | eto1 | eion 261.59 | 488.10 | 12965 | 244.05 | 129.65 | 488.10 | 244.05 | 44.23 | 915.19 _i
| Juk21 11633 | 11633 | 498.77 | 930.64 | 247.20 | 465.32 | 247.0 | 930.64 | 46532 | 8434 | 1744.95
tAy_g-Z_l |- 252.00 | 152.00 | 651.70 | 1216.00 | 323.00 | 608.00 | 323.00 | 1216.00 | 608.00 | 110.20 | 2280.00 |
| Sep-21 | 12500 | 12500 | 535.94 | 1000.00 | 265.63 | 500.00 | 265.63 | 1000.00 | 500.00 | 90.63 , 1875.00
| “oct-21 | 153.00 | 153.00 | 655.99 | 1224.00 | 325.13 | 612.00 | 32513 | 124.00 | 61200 110,93 | 2295.00 |
Nov-21 129.00 129.00 | 553.09 1032,00 | 274.13 | 516,00 | 274.13 | 1032.00 ' 516.00 | 93.53 | 1935.00
| Dec21 | 15100 | 15100 | 647.41 | 1208.00 | 320.88 | 604.00 | 320.88 | 1208.00 | 604.00 | 10.48 | 2265.00 |

For SAHJANAND COLOUR YARN

| P% prgetor ?

P No. 5532, Road No. 55, G.1.D.C. Sachin, Surat.
M.:93768 43092 - 98790 70368
E-mail.: sahjanandcolouryarm@gmail.com
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ANNEXURE ~Tv

BEIL INFRASTRUCTURE LIMITED

{Formely Known As Bharuch Enviro Infrastructure Limited)

02NP MARCH, 2022

T0,

SAHJANAND COLOUR YARN
PLOT NO.5532, ROAD NO,55,
GIDC SACHIN - 394230,
TA-CHORASI, DIST-SURAT.

Sub : Membership Certificate for Common Solid Waste Disposal Facility.

Dear Sir,

We hereby certify that you have become member for the common
Solid/Hazardous waste disposal facility developed by BEIL INFRASTRUCTURE
LIMITED (Formerly known as Bharuch Enviro Infrastructure Ltd), at GIDC,
Dahej. You have booked solid waste quantity of 04 MT/Year. You have also
paid your capacity commitment charges. Your Membership No. is OTH/969.

Waste will be accepted after submitting valid authorization of GPCB.

1) Total TSDF Capacity of BEIL Dahej: 1900000 MT
2) Total Consented Capacity: 1900000 MT

3) Total Occupied Capacity: 772489.185 MT

4) Spare Capacity: 1127510.815 MT

Thanking you,
Yours faithfully,

For, BEIL Infrastructure Limited
(Formerly Known as Bharuch Enviro Infrastructure Ltd)

iy

AUTHORISED SIGNATORY

CiN No.: U45300GJ1997PLC032606

Regd. Office : Plot No. 970116 GIDC Estate, Post Box No. 82, Ankleshwar 383 002, Dist. : Bharuch {Gujarat)
FPhones (02646) 253135, 225228 » Fax : (02645) 222849 « E-mall : dalwadibd@bsll.co.in Website: www.bell.co.in
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GST NO. : 24AEPPD1706H2ZT I SHREEJI || AN{:‘E EXU RE-E
6) Sahjanand

Sﬁh'dhfan d Colour Yarn
-1 ] e s [Mianufacturers of : All Type of Dyed Yarn
March, 2022 GPCB ID: 67510
To,

The Member Secretary,

Gujarat Pollution Controi Board,
Paryavaran Bhavan, Sector - 10/A,
Gandhinagar- 382 010.

SUB.: SUBMISSION OF AN ENVIRONMENTAL STATEMENT FOR THE FINANCIAL YEAR ENDING
ON 315 MARCH 2021

Respected Sir,

With reference to the above subject matter, we would like to submit herewith

An Environmental Statement for the financial year ending March 31+ 2021.

We hope you would find the same in proper order & oblige us.

Thanking you,
Yours faithfully,

For, SAHJANAND COLOUR YARN
For SAHJANAND COLOUR YARN

(AUTHORISED SIGNATORY) :
Encl.: Form-V & Annexure-| ;}';ﬁrm

P. No. 5532, Road No. 55, G.I.D.C. Sachin, Surat.
M.:93768 43092 - 98790 70368 )
E-mail.: sahjanandcolouryarn@gmail.com Page 170



FORM -V
(See Rule 14)*
From :
M/S. SAHJANAND COLOUR YARN
PLOT NO: 5532, ROAD NO. 55, GIDC SACHIN-394230
TAL: CHORASI, DIST: SURAT.

To,

Gujarat Poliution Control Board
“Paryavaran Bhavan”,

Sector— 10 A,

GANDHINAGAR — 382 010

Environmental Statement for the financial year ending the 31 March...2021

PART-A
(i) Name and address of the owner/ Mr. VHAYKUMAR. D. DOBARIYA (PROPRIETOR)
occupier of the industry operation M/S. SAHIANAND COLOUR YARN
or process PLOT NO: 5532, ROAD NO. 55, GIDC SACHIN-

394230, TAL: CHORASI, DIST: SURAT.

(i)  Industry category -
(iii)  Primary — (STC Code)

Secondary — (SIC Code) :  Small Scale

Production capacity Units . Dyed Yarn: 160 MT/Month
(iv)  vear of establishment : 2019
(v}  Date of the last Environmental

Statement submitted : ==

*Submission of Environmental Statement is in accordance with the provisions of Rule-14 of the Environment
(Protection). Amendment Rules, 1993 of the Environment (Protection) Act, 1986 (29 of 1986) published vide
Notification dated 22-4-1993 G.S.R. 386 (E) in the Gazette of India-Extraordinary- Part-ll Section-3
Subsection (i), No. 155 dated 28-4-1993 by the Ministry of Environment and Forests, Government of india;
read with the Notification dated 13-3-1993 G. S. R. 329 (E), of the Gazette of India —Extraordinary Part — Il
Section —3 Subsection (i) No. 120 dated 13-3-1993.“Every person carrying on an industry, operation or
process requiring Consent under Section-25 of the Water (Prevention & Control of Pollution) Act, 1974 (6 of
1974) or under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 (14 of 1981) or both or
authorization under the Hazardous Wastes {(Management and Handling) Rules, 1989 published under the
Environment {Protection) Act, 1986 (29 of 1986) Shall submit an Environmental Statement for the financial
year ending the 31+ March in From V to the concerned State Pollution Control Board on or Before the

Thirtieth day of September every year, beginning 1993.” For SAHJANAND COLOUR YARN
N ?

<EL
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PART -B

Water and Raw Material Consumption

(1)  Water Consumption M3/day
Process 1.3 m¢/day

Domestic 36.7 m*/day

~ Name of Product Process water consun:ption per unit of p}oduct

output _ ,
During the previous During the current
L financial year financial year
(1) ()
(i) Raw material consumption --- 5.47 KL/MT
* Name of raw material  Name of ) Consuthion of raw material pe—r unit of dutput

Product

During the previous  During the current
financial year financial year

Please refer Annexure - |

* Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.
Fer SAHJANAND COLOUR YARN

oA
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PART-C

Pollution discharge to environment/unit of output
(Parameter as specified in the consent issued)

Pollutants Quantity of Concentration of Percentage of variation from
Pollutants pollutants in prescribed
discharged discharged Standards with reason

) i ~ {mass/day) (mass/volume ) - -
(a) Water Not Available
o (b) Air _ Not Available o
PART~-D
HAZARDOUS WASTES

(As specified under Hazardous Wastes (Management and Handling) Rules, 1989)

Hazardous Waste

During the previous

financial year

(a} From Process

(b) From poilution control
facilities

Used Oil -~ NIL
Discarded Container- NIL

ETP Sludge - NiL

" PART-E

SOLID WASTE

Total Quantity (kg.)

o Buring the current financial
year

Used Oil = 0.002 MT
Discarded Container- 0.32 MT

ETP Sludge ~ 1.2 MT

Hazardous Waste

(a} From Process

(b) From pollution control facilities

(c} (1) Quantity recycled or re-
utilized within the unit
(2) Sold

(3) Disposed

o During the previous
financial year

PART - F

Total Quantit"yy(kg.)

During the current
financial year

far SAHJANAND COLOUR YARN
3 .ggz_‘\ ‘g 'z t,s
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Please specify the characterizations (in terms of composition and quantity) of hazardous
as well as solid and indicate disposal practice adopted for both these categories of wastes.

Used Oil — 0.004 MT
ETP Sludge- NIL
Discarded Container- NIL

e Whatever quantity of process waste generated from unit is stored in to hazardous waste

storage area & disposed off at TSDF site.
e Discarded Containers disposed to its actual recycler having decontamination facility

enlisted with GPCB/MOoEF.
» Used oil is again reutilized as a lubricant in machineries within premises.

PART -G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

The cost of pollution control measure on the cost of production is 0.02 Paises per kg.

PART-H

Additional measure/investment proposal for environmental protection including abatement of
pollutio_n prevention of poliution.

Not Available

PART -1

Any other particulars for improving the quality of the environment.

Not Available

(Signature of a person carrying
out an industry, operation or process)

Name ¢ Mr. VUAYKUMAR. D. DOBARIYA
Date : 02/03/2022 Designation :  PROPRIETOR
Address :  M/S.SAHJANAND COLOUR YARN

PLOT NO: 5532, ROAD NO. 55, GIDC SACHIN-
394230, TAL: CHORASI, DIST: SURAT.

For SAHJANAND COLOUR YARN

=

Proprietor
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ANNEXURE-I

MONTHWISE PRODUCTION
DYED YARN
MONTH (MT/MONTH)
Apr-20 NIL
May-20 NIL
Jun-20 12.61
Jul-20 12,26
Aug-20 ) 26.83
Sep-20 129.06
Oct-20 12341
Nov-20 91.29
Dec-20 143.93
Jan-21 154.00
Feb-21 137.00
Mar-21 128.00
TOTAL 958.38

RAW MATERIAL CONSUMPTION

NAME OF | RAW MATERIAL
 RAWMATERIAL | CONSUMPTION (MT/YEAR)
Polyester Yarn | 95838
. SDBL 1 4.11
L DAN s 7.67 S
DFT 2.04 ]
Fromic Acid_ 3.83 ]
_WS Powder Y] ]
__ Hydo Lo 161
_ Caustic 3.83 L
_For Light Shade 4‘_ 070 ]
- For Dark Shade 14.38 o
Fer SAHJANAND COLOUR YARN

o,
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- Gujarat Pollution Control Board

1SO - 9001-2008 & ISO - 14001-2004 Certified Organisation
M 338, Belgium Square, Typical First Floor, Silver Plaza Complex,
“’~' Opp. Linear Bus Stand, Ring Road, Surat-395 003. Phone ; 2442696
h\ | /4 Website : www.gpcb.govin  XGN website : hitp://gpcbxgn.gujarat.gov.in
E-mail : ro-gpcb-sura@gujarat.gov.in GST No. : 24SRTG00481F1DK

z I ﬂ . r\ o pp— ,;w
e 7 onatand (028D gy hanaND COLOUR YARN
Plot No. 5532, Road Ne. 55

G.LD.C., Sachin, Surat.
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in  GST No. 24SRTG00481F1DK

Notice to enter for investigation (Notice)

No. 67510
We, the undersigned, in accordance with our authority under Section-23 of the Water

Act, 1974, Section-24 of the Air Act, 1981 and Section-10 of the Environment (Safety) Act, 1986, hereby

enter into your premises at all times for the following purposes with the necessary assistance We have the

right to visit and investigate.

(1) For the purpose of carrying out the State Board/Central Government work assigned to us,

(2) whether any such functions are to be performed and, if so, how they are to be performed or whether
any provision of this Act or the rules made there under or of any notice served under this Act, order
made, order or authority issued is being complied with. For the purpose of determining,

(3) For the purpose of examining and testing any equipment, industrial plant, record, register, document
or any other thing of importance or in any place where he has reason to believe that an offense under
this Act or the rules made there under has been crime committed or is about to be committed. To seize
any such premises and have reason to believe that this Act or the rules made there under, we enter at
the time mentioned below to seize evidence of the commission of an offense punishable under, such

equipment, material, industrial plant, record, register, document or any other important thing.

Time of entry into industry/factory:_14:00 Hour, date 05/04/2022. The following officers/employees are
present to assist us at the time of meeting.

No. Officers/employees
(1) P.R Jadav (SSA)

2 -
@) -
To,
Sahjanad Colour Yarn,
Plot No. 5532, Road No.55, Signature:
G.1.D.C Sachin, Surat. Name of Officer: R. N Patel

Designation: S.S.O
Signature of notice receiver:-
Mr. Ghanshyam Dibariya
(Incharge)
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in  GST No. 24SRTG00481F1DK

To,
Mr. Ghanshyam Dibariya
(Incharge)

Sahjanad Colour Yarn,
Plot No. 5532, Road No.55,
G.1.D.C Sachin, Surat.

Subject: - Dated:- 05/04/2022 visit taken by the board of your unit

Mr,
During the visit to your unit today, the following points were taken into consideration.

1) During the visit, the plan was not in operation due to disconnection of GEB’s 3 phase electricity

connection.

2) Unit has to strictly comply condition of closure order given by the Board and also comply

remaining conditions of the same.

Completion of the above matters is hereby informed to inform here and also to the head office at
Gandhinagar on day-3. In case of failure to take action in this regard, legal action will be taken by the

board, which should be noted.

Name of Notice receiver, Designation or signature:- Signature:
Mr. Ghanshyam Dibariya Name of Officer: R. N Patel
(Incharge) Designation: S.S.0

Clean Gujarat Green Gujarat
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exure - N

Sélrpl anand

Colour Yarn
Sahjanand Manufacturers of : All Type of Dyed Yarn

Colour Yamn

April, 2022 GPCB ID: 67510

To,

The Member Secretary,

Gujarat Pollution Control Board O /
Paryavaran Bhavan, Sector-10/A, C
Gandhinagar —382 010. /

SUB.: CLARIFICATION REGARDING YOUR VISIT AT OUR INDUSTRIAL UNIT
REF.: YOU’RE LETTER NO.: NIL DATED: 05/04/2022

Respected Sir,
With reference to above subject matter, we would like to submit point wise clarification asunder....

Q-1. “During Visit, plant was not in operation due to disconnection of 3 phase electricity.”
¢ Due to Closure order issue against our Unit, power is disconnected and our plant is also not operation.

Q-2. “Unit has to strictly comply condition of closure order given by the Board and also comply remaining
conditions of the same.”
e  Asper the closure order issue by the Board, we are herewith giving point wise clarification as under...

(i) “Distance of this unit from the location where the tanker No. — GJ 06 ZZ 6221 had carried out illegal
discharge of liquid waste (near Vishwaprem Dying & Printing Mill) is about 800 Meter on the
upstream side.”

¢ We would like to inform you that we have not carried out any illegal discharge of liquid waste
near our premises area and the above said tanker is not ours.

e We assure you that we are trying our level best to comply all environmental rules and
Regulations.

(ii) “During visit it is observed that provided ETP units are not in operation. Generated industrial waste
water from the manufacturing processes is being discharged through unauthorized outlet, into
open surface drain of GIDC estate — Sachin, which ultimately meet to Unn Khadi.”
e We would like to inform you that, during visit our effluent transferred pump was trip due to
electric shock so that our ETP unit was not in operating condition hence entire effluent was
directly flowing to CETP of M/s. SIEL without any treatment. Qe‘?/
(i) “Sample of untreated waste water being discharged outside premises through unauthorized /
outlet leading to open surface drain of GIDC estate — Sachin is collected. Physical characteri w
sample collected during visit are as: pH @ 4 on pH strip, Temperature — 38°C Colour — Msh"'
a

e As per the above said, our effluent carrying pump was trip due to electric shock so, %ﬂ aste water
directly discharge to CETP drain, so that pH@4 on pH strip and colour was also greeq[sﬁ )

(iv) “As per Consent & Authorization obtained (Condition No- 3.7 & 3.8) uq{;&as to
water in to underground drain of M/S Sachin Infra Environmental Ltd (SIEL), C %55@
e We are always trying our level best to comply condition of CC&A. We are also dlsché‘éfng waste water
into CETP after satisfying CETP inlet norms.

P. No. 5532, Read No. 55, G.I.D.C. Sachin, Surat.
M. : 93768 43092 - 98790 70368 Page 180
E-mail.: sahjanandcolouryarn@gmail.com
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GST NO.: 24AEPPD1706H2ZT Il SHREEJ! |i

Sahjanand

: Colour Yarn
Sa hjanand Manufacturers of : All Type of Dyed Yarn

Colour Yam

{(v) “However, unit is found discharging untreated industrial wastewater outside premises in
unauthorized manner, leading to open surface drain of GIDC Estate- Sachin, hence violation of
Condition No. 3.7 & 3.8 of obtained Consent & Authorization.”

e We are apologies for the ‘said matter and also inform you that during visit our effluent
transferred pump was trip due to electric shock so that waste water directly discharges towards
CETP of M/s. SIEL without any treatment and due to that accident condition no. 3.7 and 3.8 of
CC&A violate.

We hope you will be satisfied from us and may humbly request you to consider our above details & oblige us.

Thanking you,

Yours faithfully,

For, SAHJANAND COLOUR YARN

For SAHJANAND COLOUR YARN [ G.P.C. Poard
v o SURAT. v
WED C g

The Regional Officer,
Gujarat Pollution Control Board,
338- Belgium Square, Ring Road, Surat-395003

(AUTHORISED SIGNATORY) RECE
\/C.C: To, .

P. No. 5532, Road No. 55, G.I.D.C. Sachin, Surat.
M.: 93768 43092 - 98790 70368 Page 181
E-mail.: sahjanandcolouryarn@gmail.com
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Date:

To,

The Member Secretary

Gujarat Pollution Control Board
Paryavaran Bhavan

Sector — 10A

Gandhinagar — 382010

Sub: Revocation of Closure Order No .: GPCB/CCA-SRT-2288/ID-67510/621467 DATED: 20/01/2022.

Sir/Madam,

Pursuant to the abovementioned closure order and in compliance thereof, we submitted an
Undertaking, Bank Guarantee, Form — 20, Form — 21 and other relevant documents with a
request to revoke the closure order. Upon your instruction, we submit another Undertaking for
revocation of the closure order of our unit, which is attached herewith. With this we have
complied with all your directions/instructions and hence request you to revoke the closure order
at the earliest.

Our unit like many others has just recovered from the effect of the Covid pandemic. The
livelihood of our employees and their families solely depends upon the continuance of our unit,
Hence, we once again request you to revoke the closure order and allow us the operation. We
reiterate our commitment to the protection of the environment.

Thanking you,

Sincerely yours,

ForFW SAWANAND‘ COLOUR YARN

M/s-Sahjanand-Colour YaPyppiieiptictor

c.c. The Regional Officer
Gujarat Pollution Control Board
338, Beligum Square
Ring Road
Surat - 395003

A. Any Specific Information Called for [in SCR{NﬂNSﬁ@@)wm.i_B&Cﬁ_hﬂmloslaﬂhﬁﬂW'AEfrom IP No: 116.74.97.105.
B. 67510-SAHJANAND COLOUR YARN accepts the gG, R )
and undertakes that the furnished information is &ﬂﬁﬁi@é?ﬂ&rEga']gﬂ 70368 2
E-mail.: sahjanandcolouryarn@gmail.com P age 18
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INDIA NON JUDICIA
Government of Gujarat

Certificate of Starr_lwg_;l};tlgty

Certificate No. " IN-GJ45239621233607U

Certificate Issued Date e 20~Abr-2022 03:50 PM

Account Reference 228511/ SURAT/ GJ-SU

Unique Doc: Reference SUBIN-GJGJ1322851122599404976287U

Purchased by SAHJANAND COLOUR YAF

Description of Documi Article 5(h) Agreement (not otﬁe'ﬁ:'yi‘_se provided for)

Description UNDERTAKING
0
(Zerg).

Consideration Price

First Party

SAHJANAND COLOUR YARN

Second Party GPCP

Stamp Duty Paid By SAHJANAND COLOUR

Stamp Duty Amount(Rs.)

P OUS e e opr LY oni w7

0035120056

A. Any Specific lnforma'tion Called for [in SCRUTINY] (000) Uploaded in XGN on 20/04/2022 17:43:59 from IP No: 116.74.97.105.
B. 57510-SAHJANANb/C@LQUcRaMA/RN'accepts the LEGAL responsibility
and undertakes thét:?hé"’ﬁ.‘xFh‘fsﬁ‘é&‘ih_fgrmatqu is CORRECT & ACCURATE.
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hﬂg

“The contents of this certificate can be verified and.authenticated world-wide
by any members of the public at www.shcilestamp.com or at any Authorised
collection center address displayed at www.shgilestamp.con

.

vfree of cost.” A4S

~.

s ° ¥

certificate without all the security features coul i (
<
“ 7 .q‘}’h«
[ | i . o’ f .:l%\, ‘2
T EA M ST 5 orfie Tarek Sulsi N

ornamental design borders, Anti - Copy“texf, the épg‘pearanCe gf micro prinfin
artificial watermarks and other Overt and Covert featyres.”

-

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in"XGN on 20/04/2022 17:43:59 from IP No: 116.74.97.105.
B. 67510-SAHJANAND COLOUR YARN accepts the LEGAL responsibility

and undertakes that the furnished information is CORRECT & ACCURATE.
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UNDERTAKING

WITHOUT PREJUDICE

I, Mr. Vijaykumar Dhirubhai Dobariya, as a Proprietor of M/s. Sahjanand Colour Yarn, having
address at Plot No. 5532, Road No. 55, Sachin, 395007, Ta. Choryasi, Dist. Surat, do hereby give
this undertaking that I shall dbide by the decision of the Hon’ble National Green Tribunal

(NGT).
Solemnly Affirm On: 18/04/2022 FOR, S HAKIND COLOUR YARN
| 1o ast
-'---TC---——~ |I
il [ebar
PLACE: SURAT, VIJAYKUMAR D DO&W&M

“*" " "(PROPRIETOR)

For SAHJANAND COLOUR VTN

1S
/\(;: “G‘Pr@ﬁ;tor
2.0 APR 2p99
n};??‘ ,
Q% REGISRO e ' z
: %““ oate:__ < U APR 207
Y MY COMISSION EXPIRES
Loasiy & _ON §TH FEBRUARY 2028
&7 ek BEFORE ME

Im ! P *”,‘*“"
\:mJiOTAF;I}Ln" : 1“ ‘
e "“ ’_’M.' oG
o ¢ ’é’. S

=i -
A

RAKESH B, PARMAR

NOTARY
SURAT CITY-(GUJ.)
"~ GOVT. OF INDIA _

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/04/2022 17:43:59 from IP No: 116.74.97.105.
B. 67510-SAHJANAND COLOUR YARN accepts the LEGAL responsibility
and underiakes that the furnished information is CORRECT & ACCURATE.
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A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/04/2022 17:43:59 from IP No: 116.74.97.105.
B. 67510-SAHJANAND COLOUR YARN accepts the LEGAL responsibility

and undertakes that the furnished information is CORRECT & ACCURATE.
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Annexure - P

— GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

= Sector-10-A, Gandhinagar-382 010
7 4 Phone : (079) 23226295
GPCB Fax  : (079) 23232156

Website : www.gpch.gov.in

BY RPAD

REYOCATION OF CLOSURE ORDER ISSUED UNDER SECTION 334 OF THE WATER
(PREVENTION AND CONTROL OF POLLUTION) ACT-1974.

WHEREAS you are having an industrial plant gt Plot No: 5532, Road No: 55, Sachin-295007, Tal:
Chorasi. Dist: Surat.

AND WHEREAS unit has been granted CTE-Fresh & applied for CCA-Fresh (@ Regional Office.

AND WHEREAS closure direction was issued under Section 33-A of the Water {Prevention and Control of
Pollution) Act, 1974, as amended from time to time vide letter No. GPCB/CTE-SRT-
339500675 10/970523, dated 20:10/2020,

AND WHEREAS, during the inspection of your industrial piant on 27/10/2020 under Section-23 of the
Water Act by the authorized officer of the Board, and observed that:

1. Threz phase power supply of the unit disconnected by the DGVCL on 23/10/2020 and singal phase
power supply working for the office building lighting purpose.

2. Duwring inspection water scrubber installation work i3 gaing on.

Water supply connection was disconnected by Sachin Notified Area Authoriy on dated 22/10/2020.

During inspection Primary ETP observed on site which is not in operation due to unit under closure

direction.

5. Unit has removed illegal wastewster disposal underground pipeline which leads to GIDC storm
water drain back side of wnit, No any {llegal wastewater discharge observed in GIDC storm water
drain.

AND WHEREAS you have submitted undertaking for compliance on dated 23/10/2020 and underaking for
applying for revocation before expiry on dated 08/10/2020. -

AND WHEREAS vou have submitted the Bank Guarantee of Rs. 1,00,0005 of Kotak Mahindra Bank Lud,
valid upto 3 1/12/2021.

B

AND WHEREAS you have submitted Rs. 4.35 lakhs as Interim Environment Damage Compensation to the
Board vide RTGS transfer vide UTR No: KKBERS2020 11240064975 4.

Under the citcumstances, |, G.H.Trivedi, Deputy Chief Environmental Engineer, Gujarat Pollution Control
Board as directed revoke the closure order issue vide letter Ne . GPCB/CTE-SRT-3395/1D:67510:570523,
dated 204102028 now revoked for 3 menths with following conditions of this order with following
conditions.
1} You shall operate your effluent treatment plant regularly.
23} You shall comply with the condition of CTE and obiainat CCA.
This grder is issued afler approval of competent authority.
For and on behalf of
Giujarat Pollution Control Board,

(G BH¥rivedi)
Deputy Chief Environmental Engineer

Clean Guarat Green Gujarat
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NO: GPCB/CTE-SRT-3995/1D-67510f DNate:
Issued to: -

M/s. Sahjanand Colour Yarn

a: 5532, Road No: 55,

chin-395007,

Tal: Chorasi, Dist: Surat.

COPY T
1, The Executive Engineer, (O&M)
Surat Rural Division,
DOVCL, Surat-R. D,
Nana Varachha Road,
Mr. Gajjar Petrod Pump, Surat.................. With a request to connect the supply of electricity for

three months from the date of issue of this order ol
M/s. Sahjanand Colour Yam ,Plot Mo: 5532, Road
Mo 55, Sachin-395007. Tal: Chorasi.  Ddst
Surat..and intimate to vz accordingly.

2. The Manager,
GIDC, Sachin,
SUFAE ..o e eean oo With 2 request to connect the supply of water of fhis
order for three month from the date of issue of
W5, Sahjanand Colour Yarn ,Plot No; 5332, Road
o 55, Sachin-395007, Tal: Chorasi. Dist: Sural,
and intimate 1o us accondingly.

For and on bekalf of
Gujarat Poblution Control Board,

{GOM Tivedi)
Deputy Chiet Environmenital Engineer
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Annexure - Q

Gujarat Pollution Control Board

—_—— Closure Revocation Application
=7 P
. |
GPCBID: 67510 Legal No: 1660549 Inw ID & Date: 5000785 - 29/06/2022
Industry Name & Address: SAHJANAND COLOUR YARN SAHJANAND COLOUR YARN, Category:
RED/SMALL,
PLOT NO:,

plot no. -5532, road no.-55,, sachin gidc, surat,

SACHIN - 394230

Contact Person: VIJAYKUMAR DHIRUBHAI DOBARIYA, M ob:9376843092,
Ph:N.A

DIST: Surat, TAL: Chorasi, SIDC: Sachin

GENERAL DETAILS

1. [Nameand Addressof Unit SAHJANAND COLOUR YARN SAHJANAND COLOUR
YARN, Category: RED / SMALL,

PLOT NO;,

plot no. -5532, road no.-55,, sachin gidc, surat,

SACHIN - 394230

Contact Person: VIJAYKUMAR DHIRUBHAI DOBARIYA,
Moh:9376843092, Ph:N.A

DIST: Surat, TAL: Chorasi, SIDC: Sachin

2. |PCBID 67510
3. |Closure Direction issue letter No 660549

3A.|Closure Direction Issue Date

3B. |Effect of Closure Direction

3C.|Closure Direction issued under which Act

4. |Power Disconnected by competent Authority Yes

4A. |Date of disconnection of Power 31/01/2022

5. |Water Disconnected by competent Authority Yes

5A. |Date of disconnection of Water 24/01/2022

6. |Sealed by local Authority Not Applicable
6A.|Date of Seal

7. |Measurestaken for control of Pollution

S.N |Reasons for Closure Direction M easurestaken

1|Q-1. “Distance of this unit from the location wherethe [+ We would like to inform you that we have not carried out
tanker No. —GJ 06 ZZ 6221 had carried out illegal any illegal discharge of liquid waste near our premises area
discharge of liquid waste (near Vishwaprem Dying & and the above said tanker is not ours. « We assure you that we
Printing Mill) is about 800 Meter on the upstream side.” |are trying our level best to comply all environmental rules and
Regulations.

Print Date : 29/06/2022 04:56 PM Page 1 of 3
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N

Q-2. “During visit it is observed that provided ETP units
are not in operation. Generated industrial waste water
from the manufacturing processes is being discharged
through unauthorized outlet, in to open surface drain of
GIDC estate — Sachin, which ultimately meet to Unn
Khadi.” Q-3.“Sample of untreated waste water being
discharged outside premises through unauthorized outlet
leading to open surface drain of GIDC estate — Sachin
is collected. Physical characteristic of sample collected
during visit are as: pH @ 4 on pH strip, Temperature —
38 Deg. centand Colour — Greenish.  Q-4. “As per
Consent & Authorization obtained (Condition No- 3.7 &
3.8) unit has to dispose waste water in to underground
drain of M/S Sachin Infra Environmental Ltd (SIEL),
CETPR.” Q-5. “However, unit isfound discharging
untreated industrial wastewater outside premisesin
unauthorized manner, leading to open surface drain of
GIDC Estate- Sachin, hence violation of Condition No.
3.7 & 3.8 of obtained Consent & Authorization.”

» We would like to inform you that, during visit our effluent
transferred pump was trip due to electric shock so that our
ETP unit was not in operating condition hence entire effluent
was directly flowing to CETP of M/s. SIEL without any
treatment. « We are discharging our treated industrial
wastewater into CETP of M/S. SIEL through underground
drain. We are discharging the same only after getting GPCB
specified norms.

8. |In case, pollution control measures could take more |Not Applicable
than 7 days, Submitted notarized undertaking (on
Rs. 300 stamp paper) shall haveto be submitted
stating which measureswill be taken and still which
date measureswill be implemented?
8A. |Submitted notarized undertaking (on Rs. 300 stamp |[Yes
paper) assuring compliance will be carried out under
Air,Water and EP Act
9. |Bank Guarantee Submitted? Yes
9A.|Bank Guarantee Number 08841GP220004198
9B. |[Amount of Bank Guarantee Submitted 200000.00
9C. |BG Submitted of which Bank KOTAK MAHINDRA BANK. LTD.
9D. | Transaction Number of BG Deposited 08841GP220004198
9E. |Bank Guaranteeissue date 24/02/2022
9F. |Validity of BG 22/02/2023
10. |Existing CCA and itsvalidity AWH-110757/31/10/2025
11. |Any dues pending with board? No
12. |If your location fallswithin water scarce area? Not Applicable
12 |Source of Water
A.
13.|Details of closuredirection issued by board within last two years
14. |Whether latest monthly patrak (M ay-2022) Yes
submitted?
15. |Whether latest Annual Return(2021-2022) (Form-21)|Yes
submitted?
16. |Environment Audit Scheme Applicability Not Applicable
17. |Whether Environment Statement (Form-V)
submitted?
18. |Undertaking (Rs. 300) for liability of trial run
revocation expiry
19. |Environment Damage Compensation (EDC) Yes
19 [Date of EDC Submitted 08/03/2022
A.

Print Date : 29/06/2022 04:56 PM

Page 2 of 3
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19 |Amount of EDC Submitted 2500000.00

B.

19 |Name of bank (from which EDC is submitted)? KOTAK MAHINDRA BANK
C.

19 |Transaction Number of EDC Submitted KKBKH22067936380

D.

Print Date : 29/06/2022 04:56 PM

Page 3 of 3
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ISO-9001-2008 & ISO-14001=2004 Certified Organisation
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpch.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in GST No. 24SRTG00481F1DK

Notice to enter for investigation (Notice)

No. 67510
We, the undersigned, in accordance with our authority under Section-23 of the Water

Act, 1974, Section-24 of the Air Act, 1981 and Section-10 of the Environment (Safety) Act, 1986, hereby

enter into your premises at all times for the following purposes with the necessary assistance We have the

right to visit and investigate.

(1) For the purpose of carrying out the State Board/Central Government work assigned to us,

(2) whether any such functions are to be performed and, if so, how they are to be performed or whether
any provision of this Act or the rules made there under or of any notice served under this Act, order
made, order or authority issued is being complied with. For the purpose of determining,

(3) For the purpose of examining and testing any equipment, industrial plant, record, register, document
or any other thing of importance or in any place where he has reason to believe that an offense under
this Act or the rules made there under has been crime committed or is about to be committed. To seize
any such premises and have reason to believe that this Act or the rules made there under, we enter at
the time mentioned below to seize evidence of the commission of an offense punishable under, such

equipment, material, industrial plant, record, register, document or any other important thing.

Time of entry into industry/factory:_13:00 Hour, date 11/07/2022. The following officers/employees are

present to assist us at the time of meeting.

No. Officers/employees
(1) V. A. Prajapati - AEE

(2) -
3) -

To,

Sahjanad Colour Yarn,

Plot No. 5532, Road No0.55, Signature:

G.1.D.C Sachin, Surat. Name of Officer: N.M Kavar

Designation: S.O
Signature of notice receiver:-
Mr. Vijaybhai Dobariya
(Ower)
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Gujarat Pollution Control Board

ISO —9001-2008 & ISO — 14001-2004 Certified Organisation
338, Belgium Square, Typical floor, silver Plaza Complex,
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696
Website : www.gpch.gov.in XGN website: http://gpcbxgn.gujarat.gov.in
E-mail: ro-gpcb-sura@gujarat.gov.in GST No. 24SRTG00481F1DK

To,

Sahjanad Colour Yarn,
Plot No. 5532, Road No.55,
G.1.D.C Sachin, Surat.

Subject: - Dated:- 11/07/2022 visit taken by the board of your unit

Mr,

During the visit to your unit today, the following points were taken into consideration.

1) Unit has to provide flow meter at inlet & outlet of ETP and maintain the record for the same

2) Unit has to submit details of last 3 months of Production Data, Water Consumption, Fuel
Consumption, Wastewater Generation, Treated Wastewater discharge in CETP and Hazardous
Waste Generation & Disposal to TSDF site.

Completion of the above matters is hereby informed to inform here and also to the head office at
Gandhinagar on day-3. In case of failure to take action in this regard, legal action will be taken by the

board, which should be noted.

Name of Notice receiver, Designation or signature:- Signature:
Mr. Vijaybhai Dobariya Name of Officer: N.M Kavar
(Ower) Designation: S.O

Clean Gujarat Green Gujarat
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